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Anurag v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42544

Anurag v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42868

Anurag v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 43068
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42888

Arun Kumar Tewari v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 43064

Arun Kumar v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 42485

Arun Kushwaha v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 42532

Arun Pratap Singh v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 43065
Arunv. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42848

Arvind Kumar Singh v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 43061
Arvind Pratap Singh v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 42608
Arvind Singh v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 42453

Asad Siddique v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 42915
Asharam v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 43035

Ashish Kumar Yadav v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42548
Ashish Kumar v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 42922
Ashish Kumar v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 42728
Ashok Kumar Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42778
Ashok Kumar v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 42631

Ashok Kumari v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026
SCC OnLine All 43130

Ashutosh Awasthi v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 42597
Ashwini Singh v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 43006
Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 42860

Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 42864

Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 42865

Asif Naseem v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 42867
Asifv. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42529

Aslam v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 42766

Attan v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 42662

Atul Kumar Mishra v. State of U.P, (Deepak Verma, J.), 2026 SCC OnLine All 42523

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985054

Atwir v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 42440

Avadh Ram v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 42908

Avinash Pandey v. State of U.P, (Brij Raj Singh, J.), 2026 SCC OnLine All 42452

Awnish v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 42796

Azad v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42790

Azeej Siddiqui v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 43078

Azeem v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42498

Babali Rani v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 42689

Bahar Husain v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 42976

Bajaj Allianz General Insurance Co. Ltd. v. Parul, (Anil Kumar-X, J.), 2026 SCC OnLine All 42960

Bal Krishna v. Regional Manager Bank of Baroda Regional, (Alok Mathur and Amitabh Kumar
Rai, JJ.), 2026 SCC OnLine All 43119

Bali v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42816

Bedmati Devi v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 42682

Bilal v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 42677

Brajesh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 42730

Brati v. Commissioner, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 42983

Brij Nandan Kumar v. Usha, (Anil Kumar-X, J.), 2026 SCC OnLine All 42958

Brijesh Kumar Vishwakarma v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 42664
Brijesh Kumar Yadav v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 42808
Brijkishor v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 42690

Brijnath Verma v. Collector First Class/Tehsildar, (Karunesh Singh Pawar, J.), 2026 SCC OnLine
All 43001

Chaman Singh v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 42439

Chandra Prakash Yadav v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 43048
Chandra Prakash v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 42684
Chandra Sen v. Sugriv Singh, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 42839

Charan Singh v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 42508

Chhotaka v. Nayab Tehsildar, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 43009

Chhote Singh v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 42981

Chhotelal v. Ganesh Kannojia, (Vikas Budhwar, J.), 2026 SCC OnLine All 42645

Choti v. Manoj Kumar, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 42840

Danish v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 42500

Darwari v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
42909

Daya Ram v. Director of Consolidation U.P., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine
All 42635

Daya Shankar Yadav v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 42524
Dayaram v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42858

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985389

Deeksha v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 42945

Deen Dayal Varma v. State of U.P., (Rajeev Misra and Dr Ajay Kumar-II, JJ.), 2026 SCC OnLine
All 42699

Deen Dayal v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 42512

Deep Builders v. Mala Srivastava, (Vikas Budhwar, J.), 2026 SCC OnLine All 42638

Deepak Sharma v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 42938
Deepak v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42818

Deo Sharma v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 42501
Deogulam v. State, (Nand Prabha Shukla, J.), 2026 SCC OnLine All 42672

Dev Raj Mishra v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42862

Deva v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 42982

Devki Nandan Yadav v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42546
Devnath Rai v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42576

Devvrat Prajapati v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 42773

Dharm Pal v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 42504

Dharmendra Kumar Singh v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 43057
Dharmendra Kumar v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 43076

Dharmvir Singh v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 43107

Dhirendra Kumar Singh v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 42732
Dhirendra Singh v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42736
Dhruv Rana v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 42611

Dhunnu Singh v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 42939
Dileep Kumar v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42825

Dilip Singh v. State of U.P., (Siddharth Nandan, J.), 2026 SCC OnLine All 43139

Dinesh Kumar Singh v. Sarita Kumari, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 42841
Dinesh Patel v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42461
Dinesh Singh Chauhan v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 43074
Dinesh Singh v. Collector, (Subhash Vidyarthi, J.), 2026 SCC OnLine All 43124

Dinesh Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42872
Dipti Srivastava v. Ankur Kaushik, (Vikas Budhwar, J.), 2026 SCC OnLine All 42653
Durvesh Kumar v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 42660
Dwarikanath v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42583

Farjand v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42791

Farman v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42742

Farzana Shamim v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 42715
Gaje Kurmi v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 42673

Ganga Shankar Yadav v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 42971
Gaurav Rastogi v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42831
Gaurav v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 42538

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985069

Gaya Prasad v. Tehsildar, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 42995

Girendra v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 42782

Golu v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42454

Govind Gaur v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42739

Govind Verma v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42522

Govind v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 42826

Gunendra Narendran v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42549
Gurmukh Singh Chhabra v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 42953

Gyan Chand v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All
42979

Gyan Prakash Tiwari v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 42541
Gyanendra Kumar Rai v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42703
Hansa Devi v. Gangaram, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 43028
Harbeer Singh Tomar v. Bijendra Singh, (Vikas Budhwar, J.), 2026 SCC OnLine All 42658
Haresh Sharma v. Amit Mittal, (Anil Kumar-X, J.), 2026 SCC OnLine All 42955

Hariram v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 42827

Harish Chandra Maddheshiya v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All
42495

Harsh Chaudhary v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 42726
Hazari Lal v. Board of Revnue, (Arun Kumar, J.), 2026 SCC OnLine All 43079
Himanshu Gupta v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 42710

Himanshu Mishra v. Additional Commissioner, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All
43004

Himanshu Srivastava v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42555

Horticulture Food Processing Govt. of U.P. Lko. v. Sangita, (Arun Bhansali, C.J. and Jaspreet
Singh, J.), 2026 SCC OnLine All 43042

Hradayram v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 43039

Icici Lombard General Insurance Co. Ltd. v. Rumawati Devi Widow, (Anil Kumar-X, J.), 2026 SCC
OnLine All 42966

Indra Bahadur Yadav v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 43032

Indresh Kumar v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC
OnLine All 43106

Inspector Ghanshyam Ram v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 42554

Igbal Qureshi v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 42604

Irfan Raham Ali v. Amar Singh, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All 43019
Islam v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 42765

Jafar v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 42686

Jagat Ram v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 42877

Jagdish Prasad Dubey v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 43033

Jagdish Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 42712

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985243

-10 -

Jagjivan Dhar Dwivedi v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.),
2026 SCC OnLine All 43129

Jagveer Singh v. Nanak Chandra Sameer, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 43029
Jagvir Singh v. State of U.P., (Prakash Padia and Vivek Saran, JJ.), 2026 SCC OnLine All 43093
Jahid v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 42661
Jai Pratap Singh v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42436

Jarisa Khatoon v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 42723

Jasraj v. State of U.P., (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All 43085

Javid v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 42784

Jawaharlal v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 42483

Jawahilal v. Laxmikant, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 42837

Jay Prakash Maurya v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 42937

Jaypal v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 42932

Jeetu v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 42449

Jitendra Kumar Pandey v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine
All 42890

Jitendra Kumar v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 42469

Jitendra Kumar v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 42925

Jitendra Pal Singh v. Harish Chandra, (Vikas Budhwar, J.), 2026 SCC OnLine All 42648

Jitendra Pal Singh v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 42598

JM Housing Ltd. v. U.P. Pollution Control Board, (Brij Raj Singh, J.), 2026 SCC OnLine All 42450
Jokhu Singh v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 43084

Jooli Singh v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 42902

Joya v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All 42884
Juber Ahmad Khan v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 42998
Jugal Kishor v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 42767

Julfekar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42564

Jung Bahadur Nishad v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42456
Juvenile Delinquent v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 42921
Juvenile X v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 42930

Jyoti Singh v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 43008

Jyoti v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 42433

Kajal v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 43090

Kamal Nayan Singh v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42617

Kamlesh Kumar v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 43067

Kamlesh Sharma v. Divya Sharma, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 43022
Kapil Singh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42847

Karam Veer Verma v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42701

Karan Singh v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 42447

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984978

-11 -

Karan Singh v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 42482
Kartik Agrahariv. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42572
Kashi Nath Ram v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 43062
Kaushal Kishore v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 42492
Kawaljeet Singh v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 42486
Keshav Ram v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42705

Khalid Parvej v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All
42698

Khalil Ahmad v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42873

Khan Bricks Field v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026
SCC OnLine All 43128

Khempal v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 42595

Khushbu Singh v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 42623
Kishan Gupta v. State of U.P., (Pramod Kumar Srivastava, J.), 2026 SCC OnLine All 42442
Komal Corpus/Minor v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 42973
Krishna Jee Prajapati v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 42506

Krishna Kumar v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC
OnLine All 43134

Krishna Sonkar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 42750
Krishna Yadav v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 42633

Kunal Sharma v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42547

Labi v. State of U.P., (Rajan Roy and Manish Kumar, JJ.), 2026 SCC OnLine All 43041
Lakhmi v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42740

Lakshyaditya v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 42975

Lal Bahadur v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine
All 42681

Lal Bahadur v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 42581

Lalit Kaushik v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42852

Lalu v. State of U.P., (Sanjiv Kumar, J.), 2026 SCC OnLine All 42949

Lata Rastogi v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 42568

Lavkush v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42540

Lavkush v. Union of India, (Ajit Kumar and Siddharth Nandan, JJ.), 2026 SCC OnLine All 43088
Legal Manager v. Prashant Sharma, (Anil Kumar-X, J.), 2026 SCC OnLine All 42964

Lokendra v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 42823

Lokesh Verma v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine
All 42881

M.M. Industries v. State of U.P., (Prakash Padia and Vivek Saran, JJ.), 2026 SCC OnLine All
43108

Madan Pal Singh v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 43075

Madan Sen Singh v. Rajendra Agarwal, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine
All 43023

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985553

-12 -

Magma Hdi General Insurance Co. Ltd. v. Rekha Devi Mahtey, (Anil Kumar-X, J.), 2026 SCC
OnLine All 42959

Mahendra Baiga v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 42780

Mahendra Pal Sharma v. Anil Kumar Yadav, (Vikas Budhwar, J.), 2026 SCC OnLine All 42655
Mairajuddin v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42562

Manager Ajay Srivastava v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 43116
Mandeep Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 42729
Manjeet Singh v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 42926
Manjoor Ahmad v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 42496
Manoj Kumar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42565

Master Adtiya & Aditi v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 42969

Master Nirvaan Jain v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 42974

Maya Deviv. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 42817
Mayank Baghel v. Rajendra Singh, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 43020
Mayank Bhardwaj v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42820

Meera Shisya Sawami Madhu Paramhans v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC
OnLine All 42992

Milan Construction Works v. State of U.P., (Ajit Kumar and Siddharth Nandan, JJ.), 2026 SCC
OnLine All 43098

Milan Construction Works v. State of U.P., (Ajit Kumar and Siddharth Nandan, JJ.), 2026 SCC
OnLine All 43099

Mina Kumari Singh v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42457
Mirjawal Bind v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 42525

Mishri Lal v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 42903

Mohan Verma v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42490
Mohd Ashif v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 42491
Mohd Muzammil Hayat v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42593
Mohd Nadeem v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42755

Mohd Shamshad v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026
SCC OnLine All 43110

Mohd Sultan v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 42941

Mohd. Ahsan Khan v. Shakeel Khan, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 42838
Mohd. Arif'v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 42747
Mohd. Husain v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42824

Mohd. Javed v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42569

Mohd. Julfikar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42499

Mohd. Kaif Ali Khan v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 42588
Mohd. Kaif'v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 42472

Mohd. Sahid v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 42468

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984999

-13 -

Mohd. Sarufv. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026 SCC
OnLine All 43118

Mohini v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 42621

Mohit v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 42756

Monis v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 42727

Monu v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42794

Monu v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42829

Mugesuddeen Khan v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 42997
Mukesh Pal Singh v. State of U.P., (Kshitij Shailendra, J.), 2026 SCC OnLine All 43092

Multan Singh Yadav v. State of U.P., (Abdhesh Kumar Chaudhary, J.), 2026 SCC OnLine All
43072

Munna Lal Prajapati v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42561

Munna v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine All
43136

Musafir Singh Yadav v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 42752
Nachakau v. Manorama Devi, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 43030
Nadeem Khan v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 42952
Nadeem v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42845

Nagendra Prasad v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42786
Nagmani Chaudhary v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 42693
Nanadlal v. Murat, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 43031

Nand Kishor Upadhyay v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 42806
Nand Kishor Verma v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42707

Nandani v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All
42882

Narendra Kumar v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42857

Naresh Chandra Srivastava v. Additional Commissioner, (Karunesh Singh Pawar, J.), 2026 SCC
OnLine All 43005

Nasir v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 42520

National Insurance Co. Ltd. v. Mangesh Singh, (Anil Kumar-X, J.), 2026 SCC OnLine All 42967
Naushad Aalam v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42735

Navaneet Kumar v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 42748
Naveen Mittal v. State of U.P., (Kshitij Shailendra, J.), 2026 SCC OnLine All 43096
Navneet Yadav v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42539

Nawab Shareef'v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42579

Neeraj Jain v. University of Lko, (Rajeev Singh, J.), 2026 SCC OnLine All 43063

Neeraj Kanjad v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 42717
Neeraj Kumar Singh v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 43017
Neha Singh v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42464

Nikhil Pratap v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42497

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985028

-14 -

Nikhilesh Asthana v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 42551
Nirmal Kumar v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 42764
Nirmala Devi v. Tehsildar, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 43015
Nisha Devi v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42559
Nishikant Shukla v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42702

Nitin Garg v. Union of India, (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026 SCC
OnLine All 43131

Om Narayan v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 42550

Ompbkar Singh v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 42948
Ompal Singh v. State of Up, (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 42443
Omprakash v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 42487
Oriental Insurance Co. Ltd. v. Acchey Lal, (Anil Kumar-X, J.), 2026 SCC OnLine All 42957
Paltooram Nagar v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 42665

Pandit v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42763

Pankaj Saxena v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42493

Pankaj Singh Chauhan v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42590
Pankaj Singh v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 42683

Pankaj v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 42521

Pankaj v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42708

Pankshi Devi v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 42894
Panna Bharti v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 42526
Parmendra v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42553

Parth Pandey v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 43046
Patiram Yadav v. State of U.P., (Chandra Kumar Rai, J.), 2026 SCC OnLine All 43100
Patiram v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42451

Patrawal v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 42432

Payal v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 43089

Phulraj v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42800

Pinki v. Union of India, (Prakash Padia and Vivek Saran, JJ.), 2026 SCC OnLine All 43109
Piyari Devi v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 42745
Piyush Tyagi v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 42515

Pooja v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 43094

Poonam v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 42620
Pooran Chand Sharma v. Basant Kumar Dubey, (Vikas Budhwar, J.), 2026 SCC OnLine All 42643
Prabhat Sinha v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 42609
Pradeep Kumar v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 42947
Pradeep Singh v. State of U.P., (Pankaj Bhatia, J.), 2026 SCC OnLine All 43069

Pradyut Kumar Bhattacharjee v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All
42463

Prahlad Yadav v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42874

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985405

-15 -

Pramod Kumar v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 42605

Pramukh v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 42779

Prasoon Dixit v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 43056

Pratap Singh v. Ravindra Kumar, (Vikas Budhwar, J.), 2026 SCC OnLine All 42652

Prateek Kumar Singh v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 43018
Praveen Kumar Aggarwal v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 42502
Praveen v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42843

Praveen v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 42928

Pravesh Kumari v. State of U.P., (Kshitij Shailendra, J.), 2026 SCC OnLine All 43115

Prem Chandra Richhariya v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 43055
Prem Singh v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 42883

Premprakash v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 42519

Priyanka Sharma v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 42950
Priyansh Awasthi v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42828

Professor Prakash Kumar Singh v. State of U.P., (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All
43102

Pulkit Gupta v. Learned Addl. Commissioner, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All
42991

Puneet Kumar Arora v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42851
Punita v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 42626

Purshottam v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 43080

Pushkar v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42459

Pushpa Deviv. Aparna U., (Vikas Budhwar, J.), 2026 SCC OnLine All 42649

Pushpendra v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42799

Pyarelal Vishwakarma v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 42448
Rachna v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 42628

Radheshyam Vishwakarma v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All
43013

Radheshyam v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42567

Raghuveer Contractors Dhimishri Fatehabad v. Kapil Sindhwani, (Vikas Budhwar, J.), 2026 SCC
OnLine All 42650

Raghuveer v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 42533

Raghvendra Pratap Singh v. State of U.P., (J.J. Munir and Indrajeet Shukla, JJ.), 2026 SCC
OnLine All 43103

Rahat v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 42694
Rahul Chhabra v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42591
Rahul Patel v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42753

Rahul Sharma v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC OnLine
All 43137

Rahul v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 42437
Rahul v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 42775

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985306

-16 -

Raj Kumar Gond v. Anurag Yadav, (Vikas Budhwar, J.), 2026 SCC OnLine All 42642

Raj Kumar Gupta v. State of U.P., (Kshitij Shailendra, J.), 2026 SCC OnLine All 43097

Raj Kumar v. Ram Jatan, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 43026

Raj Kumar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42821

Raj Kumar v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42856

Raj Kumari Devi v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 42630
Raj Kumr Singh v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 43052
Rajabeti v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 42676

Rajani Devi v. Permanent Lok Adalat, (Saurabh Shyam Shamshery, J.), 2026 SCC OnLine All
43114

Rajeev Shishodiya v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 42919
Rajendra Kumar Singh v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 42476
Rajendra Prasad v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42467
Rajendra Pratap Singh v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 43053
Rajesh Kumar v. Arjun Pratap Singh, (Anil Kumar-X, J.), 2026 SCC OnLine All 42962
Rajesh Kumar v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 43047
Rajesh Nahar v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 42721

Rajesh Yadav v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 42484
Rajesh Yadav v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 42527

Rajesh v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 42935

Rajkumar v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42770

Rajkumar v. State of U.P., (Kshitij Shailendra, J.), 2026 SCC OnLine All 43087

Rajkumar v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 42511

Rajneesh Upadhyay v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 43060
Raju Prajapati v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 42678

Raju v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 42916

Rajvardhan Singh v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 42444
Rakesh Babu v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 42737
Rakesh Gupta v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42749

Rakesh Kumar v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 43083

Rakesh Prajapati v. State of U.P., (Harvir Singh, J.), 2026 SCC OnLine All 42801

Rakesh v. State of U.P., (Manish Mathur, J.), 2026 SCC OnLine All 42666

Rakesh v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42455

Rakesh v. Yogita Singh, (Vikas Budhwar, J.), 2026 SCC OnLine All 42637

Rakhi Avasthi v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 42891
Raksha Devi v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 42972

Ram Ashish Yadav v. Isha Duhan, (Vikas Budhwar, J.), 2026 SCC OnLine All 42657

Ram Baboo Shukla v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42558
Ram Betiv. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 42762
Ram Chandra Kushwaha v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42543

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985074

-17 -

Ram Janam Sharma v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 42438
Ram Ji Verma v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 42990

Ram Karan Arya v. State of U.P., (Siddhartha Varma and Jai Krishna Upadhyay, JJ.), 2026 SCC
OnLine All 43135

Ram Kewal v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 42528
Ram Murat v. State of U.P., (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 43027

Ram Narayan Vishwakarma v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All
42488

Ram Naresh v. Seelam Sai Teja, (Vikas Budhwar, J.), 2026 SCC OnLine All 42651
Ram Sagar v. Director of Consolidation, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 42996

Ram Sumer Paney v. State of U.P., (Rajan Roy and Manish Kumar, JJ.), 2026 SCC OnLine All
43122

Ram Upadhyay v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42709

Ramakant Singh v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 42614
Ramautar v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 42771
Ramavadh Yadav v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42822

Ramdas Chaudhariv. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 42986
Ramdas v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 42674

Ramdhari Prajapati v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 42733

Ramesh Chandra Vikram v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine
All 42895

Ramesh Dass Khanna v. Vishvendra Singh, (Vikas Budhwar, J.), 2026 SCC OnLine All 42656
Ramesh Pandey v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42854
Ramesh Yadav v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42785

Ramesh v. Board of Revenue, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 43016
Ramlakhan Tiwari v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 42471
Ramraj Yadav v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 42714
Ramzan Shekh v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 42758

Ranjana v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 42667

Rashid v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42577

Rasiyawan v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine
All 42901

Ravendra Kesarwani v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42585
Ravi Chauhan v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 42514
Ravi v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 42724

Ravindra v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 42601

Reyaj Qureshi v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42592
Reyansh Goyal Minor v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 42968

Ridhi Engineers & Builders v. Engineer-In-Chiefs Branch, (Piyush Agrawal, J.), 2026 SCC OnLine
All 42632

Rinku Patel v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 42513

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985044

-18 -

Rishipal Singh v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 43058

Ritik Kumar Gupta v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42556
Rohan Kashyap v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 42435

Rohit Balmiki v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42866

Rohit Kumar v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 43050

Rohit Yadav v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 42761

Rohit v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 42719

Roli Chauhan v. State of U.P., (Rajiv Gupta and Zafeer Ahmad, JJ.), 2026 SCC OnLine All 42898
Roshni v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42465

Rubi Rajbhar v. State of U.P., (Kshitij Shailendra, J.), 2026 SCC OnLine All 43112

Rukhsar Begum v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 42624
Rukshar v. State of U.P., (Rajiv Gupta and Zafeer Ahmad, JJ.), 2026 SCC OnLine All 42897
Sabeena Bano Sheikh v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 42481
Sachin Kumar Raidas v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42774
Saddam Hussain v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 42474

Safeer Ahamad v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 42918

Sahara Nursery & Firms v. State of U.P., (Siddhartha Varma and Vivek Saran, JJ.), 2026 SCC
OnLine All 43140

Sahdev v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42863

Saheed Khan v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 42713
Sahina Khatoon v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42836
Saidan v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 42634

Saket Bihari Gupta v. State of U.P., (Shekhar B. Saraf and Abdhesh Kumar Chaudhary, JJ.), 2026
SCC OnLine All 43117

Saleem v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 42530
Salman v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 42803
Samaksh Agarwal v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 43066
Sameer v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42815

Sammukh Land Developers v. Commissioner Ayodhya Region, (Syed Qamar Hasan Rizvi, J.), 2026
SCC OnLine All 43121

Sandeep Kumar Singh v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All
42934

Sandeep v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 42507

Sandhya Yadav v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 43101
Sandip Kumar v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 42517
Sandip Paswan v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42574

Sani v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42594

Sani v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42776

Sanjay Kumar Gaur v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42613
Sanjay Kumar Niranjan v. State of U.P., (Dinesh Pathak, J.), 2026 SCC OnLine All 43054

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985584

-19 -

Sanjay Kumar Rana v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 42743
Sanjay Kumar Srivastava v. State of U.P., (Rajeev Singh, J.), 2026 SCC OnLine All 43077
Sanjay Singh v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 42575

Sanjay v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 42720

Sanjeev Kumar Verma v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 42479
Sanjeev v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42804

Sant Ram Pal v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 43040

Santi Devi v. State of U.P., (Kshitij Shailendra, J.), 2026 SCC OnLine All 43125

Santosh Kumar Jain v. Sumat Kumar Jain, (Anil Kumar-X, J.), 2026 SCC OnLine All 42956
Santosh Kumar v. Harshita Mathur, (Vikas Budhwar, J.), 2026 SCC OnLine All 42647
Saransh Gupta v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42570

Saroj Devi v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 42793
Saroj v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42835

Sarvesh Dubey v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 42475
Sarvesh Kumar v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 42596

Sarvesh Kumar v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All
42913

Sashivendra v. State of U.P., (Prashant Mishra-I, J.), 2026 SCC OnLine All 42612

Satendra Kumar v. Additional Commissioner, (Kshitij Shailendra, J.), 2026 SCC OnLine All 43086
Satiram Pal v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 42599

Satish Chand Prajapati v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 42850

Satish Kumar v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 43038

Satish Kumar v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 42509

Saty Naryan v. Tehsildar, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 42993

Satyadev v. Consolidation Officer, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 43011
Satyam Tiwari v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 42691

Satyaprakash Kushwaha v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026
SCC OnLine All 42899

Saurabh Sharma v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42810

Savita Devi v. State of U.P., (Saumitra Dayal Singh and Swarupama Chaturvedi, JJ.), 2026 SCC
OnLine All 43127

Savita Yadav v. Umesh Chandra, (Syed Qamar Hasan Rizvi, J.), 2026 SCC OnLine All 43044
Sayeed Ahamad v. State of U.P., (Vikram D. Chauhan, J.), 2026 SCC OnLine All 42552

Sayra v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 42931

Seema Devi v. State of U.P., (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All 43049
Shabab v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 42663
Shabbu Khan v. State of U.P., (Nand Prabha Shukla, J.), 2026 SCC OnLine All 42494

Shafique v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 42692

Shaharayar v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 42893
Shaheen v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 42846

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985377

-20 -

Shahil Bansal v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42754

Shahrukh v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 42680

Shakaib Raza v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 42912
Shameem Ahmad v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 42878

Shamim Ansari v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 42783

Shamim Khan v. State of U.P., (Manish Kumar, J.), 2026 SCC OnLine All 43138

Shamser Ali v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42788

Shan Mohammad v. State of U.P., (Rajesh Singh Chauhan and Ram Manohar Narayan Mishra,
11.), 2026 SCC OnLine All 42889

Shankar Sahni v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42834
Shankar v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 42688

Shanti v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC OnLine All
42904

Shashank Pandey v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42580

Shatrughan Tripathi v. State of U.P., (Abdhesh Kumar Chaudhary, J.), 2026 SCC OnLine All
43071

Shatrughan v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42853

Sher Singh v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 42685

Shiv Bihar v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 42473

Shiva Patel v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 42970

Shivam Dwivedi v. Union of India, (Vikram D. Chauhan, J.), 2026 SCC OnLine All 42744

Shivam Mishra v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 42606

Shivam Pandey v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42859

Shivam v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42578

Shivani Verma v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 42892
Shivbalak v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42460

Shivnandan Singh v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All
42910

Shivraj Singh v. State of U.P., (Vani Ranjan Agrawal, J.), 2026 SCC OnLine All 42659

Shobhit Rastogi v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 42906

Shoeb Ahmad Khan v. Nayab Tehsildar, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 42988
Shraddha Chaubey v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 43111
Shravan Kumar Pathak v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 42679
Shravan Sahni v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 42798
Shriram v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42738

Shubh Ram Kushwaha v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC
OnLine All 42879

Shubham Agrawal v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42573
Shubham Singh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42844
Shubhangi Mishra v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 42741

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985272

-21 -

Shyam Babu v. Aarti Devi, (Ram Manohar Narayan Mishra, J.), 2026 SCC OnLine All 42933
Shyam Sundar v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 42584

Simpal Gupta v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 42946

Siraj Siddiqui v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42772

Siya Ram v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 42980

Somari v. Gayatri Devi, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 43025

Somesh v. State of U.P., (Raj Beer Singh, J.), 2026 SCC OnLine All 42687

Sonam v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 42886

Soni Devi v. State of U.P., (Ajit Kumar and Siddharth Nandan, JJ.), 2026 SCC OnLine All 43095
Soni v. State of U.P., (Lakshmi Kant Shukla, J.), 2026 SCC OnLine All 42954

Sonu v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42855

Subhash Singh v. Managing Director, (Dinesh Pathak, J.), 2026 SCC OnLine All 43059

Sudha Pandey v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 42911
Sudheer Kumar v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 42535

Suhail v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42571

Suhail v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42812

Sujaan Singh v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42789

Sukhal v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 42675

Sukhdev v. Lal Ji Yadav, (Vikas Budhwar, J.), 2026 SCC OnLine All 42654

Sultan Ahmad v. State of U.P., (Tej Pratap Tiwari, J.), 2026 SCC OnLine All 42603

Sumit Sharma v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42619

Sumit Yadav v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 43002

Sumitra Devi v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 42602

Sunil Kumar Kasaudhan v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026
SCC OnLine All 42905

Sunil Kumar Srivastava v. Collector, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 43010
Sunil Kumar Thakur v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42478

Sunil v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All
42880

Sunny v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 42807

Surendra Khanna v. State of U.P., (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All
43051

Surendra Kumar v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42861

Suresh Chandra Tiwari v. State of U.P., (Alok Mathur and Amitabh Kumar Rai, JJ.), 2026 SCC
OnLine All 43120

Suresh Kumar Gaud v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 42670
Suresh Pratap v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 42625
Suresh Sachan v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 42600

Surjeet Kumar Verma v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 42434
Sushil v. State of U.P., (Rajiv Lochan Shukla, J.), 2026 SCC OnLine All 42718

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985249

-22 -

Sushila Devi v. State of U.P., (Dr Gautam Chowdhary, J.), 2026 SCC OnLine All 42445

Sushma Patel v. Vivek Kumar Singh, (Dr Yogendra Kumar Srivastava, J.), 2026 SCC OnLine All
43045

Suyeb v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 42671
Swadesh Patel v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42615

Swaminath v. Additional Commissioner Administrative, (Karunesh Singh Pawar, J.), 2026 SCC
OnLine All 43007

Syed Rizwan Murtaza v. Ashok Kumar Bhargava, (Jaspreet Singh, J.), 2026 SCC OnLine All 42636
Tahir Khan v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42746

Tara Devi v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 43000
Tarikunanisha v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 43082

Tarun Jain v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 42618

Taufique v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 42505

Teg Singh v. Board of Revenue, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 42987

Tejasva v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 42978

Tirathraj v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 43003

Transpan Infra (P) Ltd. v. Union of India, (Saumitra Dayal Singh and Swarupama Chaturvedi,
J1.), 2026 SCC OnLine All 43126

Tuphani Yadav v. State of U.P., (Arun Kumar, J.), 2026 SCC OnLine All 43036

Tushar Tyagi v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42751

Tushar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42566

U.P. Parivahan Nigam v. Vandana, (Anil Kumar-X, J.), 2026 SCC OnLine All 42961

U.P. SRTC v. Priyanka, (Anil Kumar-X, J.), 2026 SCC OnLine All 42963

Udit Pratap Singh Tomar v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 42936

United India Insurance Co. Ltd. v. Permanent Lok Adalat, (Saurabh Shyam Shamshery, J.), 2026
SCC OnLine All 43123

United India Insurance Co. Ltd. v. Ram Bahadur, (Anil Kumar-X, J.), 2026 SCC OnLine All 42965
Upendra Kumar Shukla v. State of U.P., (Shree Prakash Singh, J.), 2026 SCC OnLine All 42458
Upendra Pal Singh v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42830

Upendra v. Court of Deputy Director Consolidation, (Karunesh Singh Pawar, J.), 2026 SCC
OnLine All 42989

Upnesh Kumar v. Dhanwanti Devi, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 43021
Urman v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42833

Urmila Devi v. Mahaveer Singh, (Rohit Ranjan Agarwal, J.), 2026 SCC OnLine All 43024
Usha Devi v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 43014
Vanchit Mittal v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 42534

Vanshika Maurya v. State of U.P., (Abdul Moin and Pramod Kumar Srivastava, JJ.), 2026 SCC
OnLine All 42907

Varun Vij v. State of U.P., (Saurabh Lavania, J.), 2026 SCC OnLine All 42984
Vedika v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 42977

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003984989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985507

-23 -

Veerpal v. State of U.P., (Mahesh Chandra Tripathi and Kunal Ravi Singh, JJ.), 2026 SCC OnLine
All 43091

Vidyadhar Maurya v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 42944
Vijay Kumar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42587

Vijay Kumar v. State of U.P., (Karunesh Singh Pawar, J.), 2026 SCC OnLine All 42985
Vijay Laxmi Srivastava v. Shivani Singh, (Vikas Budhwar, J.), 2026 SCC OnLine All 42646
Vijay Singh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42777

Vijay Singh v. State of U.P., (Jai Prakash Tiwari, J.), 2026 SCC OnLine All 42849

Vijay Sonkar v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42545

Vijendra Kshyap v. State of U.P., (Saurabh Srivastava, J.), 2026 SCC OnLine All 42516
Vikas Babu v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42814
Vikash Pandey v. State of U.P., (Avnish Saxena, J.), 2026 SCC OnLine All 42760

Vikram Singh v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 42706
Vikrant Singh v. State of U.P., (Prashant Mishra-1, J.), 2026 SCC OnLine All 42518

Vinay Kumar v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 42668
Vinaykant v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 42725

Vinita Ahirwar v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 42629
Vinod Kumar v. Rajesh Kumar Verma, (Vikas Budhwar, J.), 2026 SCC OnLine All 42641
Vinod Rathod v. State of U.P., (Vivek Varma, J.), 2026 SCC OnLine All 42805

Virendra Kumar v. State of U.P., (Kshitij Shailendra, J.), 2026 SCC OnLine All 43113
Virendra Pathak v. Prerna Gautam, (Vikas Budhwar, J.), 2026 SCC OnLine All 42640
Vishal Chauhan v. State of U.P., (Jitendra Kumar Sinha, J.), 2026 SCC OnLine All 42870
Vishal Kumar Tiwari v. State of U.P., (Madan Pal Singh, J.), 2026 SCC OnLine All 42607
Vishal Kumar v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 42942
Vishal Kumar v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 42896
Vishal Singh v. State of U.P., (Brij Raj Singh, J.), 2026 SCC OnLine All 42477

Vishanu Kumar v. State of U.P., (Samit Gopal, J.), 2026 SCC OnLine All 42586

Vishvnath v. Collector First Class/Tehsildar, (Karunesh Singh Pawar, J.), 2026 SCC OnLine All
42999

Vivek Kumar v. State of U.P., (Praveen Kumar Giri, J.), 2026 SCC OnLine All 42943
Wagqas Haque v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42531
Waseem v. State of U.P., (Siddharth and Vinai Kumar Dwivedi, JJ.), 2026 SCC OnLine All 42697
X Juvenile v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 42923
X Juvenile v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 42929
X Minor v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 42920
X-Juvenile v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 42695

X v. State of U.P., (Subhash Chandra Sharma, J.), 2026 SCC OnLine All 42927
Yasmeen v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2026 SCC OnLine All 42757
Yogendra Singh v. State of U.P., (Rajeev Bharti, J.), 2026 SCC OnLine All 42869

Zaid v. State of U.P., (Krishan Pahal, J.), 2026 SCC OnLine All 42769

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985300

-4 -

Zeeshan Ahmad Khan v. Munne Ali, (Vikas Budhwar, J.), 2026 SCC OnLine All 42639
Zeeshan Ahmad v. State of U.P., (Chawan Prakash, J.), 2026 SCC OnLine All 42542
Zeeshan v. State of U.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine All 42734
Zuber v. State of U.P., (Deepak Verma, J.), 2026 SCC OnLine All 42537

Andhra Pradesh High Court
AR Constructions v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2026 SCC OnLine AP 5655
B. Satyanarayana v. State of A.P., (Balaji Medamalli, J.), 2026 SCC OnLine AP 5666

Bajaj Allianz General Insurance Co. Ltd. v. Shaik Reshma, (Lisa Gill, C.J. Sri and Challa
Gunaranjan, J.), 2026 SCC OnLine AP 5639

Bakshi Motors v. Commr., (U. Durga Prasad Rao and T. Mallikarjuna Rao, JJ.), 2022 SCC OnLine
AP 3637

Buddha Srinivasa Rao v. Anumukonda Praharsh Dhana Syam, (Lisa Gill, C.J. and Challa
Gunaranjan, J.), 2026 SCC OnLine AP 5646

Byra Sanga Mithra v. Union of India, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5643

C. Subramanyam v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5647

Chevuri Swarna Latha v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5636
Desaboyina Jayamma v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 5650

E. Gowthami v. State of A.P., (Balaji Medamalli, J.), 2026 SCC OnLine AP 5664

G. Sudhakar Reddy v. M.V. Subbaiah, (Ksreenivasa Reddy, J.), 2026 SCC OnLine AP 5624

Gadde Bala Yeswanth v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 5630
Gudi Venkatesh v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5629

Halliburton Offshore Services Inc. v. Union of India, (R. Raghunandan Rao and T.C.D. Sekhar, JJ.),
2026 SCC OnLine AP 424

K. Rangaswamy Naidu v. P. Vasusekhar, (B.S. Bhanumathi, J.), 2026 SCC OnLine AP 5623
Konduru Narayana Raju v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5660

Kuruguntal Surendra Babu v. Yallanki Swarna Latha Kuruguntla Swarna Latha, (Subba Reddy Satti,
J.), 2026 SCC OnLine AP 5625

M. Lalithamma v. State of A.P., (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5642

M.V. Lakshmi Kanthamma v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5657
Marpuri Kumar v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 5627
Mulakala Bhaskar v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5635

N. Rajeswari v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5659

N.M. Reddy v. State of A.P., (V. Sujatha, J.), 2026 SCC OnLine AP 5644

Nalamalapu Anji Reddy v. State of A.P., (Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5626
Neelam Seshagiri Rao v. Union of India, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5653
Noti Bhargav v. State of A.P., (K Sreenivasa Reddy, J.), 2026 SCC OnLine AP 5656

Oleti Diwakar Naidu v. Pioneers Builders Ltd., (Lisa Gill and Challa Gunaranjan, JJ.), 2026 SCC
OnLine AP 5640

Oriental Insurance Co. Ltd. v. N. Srilatha, (V. Sujatha, J.), 2026 SCC OnLine AP 5638

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003985068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003166628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987789

-25 -

Oriental Insurance Co. Ltd. v. Y. Susanth Reddy, (B. Krishna Mohan and Subhendu Samanta, JJ.),
2026 SCC OnLine AP 5637

P. Sekhar v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5631
Pampana Vijaya Kumar v. State of A.P., (Balaji Medamalli, J.), 2026 SCC OnLine AP 5665
Panja Dharma Rao v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 5651

Pappula Masenu Venkanna v. Indian Bank, (Battu Devanand and Tuhin Kumar Gedela, JJ.), 2026
SCC OnLine AP 5662

Pothabathula Usha v. Insurance Ombudsman, (Ravi Cheemalapati, J.), 2026 SCC OnLine AP 5641
Puli Krishna v. State of A.P., (Subba Reddy Satti, J.), 2026 SCC OnLine AP 5661

Ravuri China Subba Rao v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5634
Rudraraju Chiranjeevi v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5633
Sagittal Infra Projects v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2026 SCC OnLine AP 5667

Saleem Traders v. Commr. State Tax, (Ninala Jayasurya and T.C.D. Sekhar, JJ.), 2026 SCC OnLine
AP 5648

Satya Narayanamurthy Kaki v. National Faceless Assessment Center, (Ninala Jayasurya and T.C.D.
Sekhar, JJ.), 2026 SCC OnLine AP 5645

Shafiya v. Commr. State Tax, (Ninala Jayasurya and T.C.D. Sekhar, JJ.), 2026 SCC OnLine AP
5649

Shaik Sandhani Basha v. State of A.P., (Nyapathy Vijay, J.), 2026 SCC OnLine AP 5663

Siva Sai Constructions v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2026 SCC OnLine AP 5658
Sri Vsr Constructions v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 5654

Syed Yasdani v. State of A.P., (Maheswara Rao Kuncheam, J.), 2026 SCC OnLine AP 5632

T. Kranthi Kumar v. State of A.P., (K. Sreenivasa Reddy, J.), 2026 SCC OnLine AP 5652

Teluru Sainath Reddy v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2026 SCC OnLine AP 5628

Vinjam Srinivasa Rao v. Union of India, (U. Durga Prasad Rao and B.V.L.N. Chakravarthi, JJ.),
2023 SCC OnLine AP 4663

Yaddala Kriashnaveni v. SBI, (D.V.S.S. Somayajulu and V. Srinivas, JJ.), 2023 SCC OnLine AP
4664

Bombay High Court
Abhijit Dilip Garad v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom 18649

Abhishek Ram Gangane v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
18646

Ajay Manharlal Shah v. Rasesh Bipin Jain, (Arun R. Pedneker, J.), 2026 SCC OnLine Bom 18655

Ajinkya Lahu Kadam v. State of Maharashtra, (R.1. Chagla and Firdosh P. Pooniwalla, JJ.), 2026 SCC
OnLine Bom 18607

Akshay Jagannath Yadav v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom
18660

Amit v. State of Maharashtra, (Milind N. Jadhayv, J.), 2026 SCC OnLine Bom 18651
Anubhav Mittal v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom 18633

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989605

-6 -

Arvind Rajendra Rajput v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
18653

Ashok Punjabi v. Minister of Co-operation, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom 18705
B.K. Pangare v. Chandan Tandel, (Aarti Sathe, J.), 2026 SCC OnLine Bom 18679

Bablu Sitaram Sharma v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom
18628

Baburao Gulab Fangal v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
18664

Balaji Digambar Kale v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
18662

Bebabai Nago Marathe Died v. Aadhar Dongar Marathe Died, (Manjusha Deshpande, J.), 2026
SCC OnLine Bom 18614

Bhaiyyasaheb Tukaram Patil v. State of Maharashtra, (Hiten S. Venegavkar, J.), 2026 SCC OnLine
Bom 18610

Bharat Bhogilal Patel v. Taegutec India (P) Ltd., (Somasekhar Sundaresan, J.), 2026 SCC OnLine
Bom 18658

Bhimashankar Mahadev Swami v. Kumar Rajshekhar, (Ajit B. Kadethankar, J.), 2026 SCC OnLine
Bom 18615

Blue Sapphire Properties (P) Ltd. v. Chetan Bhanushali Aka Chetan Bhadra, (Rajesh S. Patil, J.),
2026 SCC OnLine Bom 18675

CFM Asset Reconstruction (P) Ltd. v. Orbit Corpn. Ltd., (Somasekhar Sundaresan, J.), 2026 SCC
OnLine Bom 18673

Chandresh Gulabji Sanghavi v. Chairman, (Sandeep V. Marne, J.), 2026 SCC OnLine Bom 18685

Chetan Jitendra Thakur v. State of Maharashtra, (Kishore C. Sant and Ajit B. Kadethankar, JJ.),
2026 SCC OnLine Bom 18618

CITv. Avinash B. Jaising, (G.S. Kulkarni and Aarti Sathe, JJ.), 2025 SCC OnLine Bom 5987

CIT v. Mahalaxmai Infra Projects Ltd., (Suman Shyam and Gautam A. Ankhad, JJ.), 2026 SCC
OnLine Bom 18711

Colaba Central Coop. Consumers' Wholesale & Retail Stores Ltd. v. Collector of Stamps, (Arif S.
Doctor, J.), 2026 SCC OnLine Bom 18704

Dattaprasad Vishnudas Chandak v. CIT, (Nitin B. Suryawanshi and Abasaheb D. Shinde, JJ.), 2026
SCC OnLine Bom 18620

Deepak Sadanand Raja v. SRA, (Aarti Sathe, J.), 2026 SCC OnLine Bom 18643

Devendra Coop. Housing Society Ltd. v. District Deputy Registrar, Coop. Societies, (Sandeep V.
Marne, J.), 2026 SCC OnLine Bom 18710

Devidas Madhukar Patil v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine
Bom 18629

Dinar Tarcar Resources (India) (P) Ltd. v. CIT, (Amit S. Jamsandekar, J.), 2026 SCC OnLine Bom
12007

Eskay Hospitality Services (India) (P) Ltd. v. Provident Fund Commr. II, (Sandeep V. Marne, J.),
2026 SCC OnLine Bom 18703

Executive Engineer Minor Irrigation Division v. Mustafa Husen Tamboli, (Siddheshwar S.
Thombre, J.), 2026 SCC OnLine Bom 18612

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003790030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003846751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003846751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987823

-27 -

Ganesh Hanumant Sutar v. Laxminarayan Ramsukh Rathi, (Arun R. Pedneker, J.), 2026 SCC
OnLine Bom 18701

Ganesh Laxman Chavan v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
18661

Gaurav Gupta v. State of Maharashtra, (Sarang V. Kotwal and Ranjitsinha Raja Bhonsale, 1J.), 2026
SCC OnLine Bom 18674

Genesys International Corpn. v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC
OnLine Bom 16725

Harsh Bhupendra Ambre v. Slum Rehabilitation Authority, (M.S. Karnik and Sandesh D. Patil, 1J.),
2026 SCC OnLine Bom 18702

Hemant v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom 18641
Hemant v. State of Maharashtra, (Milind N. Jadhayv, J.), 2026 SCC OnLine Bom 18654

Humera Kashif Ansari v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom
18604

Jaysukhlal Nagardas Bhuta v. State of Maharashtra, (M.S. Karnik and Sandesh D. Patil, JJ.), 2026
SCC OnLine Bom 18684

Jiya Pradeep Gopalani v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine
Bom 18626

Kamlesh Shivnarayan Jaiswal v. State of Maharashtra, (Mahesh Chandra Tripathi, C.J. and Advait
M. Sethna, J.), 2026 SCC OnLine Bom 18698

Ketan Prakash Ghotge v. Nutan Prakash Ghotge, (Aarti Sathe, J.), 2026 SCC OnLine Bom 18677

Kotak Mahindra Bank Ltd. v. Maulin Niranjan Patel, (Amit Borkar, J.), 2026 SCC OnLine Bom
18645

Kunal Ashok Mandlik v. Sunanda Ashok Mandlik, (Somasekhar Sundaresan, J.), 2026 SCC OnLine
Bom 18659

Laxmibai Anil Thakare v. Satish Prakash Chaudhari, (Kishore C. Sant and S.G. Shete, JJ.), 2026 SCC
OnLine Bom 18600

Little Flower Education Society v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC
OnLine Bom 6910

Machhindra Devba Devare v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
18650

Mahadev Namdev Khamkar v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine
Bom 18642

Mahesh Bhaskar Gosavi v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine
Bom 18634

Manish Popatbhai Jiwani v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
18669

Meena Vasant Patel v. Prithviraj Ambalal Patel, (Sarang V. Kotwal and Ranjitsinha Raja Bhonsale,
JJ.), 2026 SCC OnLine Bom 18644

Mirae Asset Foundation v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2025 SCC OnLine
Bom 5830

Model Action for Rural Change v. CIT, (B.P. Colabawalla and Firdosh P. Pooniwalla, JJ.), 2026 SCC
OnLine Bom 4028

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003945525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003945525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003707131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003707131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003662535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003662535

-08 -

Mohana Subhash Rajoli v. Raginald John D'Souza, (Arun R. Pedneker, J.), 2026 SCC OnLine Bom
18656

Mohd. Mosin Yasin Shaikh v. State of Maharashtra, (Shyam C. Chandak, J.), 2026 SCC OnLine
Bom 18606

Neha Swapnil Mohdure v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine
Bom 18636

Nishant S. Modi v. Union of India, (M.M. Sathaye, J.), 2026 SCC OnLine Bom 18666

Oberoi Realty Ltd. v. Union of India, (Mahesh Chandra Tripathi, C.J. and Advait M. Sethna, J.), 2026
SCC OnLine Bom 18696

Omprakash Dwarkadas Randad v. CIT, (Nitin B. Suryawanshi and Abasaheb D. Shinde, JJ.), 2026
SCC OnLine Bom 18622

Onyeka Clement Igboeje v. State of Maharashtra, (Milind N. Jadhayv, J.), 2026 SCC OnLine Bom
18647

Orpak Systems India (P) Ltd. v. Assessment Unit (NFAC), (B.P. Colabawalla and Farhan P. Dubash,
J1.), 2026 SCC OnLine Bom 18695

Padamshi Kalyanji Gajra v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine
Bom 18632

Pallavi Angane v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom 18638
Pandurang P. Kudtarkar v. MHADA, (Gauri Godse, J.), 2026 SCC OnLine Bom 18676

Parinaz Farhad Kolah v. Mearzie Cyrus Davierwalla, (Arif S. Doctor, J.), 2026 SCC OnLine Bom
18680

Parubai Raosaheb Nigade v. Vithal Bhausaheb Takawale, (M.M. Sathaye, J.), 2026 SCC OnLine
Bom 18693

Parvez Rafique Chaudhary v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine
Bom 18603

Pooja Siddhesh Pandey v. State of Maharashtra, (Sarang V. Kotwal and Ranjitsinha Raja Bhonsale,
J1.), 2026 SCC OnLine Bom 18708

Rahul v. State of Maharashtra, (Abhay S. Waghwase, J.), 2026 SCC OnLine Bom 18609

Rajankumar Khairatilal Kumar v. State of Maharashtra, (M.M. Sathaye, J.), 2026 SCC OnLine Bom
18665

Rajesh H Dhanukar v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom
18707

Ram Ashrey Pandey v. State of Maharashtra, (Mahesh Chandra Tripathi, C.J. and Advait M. Sethna,
J.), 2026 SCC OnLine Bom 18697

Ramesh Kisanrao Sonawane v. State of Maharashtra (Police Inspector, (Ranjitsinha Raja Bhonsale,
J.), 2026 SCC OnLine Bom 18616

Ramesh Vasant Nikumkh v. State of Maharashtra, (G.S. Kulkarni and Dr Neela Gokhale, JJ.), 2026
SCC OnLine Bom 18608

Ramjaan Ali v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom 18630

Ransing Satish Manohar v. CIT, (Nitin B. Suryawanshi and Abasaheb D. Shinde, JJ.), 2026 SCC
OnLine Bom 18623

Ravindra Prasad Suryanarayanan Amarapu v. Prasanna Kumar Pillai, (G.S. Kulkarni and Dr Neela
Gokhale, JI.), 2026 SCC OnLine Bom 18657

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989629

-29.

Roma Laxman Tribhuwan v. State of Maharashtra, (Sarang V. Kotwal and Ranjitsinha Raja Bhonsale,
JJ.), 2026 SCC OnLine Bom 18709

Rubberwala & Royal Developer LLP v. Brihanmumbai Municipal Corpn., (Mahesh Chandra Tripathi,
C.J. and Advait M. Sethna, J.), 2026 SCC OnLine Bom 18706

Ruchita Rajendra Ghorpade v. State of Maharashtra, (R.1. Chagla and Firdosh P. Pooniwalla, JJ.),
2026 SCC OnLine Bom 18683

Sabir Husain Badashah Apasi v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC
OnLine Bom 18602

Sachi Anil Maker v. State of Maharashtra, (M.M. Sathaye, J.), 2026 SCC OnLine Bom 18681

Sai Education Society v. State of Maharashtra, (R.1. Chagla and Firdosh P. Pooniwalla, JJ.), 2026
SCC OnLine Bom 18691

Salman Shafat Sayyed v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom
18637

Sandip Jagjeevan Gupta v. State of Maharashtra, (Bharati Dangre and Ashish S. Chavan, JJ.), 2026
SCC OnLine Bom 18678

Sanjay Baban Girhe v. Chief General Man, (Manish Pitale and Shreeram v. Shirsat, JJ.), 2026 SCC
OnLine Bom 18619

Sanjay Pandurang Mohite v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
18652

Sarfarazuddin Mohd. Yunus Shaikh v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC
OnLine Bom 18605

Sattayya Sirneni v. State of Maharashtra, (Mahesh Chandra Tripathi, C.J. and Advait M. Sethna, J.),
2026 SCC OnLine Bom 18694

Satyawan Sitaram Bagave v. State of Maharashtra, (Shivkumar Dige, J.), 2026 SCC OnLine Bom
18611

Sayyed Ali Shaikh v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom
18639

Shagun-1I Coop. Housing Society v. Shagun Coop. Housing Society, (Sandeep v. Marne, J.), 2026
SCC OnLine Bom 18624

Shakir Mohd. Hussain Retiwala v. State of Maharashtra, (N. J. Jamadar, J.), 2026 SCC OnLine Bom
18672

Shankar Raghunath Mhatre v. Ramchandra Maruti Kathwale, (Aarti Sathe, J.), 2026 SCC OnLine
Bom 18671

Shashikant Atmaram Mali v. State of Maharashtra, (N.J. Jamadar, J.), 2026 SCC OnLine Bom
18689

Shere Farid Nijamuddin Mujawar v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC
OnLine Bom 18635

Sheshrao Waman Sirsath v. State of Maharashtra, (R.M. Joshi, J.), 2026 SCC OnLine Bom 18601

Sindhu Education Trust Society v. Murlidhar Kakumatrai Pahuja, (Sandeep V. Marne, J.), 2026
SCC OnLine Bom 18682

Sohel Ibrahim Shaikh v. CIT, (Nitin B. Suryawanshi and Abasaheb D. Shinde, JJ.), 2026 SCC OnLine
Bom 18621

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987832

-30 -

Sufiyan llyas Ahmad v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine Bom
18627

Sumermal Mishrimal Bafna v. State of Maharashtra, (M.M. Sathaye, J.), 2026 SCC OnLine Bom
18699

Sunil Shantilal Gosar v. Yash Builders, (Gauri Godse, J.), 2026 SCC OnLine Bom 18670

Sunita Prashant Doiphode v. State of Maharashtra, (Prafulla S. Khubalkar, J.), 2026 SCC OnLine
Bom 18631

Takshila Educational Society v. State of Maharashtra, (R.1. Chagla and Firdosh P. Pooniwalla, JJ.),
2026 SCC OnLine Bom 18700

Tejas Suvarna Dalvi v. State of Maharashtra, (Madhav J. Jamdar, J.), 2026 SCC OnLine Bom
18640

Union of India v. Smita Ashok Bansode, (Mahesh Chandra Tripathi, C.J. and Advait M. Sethna, J.),
2026 SCC OnLine Bom 18688

Uttam v. Scheduled Tribes Certificate Scrutiny Committee, (Kishore C. Sant and Ajit B.
Kadethankar, JJ.), 2026 SCC OnLine Bom 18617

Vaitarna Bheema Worli Sagar CHSL v. State of Maharashtra, (Sandeep V. Marne, J.), 2026 SCC
OnLine Bom 18687

Vandana Avinash Jogi v. State of Maharashtra, (Nitin B. Suryawanshi and Abasaheb D. Shinde, JJ.),
2026 SCC OnLine Bom 18613

Vera Pharma (P) Ltd. v. Provident Fund Commr.-1I, (Sandeep V. Marne, J.), 2026 SCC OnLine
Bom 18690

Vijay Kumar Takkar v. Raymond Ltd., (N.J. Jamadar, J.), 2026 SCC OnLine Bom 18686

Vikky Sanjay Mahadule v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
18663

Vilas Babanrao Kalokhe v. CIT, (S.M. Modak, J.), 2025 SCC OnLine Bom 5937
Vilas Hiraji Sernekar v. Ashok Gopal Banjan, (M.M. Sathaye, J.), 2026 SCC OnLine Bom 18667

Vinod Sheshrao Batalwar v. State of Maharashtra, (Milind N. Jadhav, J.), 2026 SCC OnLine Bom
18648

X20 v. State of Maharashtra, (Bharati Dangre and Ashish S. Chavan, JJ.), 2026 SCC OnLine Bom
18692

Yakub v. State, (Sarang V. Kotwal and Ranjitsinha Raja Bhonsale, JJ.), 2026 SCC OnLine Bom
18668

Calcutta High Court

Suraj Mangar v. Commr. of W.B. State Tax, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.),
2025 SCC OnLine Cal 6325

Delhi High Court

Ajay Sharma v. Manu Markande, (Vivek Chaudhary and Nisha Sahay Saxena, JJ.), 2026 SCC OnLine
Del 8683

Bharat Ghai v. Raju Grover, (Anish Dayal, J.), 2026 SCC OnLine Del 8687
Chanda Devi v. Monika Singh, (N.B. Krishna, J.), 2026 SCC OnLine Del 8695

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003774502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002805731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989715

-31 -

CIT v. Agroha Fincap Ltd., (V. Kameswar Rao and Vinod Kumar, JJ.), 2025 SCC OnLine Del 6315

Commr. of Delhi GST v. Global Opportunities (P) Ltd., (Prathiba M. Singh and Shail Jain, JJ.), 2025
SCC OnLine Del 10428

Dash Exports (P) Ltd. v. Enforcement Directorate, (Navin Chawla and Arun Bhardwaj, JJ.), 2026
SCC OnLine Del 8690

DDA v. Jaksons Developers (P) Ltd., (Dinesh Mehta and Dr Aditi Choudhary, JJ.), 2026 SCC
OnLine Del 8682

Delhi State Coop. Bank Ltd. v. Dharamvir Rana, (N.B. Krishna, J.), 2026 SCC OnLine Del 8694
Dilip Kumar v. State (NCT of Delhi), (Madhu Jain, J.), 2026 SCC OnLine Del 8671

Dipu Kumar v. Union of India, (Jyoti Singh and Gurvinder Pal Singh, JJ.), 2026 SCC OnLine Del
8698

Educomp Solutions Ltd. v. B.D. Park, (Tejas Karia, J.), 2026 SCC OnLine Del 8672

Enforcement Directorate v. Piramal Capital & Housing Finance Ltd., (Navin Chawla and Arun
Bhardwaj, JJ.), 2026 SCC OnLine Del 8689

Global Opportunities (P) Ltd. v. Ashwinee Satwe, (Tejas Karia, J.), 2026 SCC OnLine Del 8675

Gurvinder Singh v. Union of India, (Jyoti Singh and Gurvinder Pal Singh, JJ.), 2026 SCC OnLine
Del 8701

Harish Goyal v. Commr. of Customs, (Avneesh Jhingan and Shail Jain, JJ.), 2026 SCC OnLine Del
8678

Harper Collins Publishers India (P) Ltd. v. Rana Kapoor, (H.V. Shankar, J.), 2026 SCC OnLine Del
8680

Hero Investcorp (P) Ltd. v. VM Lubricant, (Tejas Karia, J.), 2026 SCC OnLine Del 8674

Icici Lombard General Insurance Co. Ltd. v. Parth Sareen, (Anish Dayal, J.), 2026 SCC OnLine Del
8685

Jindal Composite Tubes (P) Ltd. v. Baldev Krishan, (Tejas Karia, J.), 2026 SCC OnLine Del 8676
Jitender Kochar v. Jagdish Chand Jain, (H.V. Shankar, J.), 2026 SCC OnLine Del 8693
Jitender Kochar v. Om Prakash, (H.V. Shankar, J.), 2026 SCC OnLine Del 8692

Kishori Paswan v. Union of India, (Jyoti Singh and Gurvinder Pal Singh, JJ.), 2026 SCC OnLine
Del 8699

Manmeet Singh Sahni v. Rupinder Singh Sahni, (Vivek Chaudhary and Nisha Sahay Saxena, JJ.),
2026 SCC OnLine Del 8684

Narayan v. State, (Ravinder Dudeja, J.), 2026 SCC OnLine Del 8669
Oriental Insurance Co Ltd. v. Sanjay, (Anish Dayal, J.), 2026 SCC OnLine Del 8688

Poonam Devi v. Union of India, (Jyoti Singh and Gurvinder Pal Singh, JJ.), 2026 SCC OnLine Del
8700

Ram Lavat v. Ram Padarath, (R.K. Gupta, J.), 2026 SCC OnLine Del 8696

Rohan Kapoor v. Union of India, (M.K. Ohri, J.), 2026 SCC OnLine Del 8681
Sanjay Goel v. Manju Suri, (H.V. Shankar, J.), 2026 SCC OnLine Del 8691

Sanjay Kumar v. State (NCT of Delhi), (Madhu Jain, J.), 2026 SCC OnLine Del 8670

Smartadmedia v. Commr. of Delhi GST, (Sanjeev Sachdeva and Ravinder Dudeja, JJ.), 2024 SCC
OnLine Del 3549

Sourav Ganguly v. Masha Sajdeh, (Tejas Karia, J.), 2026 SCC OnLine Del 8673

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002920227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003229566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003229566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002040765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002040765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989691

-32 -

Srex Power India (P) Ltd. v. ASF Insignia Sez (P) Ltd., (Manoj Jain, J.), 2026 SCC OnLine Del 8667

Suraj Kumar v. Union of India, (Jyoti Singh and Gurvinder Pal Singh, JJ.), 2026 SCC OnLine Del
8697

United India Insurance Co Ltd. v. Savita, (Anish Dayal, J.), 2026 SCC OnLine Del 8686
Urmila Dhanger v. Neo Developers (P) Ltd., (O.P. Shukla, J.), 2026 SCC OnLine Del 8668

V.K. Jain & Sons v. Neeraj Jain, (Anil Kshetarpal and Bharat Parashar, JJ.), 2026 SCC OnLine Del
8679

Voltas Ltd. v. Shiv Shakti Enterprises, (Tejas Karia, J.), 2026 SCC OnLine Del 8677

Supreme Court of India

Mepco Industries Ltd. v. CIT, (P.K. Mishra and Shree Chandrashekhar, JJ.), 2026 SCC OnLine SC
2080

Union of India v. Jatin Ahuja, (J.B. Pardiwala and Sandeep Mehta, JJ.), 2025 SCC OnLine SC 3863

Gauhati High Court

A.S. Bricks Industry Boraligaon v. Union of India, (Manish Choudhury, J.), 2026 SCC OnLine Gau
8497

Abul Hussain v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 8541

Abul Kalam Azad v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 8510
Aenakhall Tea Estate v. State of Assam, (Manish Choudhury, J.), 2026 SCC OnLine Gau 8501
Ahidur Rahman v. State of Assam, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 8518
Akshya Kumar v. State of Assam, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 8451
Anjali Narzary v. State of Assam, (Devashis Baruah, J.), 2026 SCC OnLine Gau 8564

Anju Krong v. Solemso Ama, (Budi Habung, J.), 2026 SCC OnLine Gau 8472

Anowara Khatun v. Union of India, (Kalyan Rai Surana and Susmita Phukan Khaund, JJ.), 2026
SCC OnLine Gau 8495

Ariful Islam v. State of Assam, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 8444

Assam (Trade) Agencies v. Sujauddin Ahmed, (Mridul Kumar Kalita, J.), 2026 SCC OnLine Gau
8555

Assam Power Generation Corpn. Ltd. v. Labour Inspector-Cum-Inspector, (Devashis Baruah, J.),
2026 SCC OnLine Gau 8502

Asutosh Sarkar v. State of Assam, (Kalyan Rai Surana and Mridul Kumar Kalita, JJ.), 2026 SCC
OnLine Gau 8565

Bakloso Manyu v. Solemso Ama, (Budi Habung, J.), 2026 SCC OnLine Gau 8469

Basan Tayang v. Solemso Ama, (Budi Habung, J.), 2026 SCC OnLine Gau 8471

Batingsi Mepong v. Solemso Ama, (Budi Habung, J.), 2026 SCC OnLine Gau 8474

Bengia Taju v. State of A.P., (Kardak Ete, J.), 2026 SCC OnLine Gau 8571

Bharat Petroleum Corpn. Ltd. v. Union of India, (Devashis Baruah, J.), 2026 SCC OnLine Gau 8578
Billal Hussain v. Union of India, (Manish Choudhury, J.), 2026 SCC OnLine Gau 8484

Binelu Mounglang v. Solemso Ama, (Budi Habung, J.), 2026 SCC OnLine Gau 8464

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003903222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003903222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988250

-33 -

Bodoland Territorial Council v. Ajit Chandra Mardi, (Saptarshi Das, Deputy Registrar (Bench)), 2026
SCC OnLine Gau 8479

Canara Bank v. State of Assam, (Ashutosh Kumar, C.J. and Kaushik Goswami, J.), 2026 SCC
OnLine Gau 8566

Chabi Dey v. Ajoy Das, (Mridul Kumar Kalita, J.), 2026 SCC OnLine Gau 8543

Chesong Terang v. State of Assam, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 8441

Dainik Assam (P) Ltd. v. State of Assam, (Sanjay Kumar Medhi, J.), 2026 SCC OnLine Gau 8503
Daniel L Hmar v. CBI, (Robin Phukan, J.), 2026 SCC OnLine Gau 8514

Debabrata Saikia v. State of Assam, (Ashutosh Kumar, C.J. and Kaushik Goswami, J.), 2026 SCC
OnLine Gau 8553

Dhan Mohammad v. State of Assam, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 8524
Edison International v. Amarjyoti Bordoloi, (Devashis Baruah, J.), 2026 SCC OnLine Gau 8456
Elias Ali v. State of Assam, (Devashis Baruah, J.), 2026 SCC OnLine Gau 8499

Ettead Alam v. Patibandla Ashok Babu, (Ashutosh Kumar, C.J. and Kaushik Goswami, J.), 2026
SCC OnLine Gau 8535

Eusuf Nagar Unnayan Samittee v. Jishnu Barua, (Ashutosh Kumar, C.J. and Kaushik Goswami, J.),
2026 SCC OnLine Gau 8531

Farida Khatun v. Union of India, (Kalyan Rai Surana and Mridul Kumar Kalita, JJ.), 2026 SCC
OnLine Gau 8579

Flamingo Breweries (P) Ltd. v. ITD, (Robin Phukan, J.), 2026 SCC OnLine Gau 8584

Gargi Sarkar v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 8512

Gingma Tok v. State of A.P., (Yarenjungla Longkumer, J.), 2026 SCC OnLine Gau 8507

Godrej & Boyce Mfg. Co. Ltd. v. Om Prakash, (Devashis Baruah, J.), 2026 SCC OnLine Gau 8538
H. Tialthanga v. Union of India, (Nelson Sailo, J.), 2026 SCC OnLine Gau 8562

Habejuddin v. State of Assam, (Manish Choudhury, J.), 2026 SCC OnLine Gau 8493

Habil Uddin Khan v. State of Assam, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 8442

Hafiz Ali v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 8529

Hasen Ali v. State of Assam, (Devashis Baruah, J.), 2026 SCC OnLine Gau 8500

Hasia Khatoon v. Union of India, (Kalyan Rai Surana and Mridul Kumar Kalita, JJ.), 2026 SCC
OnLine Gau 8574

HDFC ERGO General Insurance Co. Ltd. v. Ramengmawii, (Nelson Sailo, J.), 2026 SCC OnLine
Gau 8545

Henry Zokhuma v. Lalthlamuana, (Helen Dawngliani, J.), 2026 SCC OnLine Gau 8556

Hussain Ali v. Union of India, (Sanjay Kumar Medhi and Pranjal Das, JJ.), 2026 SCC OnLine Gau
8485

llias Ahmed v. Union of India, (Devashis Baruah, J.), 2026 SCC OnLine Gau 8494
Jamrul Islam v. Union of India, (Manish Choudhury, J.), 2026 SCC OnLine Gau 8487
Jetten K Sangma v. State of Assam, (Robin Phukan, J.), 2026 SCC OnLine Gau 8523
Jiarul Hoque v. State of Assam, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 8440
Jiban Pegu v. State of Assam, (Robin Phukan, J.), 2026 SCC OnLine Gau 8521
Jitumoni Gogoi v. State of Assam, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 8447

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988233

-34 -

Juhi Hojai v. North Cachar Hills Autonomous Council, (Soumitra Saikia, J.), 2026 SCC OnLine Gau
8492

Kader Khan v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 8526

Kartik Rabidas v. State of Assam, (Manish Choudhury, J.), 2026 SCC OnLine Gau 8490
Katiram Sutradhar v. State of assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 8548
Kedosale Tsukru v. State of Nagaland, (Helen Dawngliani, J.), 2026 SCC OnLine Gau 8540

Keviletuo Yiese v. State of Nagaland, (Susmita Phukan Khaund and Yarenjungla Longkumer, JJ.),
2026 SCC OnLine Gau 8554

Khatun Begum v. State of Assam, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 8445

Khipra Gogoi v. State of Assam, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 8446

Kipa Lapang v. State of A.P., (Kardak Ete, J.), 2026 SCC OnLine Gau 8572

Lahailu Tayang v. Solemso Ama, (Budi Habung, J.), 2026 SCC OnLine Gau 8463

Lalhruaitluangi v. Gauhati High Court, (Devashis Baruah, J.), 2026 SCC OnLine Gau 8577
Lalremsanga v. State (UT of Chandigarh), (Nchumbemo Mozhui, J.), 2026 SCC OnLine Gau 8561
Lalremtluanga v. State of Mizoram, (Nelson Sailo, J.), 2026 SCC OnLine Gau 8582

Lombit Konwar v. Patibandla Ashok Babu, (Ashutosh Kumar, C.J. and Kaushik Goswami, J.), 2026
SCC OnLine Gau 8532

Mahibul Islam v. State of Assam, (Robin Phukan, J.), 2026 SCC OnLine Gau 8513

Mainuddin v. Bhaskar Jyoti Sarma, (Devashis Baruah, J.), 2026 SCC OnLine Gau 8537

Makibul Islam v. Bodoland Territorial Region, (Shamima Jahan, J.), 2026 SCC OnLine Gau 8581
Manik Ali v. State of Assam, (Manish Choudhury, J.), 2026 SCC OnLine Gau 8491

Maynal Hoque v. Union of India, (Kalyan Rai Surana and Mridul Kumar Kalita, JJ.), 2026 SCC
OnLine Gau 8563

Milan A Shah v. State of Nagaland, (Pranjal Das, J.), 2026 SCC OnLine Gau 8458

Mohd. Abul Kasem v. Mohd. Sakilur Rahman, (Mridul Kumar Kalita, J.), 2026 SCC OnLine Gau
8478

Mohd. Osman Haruni v. State Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 8511
Moksed Ali Mandal v. State of Assam, (Devashis Baruah, J.), 2026 SCC OnLine Gau 8489
Mollah Jakir Hussain v. State of Assam, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 8449
Mongolso Tayang v. Solemso Ama, (Budi Habung, J.), 2026 SCC OnLine Gau 8470

Montan Narah v. State of Assam, (Sanjeev Kumar Sharma, J.), 2026 SCC OnLine Gau 8452
Mridul Baglari v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 8528

Muhibur Rahman v. State of Assam, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 8508

Musstt Pariskar Begum v. Union of India, (Kalyan Rai Surana and Mridul Kumar Kalita, JJ.), 2026
SCC OnLine Gau 8547

Muzaffar Ali v. State of Assam, (Sanjay Kumar Medhi, J.), 2026 SCC OnLine Gau 8498
Nabajit Das v. State of Assam, (Robin Phukan, J.), 2026 SCC OnLine Gau 8477
Nabajyoti Dutta v. Bhaskar Sarma, (Devashis Baruabh, J.), 2026 SCC OnLine Gau 8536
Najirul Islam v. State of Assam, (Robin Phukan, J.), 2026 SCC OnLine Gau 8522

Narayan Prasad Rabha v. Patibandla Ashok Babu, (Ashutosh Kumar, C.J. and Kaushik Goswami,
J.), 2026 SCC OnLine Gau 8533

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989748

-35 -

National Insurance Co. Ltd. v. Deepa Pal, (Nchumbemo Mozhui, J.), 2026 SCC OnLine Gau 8550
Nazrul Dewan v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 8525

Nongbow Singdu v. State of A.P., (Budi Habung, J.), 2026 SCC OnLine Gau 8459

Pelutso Thalai v. Solemso Ama, (Budi Habung, J.), 2026 SCC OnLine Gau 8466

People for Animals v. Neizevolie Kuotsu, (Devashis Baruah, J.), 2026 SCC OnLine Gau 8482

Pinter Basar v. State of A.P., (Kardak Ete and Yarenjungla Longkumer, JJ.), 2026 SCC OnLine Gau
8569

Pramod Kalita v. Union of India, (Ashutosh Kumar, C.J. and Kaushik Goswami, J.), 2026 SCC
OnLine Gau 8551

Pramud Das v. State of Assam, (Susmita Phukan Khaund, J.), 2026 SCC OnLine Gau 8453
Pratima Chakraborty v. State of Assam, (Robin Phukan, J.), 2026 SCC OnLine Gau 8476
Purabi Das Bharali v. State of Assam, (Soumitra Saikia, J.), 2026 SCC OnLine Gau 8486

R. Ramngaihzuala v. Lalhmingthai, (Nchumbemo Mozhui, J.), 2026 SCC OnLine Gau 8544
Rabea Begum Choudhury v. State of Mizoram, (Nelson Sailo, J.), 2026 SCC OnLine Gau 8560
Rahenliu v. State of Assam, (Parthivjyoti Saikia, J.), 2026 SCC OnLine Gau 8517

Rahiman Nessa v. Union of India, (Kalyan Rai Surana and Mridul Kumar Kalita, JJ.), 2026 SCC
OnLine Gau 8576

Rajesh Bajaj v. Union of India, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 8448

Rajive Mohan Pant (Dr) v. Dr Samira Behera, (Ashutosh Kumar, C.J. and Kaushik Goswami, J.),
2026 SCC OnLine Gau 8559

Rama Prasad Biswas v. Biswaranjan Samal, (Shamima Jahan, J.), 2026 SCC OnLine Gau 8530
Rashima v. State of Assam, (Pranjal Das, J.), 2026 SCC OnLine Gau 8542

Rhino Enterprises v. Union of India, (Devashis Baruah, J.), 2026 SCC OnLine Gau 8575
Ritu Gogoi v. State of Assam, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 8450

Rofiqul Hussain v. State of Assam, (Kaushik Goswami, J.), 2026 SCC OnLine Gau 8483
Rofiqul Islam v. State of Assam, (Mitali Thakuria, J.), 2026 SCC OnLine Gau 8515

Rupam Dey v. State of Assam, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 8519

S.K. Construction v. Union of India, (Devashis Baruah, J.), 2026 SCC OnLine Gau 8567
Saiful Islam v. State of Assam, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 8454

Sakir Hussain v. State of Mizoram, (Nchumbemo Mozhui, J.), 2026 SCC OnLine Gau 8516
Sanjitlum Yun v. Solemso Ama, (Budi Habung, J.), 2026 SCC OnLine Gau 8467

Seyienekho v. State of Nagaland, (Yarenjungla Longkumer and Helen Dawngliani, JJ.), 2026 SCC
OnLine Gau 8558

Shajamal Ali v. State of Assam, (Robin Phukan, J.), 2026 SCC OnLine Gau 8520

Shaktiso Yun 9 v. Solemso Ama, (Budi Habung, J.), 2026 SCC OnLine Gau 8468

Shibani Dutta v. State of Assam, (Kaushik Goswami, J.), 2026 SCC OnLine Gau 8504

Shree Gautam Constn. Co. Ltd. v. Union of India, (Soumitra Saikia, J.), 2026 SCC OnLine Gau 8583
Siddheswari Deb v. Jayant Narlikar, (Devashis Baruah, J.), 2026 SCC OnLine Gau 8457

Siddique Ali v. Union of India, (Sanjay Kumar Medhi and Pranjal Das, JJ.), 2026 SCC OnLine Gau
8481

Sochem Tayang v. State of A.P., (Kardak Ete, J.), 2026 SCC OnLine Gau 8573

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989788

-36 -

Soham Enterprises v. State of Assam, (Devashis Baruah, J.), 2026 SCC OnLine Gau 8568

Soheli Seal Sarkar v. State of Assam, (Ashutosh Kumar, C.J. and Kaushik Goswami, J.), 2026 SCC
OnLine Gau 8552

Solai Dellang v. Solemso Ama, (Budi Habung, J.), 2026 SCC OnLine Gau 8465
Solen Rangmang v. Solemso Ama, (Budi Habung, J.), 2026 SCC OnLine Gau 8462
Solimuddin v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 8509
Songep Tayang v. Solemso Ama, (Budi Habung, J.), 2026 SCC OnLine Gau 8473
Sonit Pul v. Solemso Ama, (Budi Habung, J.), 2026 SCC OnLine Gau 8475
Sosethlum Dellang v. Solemso Ama, (Budi Habung, J.), 2026 SCC OnLine Gau 8460
Soseyu Minin v. Solemso Ama, (Budi Habung, J.), 2026 SCC OnLine Gau 8461

Subhash Kumar v. Central Information Commission, (Manish Choudhury, J.), 2026 SCC OnLine Gau
8488

Subrata Saha v. Patibandla Ashok Babu, (Ashutosh Kumar, C.J. and Kaushik Goswami, J.), 2026
SCC OnLine Gau 8534

Subur Ali v. State of Assam, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 8527
Sultana Begom v. State of Assam, (Rajesh Mazumdar, J.), 2026 SCC OnLine Gau 8443
Suratjiamal v. State of Assam, (Manish Choudhury, J.), 2026 SCC OnLine Gau 8496
Swati Logistics v. Union of India, (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 8505

Tasso Taruk v. State of A.P., (Kardak Ete and Yarenjungla Longkumer, JJ.), 2026 SCC OnLine Gau
8549

Thungbemo Odyuo v. Govind Mohan, (Helen Dawngliani, J.), 2026 SCC OnLine Gau 8539
Tridib Lochan Barooah v. State of Assam, (Shamima Jahan, J.), 2026 SCC OnLine Gau 8546

Union of India v. Nil Kanta Sinha, (Ashutosh Kumar, C.J. and Kaushik Goswami, J.), 2026 SCC
OnLine Gau 8570

Union of India v. Rahim Uddin Barbhuiya, (Ashutosh Kumar, C.J. and Kaushik Goswami, J.), 2026
SCC OnLine Gau 8580

Union of India v. V. Kapchungunga, (Ashutosh Kumar and Kaushik Goswami, JJ.), 2026 SCC
OnLine Gau 8557

Vaishno Devi Traders (P) Ltd. v. Dr. Jiwan Krishna Goswami, (Nelson Sailo and Rajesh Mazumdar,
J1.), 2026 SCC OnLine Gau 8455

Gujarat High Court

Ajanta Transistors Clock Mfg. Co. v. CCE, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2025 SCC
OnLine Guj 5951

Anwarbibi Amirsahen Ghori v. Mustakali Mahmudmiya Ghori, (J.L. Odedra, J. and Dhaval
Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9626

Bajaj Alliance General Insurance Co. Ltd. v. Kiransinh Ranjitsinh Padhiyar, (Mool Chand Tyagi, J.),
2026 SCC OnLine Guj 9604

Bharatbhai Ramsingbhai Thakor v. Tata Aig General Insurance Co. Ltd., (Devan M. Desai, J.), 2026
SCC OnLine Guj 9641

Bharti Axa General Insurance Co. v. Tohifhusen Sabbirhusen Shekh, (J.L. Odedra, J. and Dhaval
Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9646

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988350

-37 -

Deep Pharma v. Romit Yogeshbhai Soni, (J.L. Odedra, J. and Dhaval Dharmendra Vyas, Ld.
Designated Senior Advocate), 2026 SCC OnLine Guj 9603

Deepak Nitrite Ltd. v. CIT, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2026 SCC OnLine Guj 9655
Devarshibhai Mohanbhai Ode v. Geologist, (Nirzar S. Desai, J.), 2026 SCC OnLine Guj 9643

Devendrabhai Sarmanbhai Pampaniya v. State of Gujarat, (Sunita Agarwal, C.J. and D.N. Ray, J.),
2026 SCC OnLine Guj 9657

Dhirajbhai Shankarlal Desai v. State of Gujarat, (J.L. Odedra, J. and Dhaval Dharmendra Vyas, Ld.
Designated Senior Advocate), 2026 SCC OnLine Guj 9591

Dhirajlal Nathabhai Vachhani v. State of Gujarat, (Hemant M. Prachchhak, J.), 2026 SCC OnLine
Guj 9594

Gopaljibhai Prabhubhai Kadivar v. Collector & District Magistrate, (Sunita Agarwal, C.J. and D.N.
Ray, J.), 2026 SCC OnLine Guj 9590

Gujarat SRTC v. Madeva, (J.L.. Odedra, J. and Dhaval Dharmendra Vyas, Ld. Designated Senior
Advocate), 2026 SCC OnLine Guj 9630

ICICI Lombard General Insu. Co. Ltd. v. Patel Dhruv Harikrishnabhai, (J.L. Odedra, J. and Dhaval
Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9649

ICICI Lombard General Insurance Co. Ltd. v. Ashvinbhai, (J.L. Odedra, J. and Dhaval Dharmendra
Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9612

ICICI Lombard General Insurance Co. Ltd. v. Farukbhai Abdulkarim Vora, (J.L. Odedra, J. and
Dhaval Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9629

ICICI Lombard General Insurance Co. Ltd. v. Geetaben Hareshbhai Bhatol, (J.L. Odedra, J. and
Dhaval Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9618

ICICI Lombard General Insurance Co. Ltd. v. Ghanshyambhai Mensurbhai Sanga, (J.L. Odedra, J.
and Dhaval Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9623

ICICI Lombard General Insurance Co. Ltd. v. Gujarat SRTC, (J.L. Odedra, J. and Dhaval
Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9650

ICICI Lombard General Insurance Co. Ltd. v. Hansaben Jagdishbhai Bhatiya, (J.L. Odedra, J. and
Dhaval Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9645

ICICI Lombard General Insurance Co. Ltd. v. Maheshbhai Mavsangbhai Solanki, (J.L. Odedra, J. and
Dhaval Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9613

ICICI Lombard General Insurance Co. Ltd. v. Minor Rahul Kumar Kalpeshbhai Bariya, (J.L. Odedra,
J. and Dhaval Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9614

ICICI Lombard General Insurance Co. Ltd. v. Minor Rajkumar Paras Yadav, (J.L. Odedra, J. and
Dhaval Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9648

ICICI Lombard General Insurance Co. Ltd. v. Niruben Nareshbhai Parmar, (J.L. Odedra, J. and
Dhaval Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9634

ICICI Lombard General Insurance Co. Ltd. v. Nitaben Jagjivanbhai Bhadja, (J.L. Odedra, J. and
Dhaval Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9644

ICICI Lombard General Insurance Co. Ltd. v. Rameshbhai Bachubhai Raval, (J.L. Odedra, J. and
Dhaval Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9633

ICICI Lombard General Insurance Co. Ltd. v. Reshmaben Abdulrazak, (J.L. Odedra, J. and Dhaval
Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9627

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988331

-38 -

ICICI Lombard General Insurance Co. Ltd. v. Tabassumbanu Sarafraj Patel, (J.L.. Odedra, J. and
Dhaval Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9611

ICICI Lombard General Insurance Co. Ltd. v. Thakor Gajraben Badhaji, (J.L. Odedra, J. and Dhaval
Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9651

ICICI Lombard General Insurance Co. Ltd. v. Thakor Rajuji Karnaji, (J.L. Odedra, J. and Dhaval
Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9628

ICICI Lombard Motor Insurance Co. Ltd. v. Dhaval Babubhai Sakariya Resd, (J.L. Odedra, J. and
Dhaval Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9607

ICICI Lombard Motor Insurance Co. Ltd. v. Pravinaben Kishorbhai Jani, (J.L. Odedra, J. and Dhaval
Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9625

Jatin Dilipbhai Jani v. Union of India, (Nirzar S. Desali, J.), 2026 SCC OnLine Guj 9653

Jaydev Ranchhodbhai Patel v. State of Gujarat, (J.L. Odedra, J. and Dharmendra Vyas, Ld.
Designated Senior Advocate), 2026 SCC OnLine Guj 9588

Junedbhai Abdulgani Memon v. National E-assessment Centre, (Bhargav D. Karia and P.M. Raval,
11.), 2025 SCC OnLine Guj 5597

Kirankumar Arvindbhai Chauhan v. Bharatbhai Bhurabhai Patel, (J.L. Odedra, J. and Dhaval
Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9631

Legal Heirs of Jaydeepkumar Kodarbhai Patel v. Vishnuji Jayantiji Parmar, (Mool Chand Tyagi, J.),
2026 SCC OnLine Guj 9632

Mahesh v. State of Gujarat, (Gita Gopi and L.S. Pirzada, JJ.), 2026 SCC OnLine Guj 9652
Mataraben Dalaji Gohil v. Collector, (J.C. Doshi, J.), 2026 SCC OnLine Guj 9586

Mohammedhanif Abdulkarim Khidkiwala v. State of Gujarat, (A.S. Supehia and Vaibhavi D.
Nanavati, JJ.), 2026 SCC OnLine Guj 9638

Mohmmad Mustafa Abdul Razak v. Jagjitsinh Sarvansinh Sidhu, (J.L. Odedra, J. and Dhaval
Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9608

Monica Zahir Laliwala v. Power Plazzo (P) Ltd., (S.V. Pinto, J.), 2026 SCC OnLine Guj 9600

Mukesh Bipinchandra Vora v. Indrasingh Lehrubha Jadeja, (Mool Chand Tyagi, J.), 2026 SCC
OnLine Guj 9601

National Insurance Co. Ltd. v. Mohanlal Bhulchandbhai Kapur, (J.L. Odedra, J. and Dhaval
Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9616

Patel Girishbhai Parshotambhai v. State of Gujarat, (J.L. Odedra, J. and Dhaval Dharmendra Vyas,
Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9589

Patel Maganbhai Mulabhai Bharsadiya v. State of Gujarat, (Sunita Agarwal, C.J. and Nisha M.
Thakore, J.), 2026 SCC OnLine Guj 9636

Pr. Commissioner of Customs v. Krupa Chaton Manufacturing Co. (P) Ltd., (Bhargav D. Karia and
Pranav Trivedi, JJ.), 2026 SCC OnLine Guj 9656

Prakashbhai Umedbhai Raval v. State of Gujarat, (J.L. Odedra, J. and Dhaval Dharmendra Vyas, Ld.
Designated Senior Advocate), 2026 SCC OnLine Guj 9592

Rameshbhai Kalyanbhai Chauhan v. Rakeshkumar Ishwarlal Patel, (Mool Chand Tyagi, J.), 2026
SCC OnLine Guj 9605

Reliance General Insurance Co. Ltd. v. Balubhai Hemabhai Parmar, (J.L. Odedra, J. and Dhaval
Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9621

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003719064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988325

-39 .

Reliance General Insurance Co. Ltd. v. Hiteshbhai Parshottambhai Patel, (J.L. Odedra, J. and Dhaval
Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9617

Roopsinh Kadiya v. Hitendra K Dabhi, (J.L.. Odedra, J. and Dhaval Dharmendra Vyas, Ld. Designated
Senior Advocate), 2026 SCC OnLine Guj 9615

Royal Sundaram General Insurance Co. Ltd. v. Talpada Kavitaben Vishnubhai, (Mool Chand Tyagi,
J.), 2026 SCC OnLine Guj 9639

Royal Sundaram General Insurance Co. Ltd. v. Vaghari, (Mool Chand Tyagi, J.), 2026 SCC OnLine
Guj 9642

Royal Sundaram General Insurance Co. Ltd. v. Vaghela Dipikaben Keshavbhai, (Mool Chand Tyagi,
J.), 2026 SCC OnLine Guj 9640

Sanjay v. State of Gujarat, (Hasmukh D. Suthar, J.), 2026 SCC OnLine Guj 9598

Shree Ram General Insurance Co. Ltd. v. Heirs of Deceased Kiritbhai Galabhai Rathod, (J.L.
Odedra, J. and Dhaval Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine
Guj 9609

Shree Ram General Insurance Co. Ltd. v. Majvana Harishbhai Chatrasinh Padar Faliya, (J.L.
Odedra, J. and Dhaval Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine
Guj 9619

Shriram General Insurance Co. Ltd. v. Nanubhai Chothabhai Bharwad Keshavdham, (J.L. Odedra, J.
and Dhaval Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9624

State of Gujarat v. Jashwantbhai Udesing Koli Patel, (Hemant M. Prachchhak, J.), 2026 SCC OnLine
Guj 9593

State of Gujarat v. Naran Bhimabhai Vadoliya, (Hemant M. Prachchhak, J.), 2026 SCC OnLine Guj
9596

State of Gujarat v. Nitesh, (Hemant M. Prachchhak and Mool Chand Tyagi, JJ.), 2026 SCC OnLine
Guj 9595

State of Gujarat v. Pankajkumar K Sinha, (S.V. Pinto, J.), 2026 SCC OnLine Guj 9602

State of Gujarat v. Samruddhi Green Fertilizers (P) Ltd., (Bhargav D. Karia and Pranav Trivedi, JJ.),
2026 SCC OnLine Guj 9654

State of Gujarat v. Virabhai Shankarbhai Darji, (Devan M. Desai, J.), 2026 SCC OnLine Guj 9647

United India Insurance Co. Ltd. v. Chandubhai Mandabhai Ponkiya Bandhiya, (J.L. Odedra, J. and
Dhaval Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9622

United India Insurance Co. Ltd. v. Legal Heirs of Decd. Haribhai Devaji Gelot, (J.L. Odedra, J. and
Dhaval Dharmendra Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9606

Veer Impex v. Union of India, (A.S. Supehia and Vaibhavi D. Nanavati, JJ.), 2026 SCC OnLine Guj
9637

Vishal Dhirubhai Gabani v. Commr. of Cus., (A.S. Supehia and Pranav Trivedi, JJ.), 2026 SCC
OnLine Guj 2959

Vishwa Enterprise v. State of Gujarat, (Bhargav D. Karia and D.N. Ray, JJ.), 2025 SCC OnLine Guj
5528

Vivekbhai Ramjibhai Aghara v. Collector & District Magistrate, (Sunita Agarwal, C.J. and D.N.
Ray, J.), 2026 SCC OnLine Guj 9587

Zahir Igbal Laliwala v. Power Plazzo (P) Ltd., (S.V. Pinto, J.), 2026 SCC OnLine Guj 9597
Zahir Igbal Laliwala v. Power Plazzo (P) Ltd., (S.V. Pinto, J.), 2026 SCC OnLine Guj 9599

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003484664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003484664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003707334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003707334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988304

- 40 -

Zala Harshadbhai Pravinbhai v. State of Gujarat, (N.S. Sanjay Gowda and J.L. Odedra, 1J.), 2026
SCC OnLine Guj 9635

Zurich Kotak General Insurance Co. Ltd. v. Kailashchandra, (J.L. Odedra, J. and Dhaval Dharmendra
Vyas, Ld. Designated Senior Advocate), 2026 SCC OnLine Guj 9610

Himachal Pradesh High Court
Ajay Kumar v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 6827
Anil Kumar Sharma v. Municipal Corpn. Shimla, (Sandeep Sharma, J.), 2026 SCC OnLine HP 6855
Anil Kumar v. Harpreet, (Ajay Mohan Goel and Romesh Verma, JJ.), 2026 SCC OnLine HP 6833
Anjali Kaundal v. State of H.P., (Sandeep Sharma, J.), 2026 SCC OnLine HP 6845
Arun Katoch v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 6854
Ashwani Kumar Sood v. HP. SEB Ltd., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 6861
Bhupender Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 6857
Bhuri Singh v. State of H.P., (Sandeep Sharma, J.), 2026 SCC OnLine HP 6847
CSA Infratech (P) Ltd. v. H.P. SEB Ltd., (Sandeep Sharma, J.), 2026 SCC OnLine HP 6856
Darshan Singh v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 6824
Gafoor Mohammad v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 6828

Gaurav Sharma v. Ritika Sharma, (Ajay Mohan Goel and Yogesh Jaswal, JJ.), 2026 SCC OnLine
HP 6834

Gopal Chand v. Nisha Verma, (Romesh Verma, J.), 2026 SCC OnLine HP 6783

Gopal Singh Katwal v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 6829
Gulaba v. Sangeeta, (Sushil Kukreja, J.), 2026 SCC OnLine HP 6787

Het Ram v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 6863

Jai Raj v. Binta Devi, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 6820

Jaswant Singh v. Paramjeet Verma, (Chirag Bhanu Singh, J.), 2026 SCC OnLine HP 6832
Jinder Pal v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 6837

Jitender Kumar v. State of H.P., (Chirag Bhanu Singh, J.), 2026 SCC OnLine HP 6825
Joginder Lal v. State of H.P., (Ranjan Sharma, J.), 2026 SCC OnLine HP 6860
Kaushalya Deviv. LAO, (Sushil Kukreja, J.), 2026 SCC OnLine HP 6864

Keshav Ram v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 6852
Lajya Deviv. HP. SEB Ltd., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 6840

Lekh Ram v. State of H.P., (Vivek Singh Thakur and Bhupesh Sharma, JJ.), 2026 SCC OnLine HP
6818

Lok Raj v. H.P. SEB Ltd., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 6853
Lucky v. State of H.P., (Virender Singh, J.), 2026 SCC OnLine HP 6821

Mahabir Kumar v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 6826
Mohan Lal v. Himachal RTC, (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 6838
Mustaq Ali v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 6822
Naresh Chand v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 6859
Naresh Kumar v. State of H.P., (Virender Singh, J.), 2026 SCC OnLine HP 6830

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989811

-41 -

National Highway Authority of India v. Kanta Devi, (Romesh Verma, J.), 2026 SCC OnLine HP
6786

National Highway Authority of India v. Sant Ram, (Romesh Verma, J.), 2026 SCC OnLine HP 6784
National Highway Authority of India v. Tilak Ram, (Romesh Verma, J.), 2026 SCC OnLine HP 6785
Nazeer Mohd. v. State of H.P., (Sandeep Sharma, J.), 2026 SCC OnLine HP 6848

Paras Rana v. Manav Bharti University, (Sandeep Sharma, J.), 2026 SCC OnLine HP 6850
Pradeep Kumar v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 6839

Pravesh Sharma (Dr) v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 6858
Rajender Kumar v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 6862

Sarul Kapila v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 6836

Shambhu Dutt Goswami v. State of H.P., (Ajay Mohan Goel and Romesh Verma, JJ.), 2026 SCC
OnLine HP 6841

Shiv Ram v. State of H.P., (Sandeep Sharma, J.), 2026 SCC OnLine HP 6844
Shyam Lal v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 6819
Suman Lata v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 6851
Surjit Singh v. Jatin Lal, (Sushil Kukreja, J.), 2026 SCC OnLine HP 6817

Tehal Singh v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 6849
Tilak Raj v. State of H.P., (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 6842
Uma Dutt v. State of H.P., (Sandeep Sharma, J.), 2026 SCC OnLine HP 6843

Uttam Chand v. Dr Y.S. Parmar University of Horticulture & Forestry, (Sandeep Sharma, J.), 2026
SCC OnLine HP 6846

Vikramaditya v. Kanchan, (Ajay Mohan Goel and Romesh Verma, JJ.), 2026 SCC OnLine HP 6835
Vishal Maurya v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 6823
Vishal v. State of H.P., (Virender Singh, J.), 2026 SCC OnLine HP 6831

Jharkhand High Court
Aadarsh Kumar v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2026 SCC OnLine Jhar 3423
Abhishek Prasad v. Bank of Baroda, (Deepak Roshan, J.), 2026 SCC OnLine Jhar 3436
Amarnath Jha v. State of Jharkhand, (Deepak Roshan, J.), 2026 SCC OnLine Jhar 3416
Ashwani Kumar Sinha v. State of Jharkhand, (Deepak Roshan, J.), 2026 SCC OnLine Jhar 3433
Bhudev Munda v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2026 SCC OnLine Jhar 3424

Court on Its Own Motion v. State of Jharkhand, (Sujit Narayan Prasad and Sanjay Prasad, JJ.), 2026
SCC OnLine Jhar 3431

Dinesh Oraon v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2026 SCC OnLine Jhar 3420
Gautam Kumar v. State of Jharkhand, (Deepak Roshan, J.), 2026 SCC OnLine Jhar 3434
Karamvir Singh v. State of Jharkhand, (Sanjay Kumar Dwivedi, J.), 2026 SCC OnLine Jhar 3414
Manish Paswan v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2026 SCC OnLine Jhar 3428
Mohd. Hemile v. State of Jharkhand, (Deepak Roshan, J.), 2026 SCC OnLine Jhar 3432

Mohd. Ishaque Ansari v. State of Jharkhand, (Deepak Roshan, J.), 2026 SCC OnLine Jhar 3435
Narayan Gope v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2026 SCC OnLine Jhar 3425

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987847

-42 -

Naresh Korwa v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2026 SCC OnLine Jhar 3419

Rahul Kumar Agarwal v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2026 SCC OnLine Jhar
3421

Raju Mahato v. State of Jharkhand, (Sanjay Kumar Dwivedi, J.), 2026 SCC OnLine Jhar 3418
Sachin Kumar Gope v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2026 SCC OnLine Jhar 3422
Saif Ali v. State of Jharkhand, (Sanjay Kumar Dwivedi, J.), 2026 SCC OnLine Jhar 3417

Sanjay Kumar Dubey v. India Oil Corpn. Ltd., (Rajesh Shankar, C.J.), 2026 SCC OnLine Jhar 3430
Sanjay Kumar v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2026 SCC OnLine Jhar 3426
Shanti Kongari v. Union of India, (Deepak Roshan, J.), 2026 SCC OnLine Jhar 3415

Umesh Yadav v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2026 SCC OnLine Jhar 3427

Vimla Devi v. Kishore Kumar, (Anil Kumar Choudhary, J.), 2026 SCC OnLine Jhar 3429

Jammu and Kashmir High Court
Abdul Rashid Shah v. Union Territory of J&K, (Sanjay Dhar, J.), 2026 SCC OnLine J&K 1328
Aijaz Ahmad Bhat v. Nisar Ahmad Malik, (Shahzad Azeem, J.), 2026 SCC OnLine J&K 1325
Ajaz Ahmad Wani v. Union Territory of J&K, (Rahul Bharti, J.), 2026 SCC OnLine J&K 1331
Ali Mohammad Baba v. State of J&K, (Sanjay Dhar, J.), 2026 SCC OnLine J&K 1321
Ashfaq Ahmad Bhat v. State (UT of J&K), (Sanjay Dhar, J.), 2026 SCC OnLine J&K 1329
Azhar Nazir Mir v. Union Territory of J&K, (Rahul Bharti, J.), 2026 SCC OnLine J&K 1332
Fayaz Ahamad Khan v. Fayaz Ahamd Mir, (Rahul Bharti, J.), 2026 SCC OnLine J&K 1323
Ghulam Nabi Rather v. Union Territory of J&K, (Sanjay Dhar, J.), 2026 SCC OnLine J&K 1320
Gulla Ganaie v. Ghulam Qadir Sheikh, (Wasim Sadiq Nargal, J.), 2026 SCC OnLine J&K 1324
Harbachan Singh Chawla v. SSP, (Sanjay Dhar, J.), 2026 SCC OnLine J&K 1330
Javeed Ahmad Sofi v. State (UT of J&K), (Sanjay Dhar, J.), 2026 SCC OnLine J&K 1327
Owais Faroog Lone v. Union Territory of J&K, (Rahul Bharti, J.), 2026 SCC OnLine J&K 1333
Parvaiz Ahmad Khan v. Union Territory of J&K, (Sanjay Dhar, J.), 2026 SCC OnLine J&K 1334

Sanjay Saraf'v. Jammu & Kashmir Cricket Assn., (Sanjay Dhar and Sanjay Parihar, JJ.), 2026 SCC
OnLine J&K 1335

Taufeeq Ahmad Bhat v. Union Territory of J&K, (Mohd Yousuf Wani, J.), 2026 SCC OnLine J&K
1322

Karnataka High Court
A. Ashok Kumar Reddy v. State of Karnataka, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 16665
A. Nagarathna v. Shriram City Union Finance Ltd., JYOTI M., J.), 2026 SCC OnLine Kar 16451
A.R. Shobha v. A.T. Lingaraju, (S Rachaiah, J.), 2026 SCC OnLine Kar 16509
Abdul Faheem v. State of Karnataka, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 16646
Abdul Khader Basha v. State of Karnataka, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16667
Abdul Sajid v. State of Karnataka, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 16413
Abdul Wahid v. State of Karnataka, (M.G.S. Kamal, J.), 2026 SCC OnLine Kar 16704

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987921

-43 -

Ace Engineering Tchnologis (India) (P) Ltd. v. Snnap Dsign Tech. LLP., (S Rachaiah, J.), 2026 SCC
OnLine Kar 16540

Ajith H.V. v. Laurence Fernandes, (Vijaykumar A. Patil, J.), 2026 SCC OnLine Kar 16488

Akbarsab v. Allasab, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nomiated Registrar),
2026 SCC OnLine Kar 16578

Akkayamma v. State of Karnataka, (M.1. Arun, J.), 2026 SCC OnLine Kar 16465

Anaanthshree Forum v. State of Karnataka, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 16425
Andanappa v. State of Karnataka, (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar 16473
Anil Kumar v. State of Karnataka, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 16537

Anitha v. Nagarathna Murthy, (V Srishananda, J.), 2026 SCC OnLine Kar 16695

Arun Kumar v. S.R.S. Travels, (Shivashankar Amarannavar, J.), 2026 SCC OnLine Kar 16557
Asha R. v. CCT, (S.R. Krishna Kumar, J.), 2024 SCC OnLine Kar 32407

Ashok Chand v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 16426

Ashok Chand v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 16428

Ashok Chand v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 16431

Ashok Kumar v. Shylaja B., (G. Basavaraja, J.), 2026 SCC OnLine Kar 16642

Assn. of Medical Establishments Ima House v. City Corpn., (Jerald Rudolph Mendonca, Addl.
Registrar (Judicial) and Nominated Registrar), 2026 SCC OnLine Kar 16623

Aster Medispro (P) Ltd. v. Director ESIC, (Anu Sivaraman and Venkatesh Naik T., JJ.), 2026 SCC
OnLine Kar 16554

B P Sanantana Murthy v. State of Karnataka, (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine
Kar 16470

B. Balaguraiah v. Narasamma, (H.T. Narendra Prasad, J.), 2026 SCC OnLine Kar 16691

B. Kumar Swamy v. State of Karnataka, (C.M. Poonacha, J.), 2026 SCC OnLine Kar 16486

B. Praveen Chandra Rao v. Kalavathi A.N., (S Rachaiah, J.), 2026 SCC OnLine Kar 16511
Babitha Devi v. Manjula M., (S Rachaiah, J.), 2026 SCC OnLine Kar 16539

Bajaj Finance Ltd. v. State of Karnataka, (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 16709

Balakrishnananda Samsthanam Math Gajaranya Kshethra v. State of Karnataka, (M.G.S. Kamal, J.),
2026 SCC OnLine Kar 16405

Balamma v. Rathnamma, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 16693
Balasaheb Sindhe v. State of Karnataka, (C.M. Poonacha, J.), 2026 SCC OnLine Kar 16391
Balasaheb Sindhe v. State of Karnataka, (C.M. Poonacha, J.), 2026 SCC OnLine Kar 16394

Basagouda Malagouda Patil v. Anil Appanna Mokashi, (Jerald Rudolph Mendonca, Addl. Registrar
(Judicial) and Nominated Registrar), 2026 SCC OnLine Kar 16636

Beeresh T Ammannavar v. State of Karnataka, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial)
and Nominated Registrar), 2026 SCC OnLine Kar 16396

Boregowda v. State of Karnataka, (Rajesh Rai K., J.), 2026 SCC OnLine Kar 16676

Byranna v. Competent Authority, (Anu Sivaraman and Venkatesh Naik T, JJ.), 2026 SCC OnLine
Kar 16573

C Manjunath v. State of Karnataka, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and
Nominated Registrar), 2026 SCC OnLine Kar 16624

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003868180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988613

-44 -

Catholic Credit Co. v. Ibrahim Khadar, (S Rachaiah, J.), 2026 SCC OnLine Kar 16512
Chalapathy Aged v. Managing Director, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 16454

Chandragouda Shivanagouda Shilavantar v. Veeranagouda, (Jerald Rudolph Mendonca, Addl.
Registrar (Judicial) and Nomiated Registrar), 2026 SCC OnLine Kar 16593

Chandrashekara v. State of Karnataka, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16532

Channabasanagouda v. Shantavva, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and
Nomiated Registrar), 2026 SCC OnLine Kar 16580

Chennakeshava v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 16515

Chief Executive Officer v. Ramchandra, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and
Nominated Registrar), 2026 SCC OnLine Kar 16399

Chinmay Hegde v. Ananth Komar, (Geetha K.B., J.), 2026 SCC OnLine Kar 16686
Chinnamma v. Commissioner, (M.1. Arun, J.), 2026 SCC OnLine Kar 16409
CIT v. Izmo Ltd., (S.G. Pandit and Dr Chillakur Sumalatha, JJ.), 2026 SCC OnLine Kar 16687

Commissioner v. Jyothi Lakshmi K.V., (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar
16467

Corpn. Bank v. Shyamala R Kamath, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 16597
D. Suresh v. Mohan Kumar B., (S Rachaiah, J.), 2026 SCC OnLine Kar 16513

D.H. Eshwarsa v. Karnataka State Financial Corpn. Established, JYOTI M., J.), 2026 SCC OnLine
Kar 16442

Danamma v. Kumar. C., (Pradeep Singh Yerur, J.), 2026 SCC OnLine Kar 16560

Dathatreya v. Manager Hinduja Housing Finance Ltd., (Jerald Rudolph Mendonca, Addl. Registrar
(Judicial) and Nominated Registrar), 2026 SCC OnLine Kar 16632

Debasri Nair v. State of Karnataka, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16661

Deepak v. State of Karnataka, (Tyagaraja N. Inavally, J.), 2026 SCC OnLine Kar 16668

Devaraju MV v. A Munishamyreddy, (Shivashankar Amarannavar, J.), 2026 SCC OnLine Kar 16558
Dhananjaya v. State of Karnataka, (C.M. Poonacha, J.), 2026 SCC OnLine Kar 16390

Dhanush v. State of Karnataka, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16520

Dhruthi Infra Projects Ltd. v. State Single Window Clearance Committee, (Anu Sivaraman and
Venkatesh Naik T., JJ.), 2026 SCC OnLine Kar 16480

Divisional Controller v. Labour Commissioner & the Appellate Authority, (JYOTI M., J.), 2026 SCC
OnLine Kar 16459

Divisional Controller v. M. Gangadhar, (JYOTI M., J.), 2026 SCC OnLine Kar 16432
Doddanavara Brother Eou Division v. CIT, (C.M. Poonacha, J.), 2026 SCC OnLine Kar 16484
Durgamma v. State, (S Rachaiah, J.), 2026 SCC OnLine Kar 16508

Executive Engineer Karnataka Neeravari Nigama Ltd. v. State of Karnataka, (Geetha K.B, J.), 2026
SCC OnLine Kar 16571

Executive Engineer v. Chief Secretary, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026 SCC
OnLine Kar 16501

Executive Engineer v. Chief Secretary, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026 SCC
OnLine Kar 16502

G Veeranna v. G Srinivas, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nominated
Registrar), 2026 SCC OnLine Kar 16500

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988491

- 45 -

G.R. Hanumanthappa v. Chandrappa, (Vijaykumar A. Patil, J.), 2026 SCC OnLine Kar 16611
G.V. Kumaraswamy v. State of Karnataka, (Rajesh Rai K., J.), 2026 SCC OnLine Kar 16673
Gangadhara v. State of Karnataka, (Pradeep Singh Yerur, J.), 2026 SCC OnLine Kar 16569
Gangappa v. State, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16663

Gangawwa v. Dundappa, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nomiated
Registrar), 2026 SCC OnLine Kar 16591

Geetanjali Effective Realty Solutions (P) Ltd. v. A Prasad, (Pradeep Singh Yerur, J.), 2026 SCC
OnLine Kar 16550

Geetha B. v. Nandish S., (Shivashankar Amarannavar, J.), 2026 SCC OnLine Kar 16559
Giddaiah v. Obamma, (V. Srishananda, J.), 2026 SCC OnLine Kar 16602
Girijamma v. LAO, (R. Nataraj, J.), 2026 SCC OnLine Kar 16430

Gmm Enterprises v. State of Karnataka, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026 SCC
OnLine Kar 16434

Gmm Enterprises v. State of Karnataka, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026 SCC
OnLine Kar 16435

Gopalappa v. Mallaiah, (V Srishananda, J.), 2026 SCC OnLine Kar 16708

Gopinath S.T. v. State of Karnataka, (M.1. Arun, J.), 2026 SCC OnLine Kar 16437

Gouri Nadagouda v. State of Karnataka, (B. Pramod, J.), 2026 SCC OnLine Kar 16714
Gowramma v. Jayamma. K, (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 16440

Gowramma v. Sathyanarayana, (V. Srishananda, J.), 2026 SCC OnLine Kar 16601

Guddappa Kodihalli v. State of Karnataka, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 16533
Gyanendra Shukla v. State of Karnataka, (Tyagaraja N. Inavally, J.), 2026 SCC OnLine Kar 16645

H B Puttaswamy Gowda v. Bata India Ltd., (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar
16466

H Shivalinga Murthy v. Gowramma, (V. Srishananda, J.), 2026 SCC OnLine Kar 16600

H. Gurumurthy Gowda v. District Registrar of Societies & Deputy Registrar of Coop. Societies,
(Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 16420

H. Lakshmidevi v. Lakshmidevi, (Rajesh Rai K., J.), 2026 SCC OnLine Kar 16690

H.B. Durgaraju v. Beeralingeshwara Temple Committee Huliyar Town, (V. Srishananda, J.), 2026
SCC OnLine Kar 16596

H.K. Pradeep v. Kotak Mahindra Bank Ltd., (JYOTI M., J.), 2026 SCC OnLine Kar 16423
H.K. Srinath v. Bharat Petroleum Corpn. Ltd., (M.G.S. Kamal, J.), 2026 SCC OnLine Kar 16447

Hafizsaheb v. State of Karnataka, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and
Nominated Registrar), 2026 SCC OnLine Kar 16392

Hanumanthappa v. Commissioner, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and
Nominated Registrar), 2026 SCC OnLine Kar 16641

Hariprasad P v. State of Karnataka, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16522

Harjeev Singh Chawla v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar
16664

Inayatbeg v. State of Karnataka, (C.M. Poonacha, J.), 2026 SCC OnLine Kar 16397

Inesio Almedia Coutinho v. Prasanna Jaykumar, (Jerald Rudolph Mendonca, Addl. Registrar
(Judicial) and Nominated Registrar), 2026 SCC OnLine Kar 16490

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988483

- 46 -

Irappa v. Irappa Basalingappa Bhairannavar, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial)
and Nominated Registrar), 2026 SCC OnLine Kar 16546

J.K. Mohan v. State of Karnataka, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 16679
Jagjeeth Singh Sethi v. Sunandamma, (Vijaykumar A. Patil, J.), 2026 SCC OnLine Kar 16617

Jayanna v. Principal Secretary Department of Home Affairs Vidhan Soudha, (Vibhu Bakhru, C.J.
and K.S. Hemalekha, J.), 2026 SCC OnLine Kar 16474

Jayaramaiah v. Muniyappa, (V. Srishananda, J.), 2026 SCC OnLine Kar 16608

Jk Tyre & Industries Ltd. v. Additional Commissioner of Labour, (JYOTI M., J.), 2026 SCC OnLine
Kar 16402

Jk Tyre & Industries Ltd. v. Additional Commissioner of Labour, (JYOTI M., J.), 2026 SCC OnLine
Kar 16403

Jk Tyre & Industries Ltd. v. Additional Commissioner of Labour, (JYOTI M., J.), 2026 SCC OnLine
Kar 16412

K Govindaraju v. K Suryanarayana Rao, (V. Srishananda, J.), 2026 SCC OnLine Kar 16609

K Ramappa v. Hottur Traders, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nominated
Registrar), 2026 SCC OnLine Kar 16498

K. Jalaja v. Rathnamma, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026 SCC OnLine Kar
16478

K. Mahabaleshwar v. Basavaraj, (S. Rachaiah, J.), 2026 SCC OnLine Kar 16653

K. Srinivasappa v. C.N. Mohan, (Vijaykumar A. Patil, J.), 2026 SCC OnLine Kar 16614

K.P. Murthy v. Commissioner, (D.K. Singh and T.M. Nadaf;, JJ.), 2026 SCC OnLine Kar 16477
Kamala v. State of Karnataka, (C.M. Poonacha, J.), 2026 SCC OnLine Kar 16487

Kamalamma v. State of Karnataka, (D.K. Singh and T.M. Nadaf, ]J.), 2026 SCC OnLine Kar 16471
Kantha N. v. Raviprakash, (Pradeep Singh Yerur, J.), 2026 SCC OnLine Kar 16553

Karnataka Housing Board v. State of Karnataka, (Jerald Rudolph Mendonca, Addl. Registrar
(Judicial) and Nominated Registrar), 2026 SCC OnLine Kar 16619

Karnataka SRTC v. Labour Commissioner & Appellate Authority, (Jyoti M., J.), 2026 SCC OnLine
Kar 16439

Karnataka State Small Scale Industrial Development Corpn. v. Balappa, (Jerald Rudolph Mendonca,
Addl. Registrar (Judicial) and Nominated Registrar), 2026 SCC OnLine Kar 16620

Kempamma v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 16461

Koiel Biscuits & Snacks v. Basavashwara Roller Flour Mills, (H.P. Sandesh, J.), 2026 SCC OnLine
Kar 16534

Kumar Naik A v. State of Karnataka, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 16414
Kumar v. State, (S Rachaiah, J.), 2026 SCC OnLine Kar 16507
Kumari C. v. Ananda, (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 16692

Kurian Thomas v. State of Karnataka, (Anu Sivaraman and T.P. Vivekananda, JJ.), 2026 SCC
OnLine Kar 16712

Lakshmamma v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 16433
Lakshmi Bai v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 16516

Laxmi Chemical Industries v. Commissioner, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial)
and Nominated Registrar), 2026 SCC OnLine Kar 16497

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988489

-47 -

Laxmi v. Additional Registrar Coop. Societies, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial)
and Nominated Registrar), 2026 SCC OnLine Kar 16631

Laxmikant v. State of Karnataka, (Tyagaraja N. Inavally, J.), 2026 SCC OnLine Kar 16666
Leelavathi v. Prathima, (Vijaykumar A. Patil, J.), 2026 SCC OnLine Kar 16462
M Kempegowda v. State of Karnataka, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 16401

M Najundappa v. Managing Director Karnataka Power Transmission Corpn. Ltd., (Ashok S. Kinagi,
J.), 2026 SCC OnLine Kar 16404

M. Chandy Kunju v. Axis Finance Ltd., JYOTI M., J.), 2026 SCC OnLine Kar 16443
M. Shivamurthy v. State of Karnataka, (M.1. Arun, J.), 2026 SCC OnLine Kar 16408
M.C. Ashok v. Vincent Pinto, (Geetha K.B., J.), 2026 SCC OnLine Kar 16684

M.D. Linganna v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 16457

M.V. Srinivasa Murthy v. Bengaluru Development Authority, (R. Nataraj, J.), 2026 SCC OnLine Kar
16436

Magnum Intergrafiks (P) Ltd. v. Mahesh K. Menon, (G. Basavaraja, J.), 2026 SCC OnLine Kar 16651
Mahadeva Prasad N v. State of Karnataka, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16531
Mahadevaiah v. State, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16528

Mala v. State of Karnataka, (M. Nagaprasanna and Hema Kulkarni, JJ.), 2026 SCC OnLine Kar
16717

Malathi Girish v. Ramasanjeevaiah, (Anu Sivaraman and Venkatesh Naik T, JJ.), 2026 SCC OnLine
Kar 16496

Mallappa v. Parvati, (Tyagaraja N. Inavally, J.), 2026 SCC OnLine Kar 16685

Mallavva v. Subhash, (H.T. Narendra Prasad and and Rajeshwari N. Hegde, JJ.), 2026 SCC OnLine
Kar 16565

Mallavva v. Yallappa, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nominated
Registrar), 2026 SCC OnLine Kar 16638

Mallikasab v. Imambu, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nomiated
Registrar), 2026 SCC OnLine Kar 16574

Manager v. Shobha, (Geetha K.B, J.), 2026 SCC OnLine Kar 16549

Mangaluru Mahanagara Palike v. Maya Traders, (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC
OnLine Kar 16475

Manish. N. v. State of Karnataka, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16521
Manju v. State of Karnataka, (Venkatesh Naik T., J.), 2026 SCC OnLine Kar 16654
Manjunath. K. v. Prathibha. M., (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 16681
Manjunath v. State of Karnataka, (Venkatesh Naik T., J.), 2026 SCC OnLine Kar 16643

Manohara Naik. R v. Commissioner Department of School Education, (Ashok S. Kinagi, J.), 2026
SCC OnLine Kar 16410

Manoj Kumar M v. Registrar General High Court of Karnataka, (Ashok S. Kinagi, J.), 2026 SCC
OnLine Kar 16417

Marigowdqga Dead v. Shivanna Dead, (V. Srishananda, J.), 2026 SCC OnLine Kar 16575

Maruti Rao v. Laxmi, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nominated
Registrar), 2026 SCC OnLine Kar 16626

Marutiprasanna H.A. v. State of Karnataka, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 16672

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987894

- 48 -

Mehaboobi v. Badasha Balu Jamadar, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and
Nominated Registrar), 2026 SCC OnLine Kar 16581

Mehartaj v. Sub Registrar, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nominated
Registrar), 2026 SCC OnLine Kar 16627

Mohd. Arif'v. State of Karnataka, (Tyagaraja N. Inavally, J.), 2026 SCC OnLine Kar 16669
Mohd. Hussain v. State of Karnataka, (M.G.S. Kamal, J.), 2026 SCC OnLine Kar 16706
Muddura M. Somanna v. B. Ramesh, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 16538

Muniraju G K v. State of Karnataka, (Anu Sivaraman and Venkatesh Naik T., 1J.), 2026 SCC
OnLine Kar 16464

Muniraju. M v. Karnataka State Government D Group Employees Central Assn., (Vijaykumar A.
Patil, J.), 2026 SCC OnLine Kar 16613

Murad Hussain v. City Municipal Council, (B.M. Shyam Prasad, J.), 2026 SCC OnLine Kar 16429
Muralidhar v. State of Karnataka, (S Rachaiah, J.), 2026 SCC OnLine Kar 16541

Muttappa v. Commr., (M.G.S. Kamal, J.), 2026 SCC OnLine Kar 16648

N A Nanjappa v. Gowramma Aged, (V. Srishananda, J.), 2026 SCC OnLine Kar 16606

N G Mangalamma v. Kadli Sangappa, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and
Nomiated Registrar), 2026 SCC OnLine Kar 16588

N Pillappa v. State of Karnataka, (M 1. Arun, J.), 2026 SCC OnLine Kar 16450

N Prakash v. Karnataka Power Transmission Corpn. Ltd., (Ashok S. Kinagi, J.), 2026 SCC OnLine
Kar 16449

N V Vivekanandswamy v. K Ramajaneyulu, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and
Nomiated Registrar), 2026 SCC OnLine Kar 16590

N Vishwanathgouda v. Tahasildar, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and
Nominated Registrar), 2026 SCC OnLine Kar 16634

N.B. Nagaraj v. M. Siddappa, (Vijaykumar A. Patil, J.), 2026 SCC OnLine Kar 16427
N.D. Sadhaka v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 16444
Nagappa Laxman Khot v. State of Karnataka, (Venkatesh Naik T., J.), 2026 SCC OnLine Kar 16656

Nagaraj v. Savita, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nomiated Registrar),
2026 SCC OnLine Kar 16579

Nagaraj v. State of Karnataka, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16527

Nagarajan N.R.M. v. Greater Bengaluru Authority, (B.M. Shyam Prasad, J.), 2026 SCC OnLine Kar
16713

Nagarjuna Green Ridge Apartment Owners' Assn. v. Amjed Khan, (Vibhu Bakhru, C.J. and K.S.
Hemalekha, J.), 2026 SCC OnLine Kar 16495

Nagawwa v. Dyamanna Devendrappa Badiger, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial)
and Nomiated Registrar), 2026 SCC OnLine Kar 16630

Nandi Infrastructure Corridor Enterprise Ltd. v. UCO Bank, (D.K. Singh and T.M. Nadaf, JJ.), 2026
SCC OnLine Kar 16445

Narayan Daso v. Hanamant Daso, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and
Nomiated Registrar), 2026 SCC OnLine Kar 16586

Narayana v. Chairman & Secretary Government of India, (Ashok S. Kinagi, J.), 2026 SCC OnLine
Kar 16468

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988461

-49 -

National Insurance Co. Ltd. v. Veerayya, (H.T. Narendra Prasad and Rajeshwari N. Hegde, 1J.),
2026 SCC OnLine Kar 16563

Nayaz Pasha v. K. Shanthakumari, (Vijaykumar A. Patil, J.), 2026 SCC OnLine Kar 16424

New India Assurance Co. Ltd. v. Mahadevi, (Geetha K.B, J.), 2026 SCC OnLine Kar 16572
Nikhitha L. Bhandary v. Canara Bank, (JYOTI M., J.), 2026 SCC OnLine Kar 16441

Nithin Kumar v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 16519

Padma v. Ramakka, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026 SCC OnLine Kar 16483

Padmavathi v. Tahsildar-Cum-Taluk Executive Magistrate, (H.P. Sandesh, J.), 2026 SCC OnLine Kar
16678

Paramanand v. Sindhu B Rupesh, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and
Nominated Registrar), 2026 SCC OnLine Kar 16493

Parasappa v. Shivappa, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nomiated
Registrar), 2026 SCC OnLine Kar 16594

Paravva v. Basappa, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nomiated Registrar),
2026 SCC OnLine Kar 16587

Parijatha v. Special Land Acquisition Officer Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar
16438

Pavan v. Manjunatha, (Shivashankar Amarannavar, J.), 2026 SCC OnLine Kar 16555

Pavitra Ramanujam v. Director Directorate of Enforcement, (M. Nagaprasanna, J.), 2026 SCC
OnLine Kar 16407

PEC Ltd. v. Federal Bank Ltd., (Vijaykumar A. Patil, J.), 2026 SCC OnLine Kar 16616

Pomavva v. Divisional Controller, (H.T. Narendra Prasad and Rajeshwari N. Hegde, JJ.), 2026 SCC
OnLine Kar 16562

Pradipta Samal v. State of Karnataka, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16525
Pramod v. State, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16524

Prathap M.N. v. Lokesh Rao T.N., (S Rachaiah, J.), 2026 SCC OnLine Kar 16689

Praveen v. State of Karnataka, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16662
Praveen v. State of Karnataka, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16526

Pundalik Nago Misale v. Babaji Krishna Misale, (Jerald Rudolph Mendonca, Addl. Registrar
(Judicial) and Nomiated Registrar), 2026 SCC OnLine Kar 16577

Puneeth Kumar v. State of Karnataka, (S Rachaiah, J.), 2026 SCC OnLine Kar 16504

Puttaraju v. Eshwaraiah, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 16694
Puttashamachari v. Nanjachari, (Vijaykumar A. Patil, J.), 2026 SCC OnLine Kar 16610
Puttayallamma v. Mangalamma, (V. Srishananda, J.), 2026 SCC OnLine Kar 16599

R Hemalatha v. Mohan R, (Pradeep Singh Yerur, J.), 2026 SCC OnLine Kar 16567

R. Chalimeswamy v. State of Karnataka, (M.G.S. Kamal, J.), 2026 SCC OnLine Kar 16421

R. Suresh Mohan v. State of Karnataka, (M.1. Arun, J.), 2026 SCC OnLine Kar 16460

R.D.C. Concrete (India) (P) Ltd. v. Gmmr Properties, (S Rachaiah, J.), 2026 SCC OnLine Kar 16510
R.K. Ramesh v. Zilla Panchayat, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 16422

R.M. Mahadevappa v. State of Karnataka, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026 SCC
OnLine Kar 16485

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988478

-50 -

Radha v. Navin, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nomiated Registrar), 2026
SCC OnLine Kar 16582

Raghunatha v. Chaitra H R, (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar 16566

Rajamahal Silks v. Pramod Nayak, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and
Nominated Registrar), 2026 SCC OnLine Kar 16492

Rajamma v. Commissioner, (M.1. Arun, J.), 2026 SCC OnLine Kar 16448
Rajeshwari v. Amrutha Kumari, (V. Srishananda, J.), 2026 SCC OnLine Kar 16604
Rajeshwari v. Basayya, (S. Sunil Dutt Yadav and K.G. Shanthi, JJ.), 2026 SCC OnLine Kar 16564

Ramachandra K. Maheshbabu v. Adjudicating Officer, (Jerald Rudolph Mendonca, Addl. Registrar
(Judicial) and Nominated Registrar), 2026 SCC OnLine Kar 16622

Ramya v. State of Karnataka, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16523
Ranganatha R v. Manjunath G, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 16543

Rathnamma v. Munish Moudgil, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026 SCC OnLine
Kar 16494

Ravishankar C. Sarnaik v. State of Karnataka, (Anu Sivaraman and Venkatesh Naik T., JJ.), 2026
SCC OnLine Kar 16479

Reginald Wesley v. Mysore Urban Development Authority, (B M Shyam Prasad, J.), 2026 SCC
OnLine Kar 16710

Registrar Karnataka Lokayuktha M.S. Building v. State of Karnataka, (S.G. Pandit and Chillakur
Sumalatha, JJ.), 2026 SCC OnLine Kar 16715

Reliance General Insurance Co. Ltd. v. Gulabi Shedhti, (Anu Sivaraman and T.P. Vivekananda, JJ.),
2026 SCC OnLine Kar 16688

Reliance General Insurance Co. Ltd. v. Lakshmi, (Shivashankar Amarannavar, J.), 2026 SCC OnLine
Kar 16552

Rudramma v. Channabasappa, (V. Srishananda, J.), 2026 SCC OnLine Kar 16607

Rukmini v. State of Karnataka, (M. Nagaprasanna and Hema Kulkarni, JJ.), 2026 SCC OnLine Kar
16716

S HV Ramakrishna v. State of Karnataka, (M.G.S. Kamal, J.), 2026 SCC OnLine Kar 16411
SV Prathima v. Karnataka SRTC, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 16416

S. Hanumantappa v. Commr., (M.G.S. Kamal, J.), 2026 SCC OnLine Kar 16701

S. Muddappa v. Manjappa, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 16576

S. Shyamprasad v. Piramal Capital & Housing Finance Ltd., (JYOTI M., J.), 2026 SCC OnLine Kar
16456

S.B. Ajjaiah v. Maregowda, (Rajesh Rai K., J.), 2026 SCC OnLine Kar 16677

S.D. Lokesha v. State of Karnataka, (S. Rachaiah, J.), 2026 SCC OnLine Kar 16514
S.F. Ceramics v. K.C.M. Rajan, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 16535
Sadik v. State of Karnataka, (G. Basavaraja, J.), 2026 SCC OnLine Kar 16650

Sajida v. Fayazkhan, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nominated
Registrar), 2026 SCC OnLine Kar 16584

Sakamma v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 16481
Salman Baig v. Fayaz Ahmed, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 16536

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988527

-51 -

Samarth S Mabrukar v. Soumya, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and
Nominated Registrar), 2026 SCC OnLine Kar 16637

Samhit S.V. Reddy v. State of Karnataka, (Suraj Govindaraj, J.), 2026 SCC OnLine Kar 16675

Samrudhi Industries a Partnership v. State of Karnataka, (Suraj Govindaraj, J.), 2026 SCC OnLine
Kar 16707

Sangamnath Enterprises v. State of Karnataka, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial)
and Nominated Registrar), 2026 SCC OnLine Kar 16398

Sangavva v. Yecharappa, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nomiated
Registrar), 2026 SCC OnLine Kar 16595

Sanketh R. v. R. Ravikumar, (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 16446

Santhosh D v. Mamatha B.V., (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar 16568
Santhosh v. State of Karnataka, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16644

Savita v. Bhimappa, (Geetha K.B, J.), 2026 SCC OnLine Kar 16548

Savithramma v. Pujar Hanumanthaiah, (Vijaykumar A. Patil, J.), 2026 SCC OnLine Kar 16612

Secretary Card Holders of Women'S Consumer Coop. Society Ltd. v. State of Karnataka, (M.G.S.
Kamal, J.), 2026 SCC OnLine Kar 16418

Secretary Chowdeshwari Cotton Handloom Weavers Coop. Society Ltd. v. State of Karnataka,
(M.G.S. Kamal, J.), 2026 SCC OnLine Kar 16452

Shahul Hameed v. State of Karnataka, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16530
Shaik Heena Shawar v. State of Karnataka, (Tyagaraja N. Inavally, J.), 2026 SCC OnLine Kar 16671
Shankar v. Managing Director, (M.G.S. Kamal, J.), 2026 SCC OnLine Kar 16699

Shanta Parashram Kamble v. Krishna Kallappa Devarmani, (Jerald Rudolph Mendonca, Addl.
Registrar (Judicial) and Nomiated Registrar), 2026 SCC OnLine Kar 16592

Shanthalingaswamy v. Shivamma, (V. Srishananda, J.), 2026 SCC OnLine Kar 16603
Sharanagouda v. State of Karnataka, (Tyagaraja N. Inavally, J.), 2026 SCC OnLine Kar 16670

Shekharappa v. Basavaraj, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nomiated
Registrar), 2026 SCC OnLine Kar 16589

Shivakumar v. Dakshayanamma, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 16598
Shivanash R. v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 16660

Shivappa Ghatagi v. Mohammadali Mulla, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and
Nominated Registrar), 2026 SCC OnLine Kar 16547

Shivappa v. Commr., (M.G.S. Kamal, J.), 2026 SCC OnLine Kar 16700
Shivaprasad v. State of Karnataka, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16517

Shivarudrappa Manikappa Sherkhane v. Commissioner, (C.M. Poonacha, J.), 2026 SCC OnLine Kar
16393

Shnakrappa Kariyappa Antaragond v. State of Karnataka, (Venkatesh Naik T., J.), 2026 SCC OnLine
Kar 16657

Siddartha S. Das v. Saint Milagris Credit Souharda Coop. Society Ltd., (H.P. Sandesh, J.), 2026 SCC
OnLine Kar 16544

Society of Jusus Mary & Josephy Vijaya Marie Convent v. State of Karnataka, (Jerald Rudolph
Mendonca, Addl. Registrar (Judicial) and Nominated Registrar), 2026 SCC OnLine Kar 16635

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988623

-52 -

Sollamma v. Gangamma, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nominated
Registrar), 2026 SCC OnLine Kar 16395

Somashekar v. State, (S Rachaiah, J.), 2026 SCC OnLine Kar 16505

Sonabai v. State of Karnataka, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nominated
Registrar), 2026 SCC OnLine Kar 16633

Sridhar Reddy v. State of Karnataka, (Tyagaraja N. Inavally, J.), 2026 SCC OnLine Kar 16652
Sridhara S B v. State of Karnataka, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 16419

Srinivas v. State of Karnataka, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nominated
Registrar), 2026 SCC OnLine Kar 16639

Srinivasa G. v. G.N. Rajkumar, (M.G.S. Kamal, J.), 2026 SCC OnLine Kar 16458

State of Karnataka v. Director, (Anu Sivaraman and Venkatesh Naik T, JJ.), 2026 SCC OnLine Kar
16503

State of Karnataka v. Laxamsingh Jayasingh Bulake, (Jerald Rudolph Mendonca, Addl. Registrar
(Judicial) and Nominated Registrar), 2026 SCC OnLine Kar 16618

State of Karnataka v. Rangaramu M.R., (Anu Sivaraman and Venkatesh Naik T, JJ.), 2026 SCC
OnLine Kar 16476

State of Karnataka v. Rokula Sandeep, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16542

State of Karnataka v. S.D. Prasad, (M. Nagaprasanna and Hema Kulkarni, JJ.), 2026 SCC OnLine
Kar 16702

State of Karnataka v. Sathish V. Gulla, (M. Nagaprasanna and Hema Kulkarni, JJ.), 2026 SCC
OnLine Kar 16718

Subhas v. State of Karnataka, (T.M. Nadaf, J.), 2026 SCC OnLine Kar 16705

Subray v. Timmanna, (M.G.S. Kamal, J.), 2026 SCC OnLine Kar 16698

Sudarshan v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 16518
Sujatha. B.K. v. Subbarayappa. M.V., (Rajesh Rai K., J.), 2026 SCC OnLine Kar 16674
Sultan Salahuddin v. P. Goutham, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 16545

Sumitkumar Nayak v. State of Karnataka, (Lalitha Kanneganti and K.S. Hemalekha, JJ.), 2026 SCC
OnLine Kar 16697

Suneetha G K v. Karnataka Power Transmission Corpn. Ltd., (Ashok S. Kinagi, J.), 2026 SCC
OnLine Kar 16463

Sunil v. State of Karnataka, (Venkatesh Naik T., J.), 2026 SCC OnLine Kar 16658

Sutram Suresh v. Director Directorate of Enforcement, (M.G.S. Kamal, J.), 2026 SCC OnLine Kar
16406

Suvarna v. State of Karnataka, (Ashok S. Kinagi and Subramanya Rangarao, JJ.), 2026 SCC OnLine
Kar 16696

Swamy v. State of Karnataka, (M.G.S. Kamal, J.), 2026 SCC OnLine Kar 16400
Swathi v. Narayanaswamy. P, (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 16489

T Bheemalingaiah v. State of Karnataka, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and
Nominated Registrar), 2026 SCC OnLine Kar 16629

T Subramanya Shetty v. State of Karnataka, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026 SCC
OnLine Kar 16469

T. Mylarappa v. State of Karnataka, (S. Vishwajith Shetty, J.), 2026 SCC OnLine Kar 16529

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988520

-53 -

T. Narayanaswamy v. Sridevi, (Vijaykumar A. Patil, J.), 2026 SCC OnLine Kar 16615

T.G. Sitharam (Dr.) v. Indian Institute of Science (I1ISC), (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar
16415

T.K. Loknath v. Commissioner & Appellate Authority Social Welfare Department, (M.G.S. Kamal, J.),
2026 SCC OnLine Kar 16640

Thabagouda v. Satyappa, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nomiated
Registrar), 2026 SCC OnLine Kar 16585

Thayamma v. Nagamma, (V. Srishananda, J.), 2026 SCC OnLine Kar 16605

Tunics Sponge (P) Ltd. v. Rdtmt Steels (India) (P) Ltd., (Lalitha Kanneganti, J.), 2026 SCC OnLine
Kar 16711

U. Eshan v. K.T. Umashankar, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 16680
Umadevi v. Chief Secretary, (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar 16472
Valsamma N.S. v. Commissioner, (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar 16482

Varada Prakash v. Nagappa, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nominated
Registrar), 2026 SCC OnLine Kar 16583

Vasant Rayappa Koravar Bin Rayppa Koravar v. State of Karnataka, (Venkatesh Naik T., J.), 2026
SCC OnLine Kar 16659

Vasanthamma v. Nagamma, (Pradeep Singh Yerur, J.), 2026 SCC OnLine Kar 16556
Veda v. Gayathri, (Geetha K.B., J.), 2026 SCC OnLine Kar 16683

Venkataswamy v. State of Karnataka, (Geetha K.B., J.), 2026 SCC OnLine Kar 16682
Vijiyamma v. State of Karnataka, (M.G.S. Kamal, J.), 2026 SCC OnLine Kar 16703

Viruaksh v. Chief Engineer, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nominated
Registrar), 2026 SCC OnLine Kar 16625

Vishnuvardhan Mahdevappa Gutteppanavar v. State of Karnataka, (Venkatesh Naik T., J.), 2026
SCC OnLine Kar 16655

Vishwanath v. State of Karnataka, (Mohammad Nawaz and G. Basavaraja, JJ.), 2026 SCC OnLine
Kar 16506

Vittal v. State of Karnataka, (Jerald Rudolph Mendonca, Addl. Registrar (Judicial) and Nominated
Registrar), 2026 SCC OnLine Kar 16621

Y.R. Bala Krishna v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 16455

Yakshith Ponnachana Balakrishna v. Likitha M Y, (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC
OnLine Kar 16551

Yashodama v. BDA, (R. Nataraj, J.), 2026 SCC OnLine Kar 16453
Yogesh v. Manjit Singh Chhabra, (Shivashankar Amarannavar, J.), 2026 SCC OnLine Kar 16570

Kerala High Court

Abdul Jabbar v. Secretary Kalamassery Municipality, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine
Ker 19393

Abdul Nasar v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19420
Abdul v. Collector Malappuram Collectorate, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 19400

Abdulla v. Commissioner of State Tax Kerala State Goods & Services Tax Department, (Ziyad
Rahman A.A., J.), 2026 SCC OnLine Ker 19279

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988641

-54 -

Abdullatheef Pallithoduvil v. Commissioner, (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker 19285
Abhil C.R. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 19356

Aboobacker Pathayappurackal v. Ar Nagar Servive Coop. Bank Ltd., (Easwaran S., J.), 2026 SCC
OnLine Ker 19254

Aboobacker T.M. v. Bank of Baroda, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 19414
Achu v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19419

Adhuaitu Krishna HK. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker
19428

Ajith Kumar v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19423
Alokesh Bhattacharya v. IDBI Bank Ltd., (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 19306

Alphonsa v. State of Kerala, (A.K. Jayasankaran Nambiar and Preeta A.K., JJ.), 2026 SCC OnLine
Ker 19260

Althaf'v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 19240
Aneesh Kumar P. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19427
Anil Kumar v. Arun Sagar, (Easwaran S., J.), 2026 SCC OnLine Ker 19258

Anju Mary Baby v. Vibin Vincent, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC
OnLine Ker 19251

Anoop v. United India Insurance Co., (P.M. Manoj, J.), 2026 SCC OnLine Ker 19362
Ansila K Noushad v. Mussadiq KM, (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker 19259

Appachan Thomas Kakkanattu v. Collector (R.R.), (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker
19397

Appletree Chits India (P) Ltd. v. Daison Jose, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
19232

Appletree Chits India (P) Ltd. v. Johnychan Mathew, (Harisankar V. Menon, J.), 2026 SCC OnLine
Ker 19228

Appletree Chits India (P) Ltd. v. Krishnamma L., (Harisankar v. Menon, J.), 2026 SCC OnLine Ker
19346

Appletree Chits India (P) Ltd. v. M. Saritha Sunil Alfred, (Harisankar V. Menon, J.), 2026 SCC
OnLine Ker 19234

Appletree Chits India (P) Ltd. v. Neethu Rethesh, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
19233

Appletree Chits India (P) Ltd. v. Shijo Mon P.E., (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
19227

Appletree Chits India (P) Ltd. v. Sree Kumar M.C., (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
19235

Appletree Chits India (P) Ltd. v. Sudha C.M., (Harisankar v. Menon, J.), 2026 SCC OnLine Ker
19345

Appletree Chits India (P) Ltd. v. Ubais K.K., (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
19229

Appletree Chits India (P) Ltd. v. Varghese Mathew, (Harisankar V. Menon, J.), 2026 SCC OnLine
Ker 19230

Arshad Rasheed v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19422

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989851

-55-

Arun Kumar K. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 19355

Ashtamichira Service Coop. Bank Ltd. v. E.K. Ramakrishnan, (Harisankar V. Menon, J.), 2026 SCC
OnLine Ker 19294

Asif K.P. v. Airports Authority of India, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 19299
Babu P.P. v. State of Kerala, (Viju Abraham, J.), 2026 SCC OnLine Ker 19375
Bajin A.B. v. Kotak Mahindra Prime Ltd., (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 19287

Basil Baby Palamkuttayil v. Marriage Officer/Sub Registrar Sub Registrar Office, (Harisankar v.
Menon, J.), 2026 SCC OnLine Ker 19387

Beena. B. v. Collector Collectorate, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 19413

Bency K. v. Sherin v. Subhash, (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker 19371

Bindu Soman v. District Mission Co-Ordinator, (Basant Balaji, J.), 2026 SCC OnLine Ker 19296
Binoj Jayaraj M. V. v. Catholic Syrian Bank, (Harisankar v. Menon, J.), 2026 SCC OnLine Ker 19415
Binoy. M.B. v. State of Kerala, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 19278

C.K. Muhammed v. Revenue Divisional Officer Palakkad, (P.V. Kunhikrishnan, J.), 2026 SCC
OnLine Ker 19378

C.M. Oommen (Dr.) v. Elsiamma Jacob, (Easwaran S., J.), 2026 SCC OnLine Ker 19252

Catherine Fernandez v. Jayan, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine
Ker 19365

Centre for Development of Advanced Computing v. Manojchandran R., (Gopinath P., J.), 2026 SCC
OnLine Ker 19381

Chellamma Subramanian v. IDBI Bank Ltd., (G. Girish, J.), 2026 SCC OnLine Ker 19368

CITv. M K. Rajendran Pillai, (Dr A.K. Jayasankaran Nambiar and K.V. Jayakumar, JJ.), 2024
SCC OnLine Ker 7076

Commissioner v. Vizag Exports, (Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC OnLine
Ker 19271

CTOv. Vardhanan P.R., (Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC OnLine Ker
19265

Dinesan K.K. v. Vatakara Municipality Municipal Office, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine
Ker 19389

E.M. Najeeb v. State of Kerala, (Dr A.K. Jayasankaran Nambiar and Preeta A K., J].), 2026 SCC
OnLine Ker 19434

ElsyNational Insurance Co. Ltd. v. Elsy, (P.M. Manoj, J.), 2026 SCC OnLine Ker 19244

Executive Vice President v. Dr. Sindhu C Unni, (Devan Ramachandran and Basant Balaji, JJ.), 2026
SCC OnLine Ker 19267

Fathima Noorbina. P.V. v. Kerala State Coop. Bank, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine
Ker 19297

Feban George v. Revenue Divisional Officer Fort Kochi, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine
Ker 19377

Gandhigram Rubbers Ltd. v. New Carrie Four, (Harisankar v. Menon, J.), 2026 SCC OnLine Ker
19349

George Thomas v. Revenue Divisional Olfficer Rdo Office, (P.V. Kunhikrishnan, J.), 2026 SCC
OnLine Ker 19374

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002408811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002408811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987966

-56 -

Glenson v. Shibi, (Sathish Ninan, J.), 2026 SCC OnLine Ker 19363

Godavari Leasing & Finance Ltd. v. P.P. Thalhath, (Kauser Edappagath, J.), 2026 SCC OnLine Ker
19237

Gopalakrishna Menon v. Fathima, (Easwaran S., J.), 2026 SCC OnLine Ker 19366
Gopika A.J. v. Aashish Anil Kumar, (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker 19372
Gopinathan Nair. P. v. Union of India, (C. Jayachandran, J.), 2026 SCC OnLine Ker 19263

Gracy Chacko v. Kerala Financial Corpn. Pathanamthitta Branch, (Bechu Kurian Thomas, J.), 2026
SCC OnLine Ker 19383

Gretta Joffy v. CIT, (Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC OnLine Ker 19241
Habeeb Rahman v. Secretary, (C. Jayachandran, J.), 2026 SCC OnLine Ker 19262

Hashim Vazhayil v. Collector (Rr) Civil Station, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker
19396

Himavarsha Kuries (P) Ltd. v. Abdul Gafoor P.M., (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
19236

Hotel Jeelani v. Intelligence Officer, (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker 19304

ljas Ismail. V.T. v. Union of India, (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker 19303

Imran Hussain v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19429
Intelligent Innovations v. State Tax Officer, (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker 19292
Jain K Jacob v. Collector, (C. Jayachandran, J.), 2026 SCC OnLine Ker 19261

Jaya Prabha v. Santhosh Kumar, (Syam Kumar V.M., J.), 2026 SCC OnLine Ker 19367

Jayan v. Shaji M, (K. Natarajan and Johnson John, JJ.), 2026 SCC OnLine Ker 19268

Joshy P.O. v. Joint Registrar of Coop. Societies (General) Collectorate, (Gopinath P., J.), 2026 SCC
OnLine Ker 19384

K.K. Paulose v. Village Officer, (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker 19275
K.R. Sathees Baboo v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 19403

Kalpetta Janakshema Maruthi Chits (P) Ltd. v. Fadalurahman, (Harisankar v. Menon, J.), 2026 SCC
OnLine Ker 19348

Kalpetta Janakshema Maruthi Chits (P) Ltd. v. Sadique Ali, (Harisankar v. Menon, J.), 2026 SCC
OnLine Ker 19347

Karthikeyan v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 19343

Karukunnathu Exports v. CTO, (Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC OnLine
Ker 19272

Kizhikkilottu Gopinathan v. Kizhikkilottu Parvathi Amma, (Easwaran S., J.), 2026 SCC OnLine Ker
19257

Kochuthressia v. State of Kerala, (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker 19277

Koliyacode Thiruvattathala Sree Nagaraja Vanadurga Devi Kshethra Trust v. Mohankumar C.O.,
(Easwaran S., J.), 2026 SCC OnLine Ker 19248

Laiju Joy v. Branch Manager Reliance General Insurance Co. Ltd., (P.M. Manoj, J.), 2026 SCC
OnLine Ker 19242

Laisa v. Federal Bank, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 19282
Linchu S.L. v. L&T Finance Ltd., (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 19307
Maheen A. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19417

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989846

-57 -

Mala. L. v. Kerala District Coop. Bank Ltd., (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 19385
Malabar Chit Fund(P) Ltd. v. Sunil P.K., (Kauser Edappagath, J.), 2026 SCC OnLine Ker 19239

Manjilas Food Tech (P) Ltd. v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker
19293

Manjusha v. Kerala State Real Estate Regulatory Authority, (Ziyad Rahman A.A., J.), 2026 SCC
OnLine Ker 19276

Misa v. Manager United India linsurance Co. Ltd., (P.M. Manoj, J.), 2026 SCC OnLine Ker 19243
Mohamedali v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 19399

Mohd. Abdul v. Secretary, (Murali Purushothaman, J.), 2026 SCC OnLine Ker 19291

Mohd. Arshad Ashiq v. State of Kerala, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 19358

Mohd. Ashad M.A. v. State of Kerala, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 19354

Mohd. Ashraf A.M. v. Canara Bank Manjeswaram Branch, (P.V. Balakrishnan, J.), 2026 SCC OnLine
Ker 19402

Mohd. Mishab v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19425
Moitheen v. Federal Bank, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 19274

Mridula Mukundankutty Nair v. Arun Kumar Ramakrishnan Nair, (Mohammed Nias C.P., J.), 2026
SCC OnLine Ker 19370

Mytheen C.P. v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 19408

N. Reghunath v. Asst. Commissioner (Assessment) Commercial Taxes Special Circle, (Ziyad Rahman
A.A., J.), 2026 SCC OnLine Ker 19289

Naduvilmadham Devaswoms v. Sreekumaran Namboothiri K.G., (Devan Ramachandran and Basant
Balaji, JJ.), 2026 SCC OnLine Ker 19273

National Insurance Co. Ltd. v. Saleena, (P.M. Manoj, J.), 2026 SCC OnLine Ker 19245
Nazimudheen v. Niziya, (Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine Ker 19247
Nikhil. C. v. Shriram Finance Ltd., (Easwaran S., J.), 2026 SCC OnLine Ker 19255

Niyas K K v. HDFC Bank, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 19301

Nizamuddin P.K. v. HDFC Bank Ltd., (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 19280
Noble T Francis v. Thankam Jose, (A. Badharudeen, J.), 2026 SCC OnLine Ker 19225

Noora Asharaf'v. Ittiva Grama Panchayat, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 19392
Omana Amma v. Union of India, (Harisankar v. Menon, J.), 2026 SCC OnLine Ker 19382

P. Naser v. ICICI Lombard General Insurance, (P.M. Manoj, J.), 2026 SCC OnLine Ker 19246
P.J. Leela v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 19394

Pathmini v. Tirur Coop. Urban Bank Ltd., (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 19398

Paulose v. Iritty Primary Coop. Agricultural & Rural Development Bank Ltd., (Harisankar V. Menon,
J.), 2026 SCC OnLine Ker 19300

Prabhavathy v. T.G. Girish Rao, (T.R. Ravi, J.), 2026 SCC OnLine Ker 19256
Prasanth Bose v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19421
Prasanth v. Jessy, (P.M. Manoj, J.), 2026 SCC OnLine Ker 19359

Praveenkumar K. v. Collector/District Magistrate Collectorate, (Harisankar v. Menon, J.), 2026 SCC
OnLine Ker 19386

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987978

-58 -

Preetha Boby v. Revenue Divisional Officer Fort Kochi, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine
Ker 19401

Principal v. State of Kerala, (Bechu Kurian Thomas, J.), 2026 SCC OnLine Ker 19409

Priya Paul v. Regional Transport Officer Ernakulam, (Ziyad Rahman A.A., J.), 2026 SCC OnLine
Ker 19286

Puthenchira Panchayat Vanitha Multipurpose Coop. Society v. Joint Registrar, (Devan
Ramachandran and Basant Balaji, JJ.), 2026 SCC OnLine Ker 19270

Ragesh A.M. v. State of Kerala, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 19433

Rajasree C. v. C.P. Mariyamu, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 19288

Ramraj M A. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19344
Ranjusha v. Tirur Urban Coop. Bank Ltd., (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 19391
Rasheed NP v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19426
Refeeq v. State of Kerala, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 19353

Runa Manuel v. Nancy, (Sathish Ninan and P. Krishna Kumrr, JJ.), 2026 SCC OnLine Ker 19369
Sachu Sony v. Superintendent, (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker 19264

Sainaba v. Authorised Officer, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 19411

Saji. K.K. v. RTA, (Murali Purushothaman, J.), 2026 SCC OnLine Ker 19388

Sandeep. R. v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 19226

Sanoop Santhosh v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19418
Sarala Bhai v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 19404

Seena Abdul Azeez v. State of Kerala, (Basant Balaji, J.), 2026 SCC OnLine Ker 19295

Shabana Wahab v. Rashad Anwar, (Easwaran S., J.), 2026 SCC OnLine Ker 19249

Shainy Jose v. Collector (Lr) Collectorate, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 19379
Sheeja Johnson v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 19410

Shelju Jonappan v. Collector Collectorate, (Harisankar v. Menon, J.), 2026 SCC OnLine Ker 19390
Shiby Joseph v. James George, (P.M. Manoj, J.), 2026 SCC OnLine Ker 19360

Shijith. v. v. M.T. Musthafa, (Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC OnLine Ker
19269

Shinoj P.K. v. State of Kerala, (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker 19284
Sijimon v. Joseph Kurian John Arakkapparambil, (Easwaran S., J.), 2026 SCC OnLine Ker 19253

Sreedevi D. Menon v. Additional District Magistrate Civil Station, (Ziyad Rahman A.A., J.), 2026
SCC OnLine Ker 19290

Sreedevi Vijayanandhan v. Authorised Officer, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 19302
Sreekovil Chits Co. (P) Ltd. v. Bindu S., (Harisankar v. Menon, J.), 2026 SCC OnLine Ker 19350
Sreekovil Chits Co. (P) Ltd. v. Bindu Shaji, (Harisankar v. Menon, J.), 2026 SCC OnLine Ker 19351
Subaida v. Sub Collector Rdo Office, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 19283

Sudarsan Chits (India) Ltd. v. Manjunathan H.R., (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
19231

Suhail v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19432

Sumesh Lal D.S. v. Home Secretary Home Department of Kerala, (A. Badharudeen, J.), 2026 SCC
OnLine Ker 19305

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988645

-59 -

Sumesh P.V. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19430
Sunitha v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 19406

Sunny v. State of Kerala, (Gopinath P., J.), 2026 SCC OnLine Ker 19412

Suresh V. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19424

Tessa Santhosh v. Revenue Divisional Officer Revenue Divisional Office Ayyanthole, (P.V.
Kunhikrishnan, J.), 2026 SCC OnLine Ker 19407

Thampi. A.V. v. Alias Abraham, (K. Natarajan and Johnson John, JJ.), 2026 SCC OnLine Ker 19266
Thomas G Mathew v. RBI, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 19281

Tomy George v. Mini Thomas, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 19238

Tomy Thomas v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 19357

Ungungal Namaskara Palli Committee v. Flaludheen, (Anil K. Narendran and Muralee Krishna S.,
J1.), 2026 SCC OnLine Ker 19364

V'V Anoopkumar v. Ashwini A Sen, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC
OnLine Ker 19250

V.M. Georgekutty v. Revenue Divisional Officer Fort Kochi, (P.V. Kunhikrishnan, J.), 2026 SCC
OnLine Ker 19376

V.V. Pyarilal v. Collector Alappuzha Collectorate, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker
19395

Veena Murali v. M.M. Shamnath, (P.M. Manoj, J.), 2026 SCC OnLine Ker 19361
Vijaya Anilkumar v. LIC HFL, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 19298

Vijeesh E.V. v. Revenue Divisional Officer Revenue Divisional Office, (P.V. Kunhikrishnan, J.), 2026
SCC OnLine Ker 19373

Vishnu. S. v. State of Kerala, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 19352

White Metals Asperos v. Commr., (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker 19380
Yadhuraj P.R. v. State of Kerala, (Dr Kauser Edappagath, J.), 2026 SCC OnLine Ker 19431
Zeenath v. Collector (D.M.), (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 19405

Madras High Court

Dhanalakshmi Srinivasan Sugars v. CIT, (D. Bharatha Chakravarthy, J.), 2026 SCC OnLine Mad
7469

Madhya Pradesh High Court

A.K.A. Consultants (India) (P) Ltd. v. Commr. M.P. Housing & Infrastructure Development Board,
(Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 37400

Ajeet Singh v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 37383

Akash Bhai Sahab v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 37384

Amardeep Shrivastava v. Asha Shrivastava, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 37378
Anil Kumar Gupta v. Ramu Gupta, (Amit Seth, J.), 2026 SCC OnLine MP 37395

Anil Salhotra v. Tata Capital Ltd., (Vinay Saraf, J.), 2026 SCC OnLine MP 37369

Bane Singh v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 37408

Banti Kushwaha v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 37373

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003800128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003800128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988011

-60 -

Bhairo Lal v. Kashiram, (Ashish Shroti, J.), 2026 SCC OnLine MP 37396
Bihari Kushwaha v. State of M.P., (Vishal Dhagat, J.), 2026 SCC OnLine MP 37403
Chandraprakash v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 37401

Cholamandalam Ms General Insurance Co. Ltd. v. Dinesh Singh, (Vivek Agarwal, J.), 2026 SCC
OnLine MP 37382

Devlal Sharma v. State of M.P., (Amit Seth, J.), 2026 SCC OnLine MP 37394

Dhaniram Parmeshwari v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 37404
Dharmendra Shukla v. Sanjay Desai, (Vinay Saraf, J.), 2026 SCC OnLine MP 37370

Dinesh v. State of M.P., (Alok Awasthi, J.), 2026 SCC OnLine MP 37376

Farukh v. State of Madhya Pradhesh, (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 37409
Hemlata Bajaj v. Harish, (B.P. Sharma, J.), 2026 SCC OnLine MP 37387

Indra Pursuram v. State of M.P., (Vishal Mishra, J.), 2026 SCC OnLine MP 37399

Jagdish Prasad Ojha v. K.K. Dwivedi, (Amit Seth, J.), 2026 SCC OnLine MP 37371

Jaspal v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 37389

Laxman Singh Saras v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 37410
Liberty General Insurance Co. Ltd. v. Vinod Adivasi, (Amit Seth, J.), 2026 SCC OnLine MP 37380
Madanlal Roshan v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 37411
Manish Kumar Shah v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 37377
Narendra Kumar Sharma v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 37406

Naveen Vidya Niketan Higher Secondary School v. Union of India, (Milind Ramesh Phadke, J.), 2026
SCC OnLine MP 37402

Nitesh Kumar Sahu v. Brajesh Pachouri, (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 37388
Ombkar Dhurve v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 37405

Pankaj v. State of Madhay Pradesh, (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 37372

Parimal Jatav v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 37407

Rahul §/O Dinesh Sen v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 37385

Rajesh v. State of M.P., (Amit Lahoti, J.), 2026 SCC OnLine MP 37390

Ramesh Prasad v. Samnu Rathore, (Himanshu Joshi, J.), 2026 SCC OnLine MP 37386

Ranjeeta Aasra v. State of M.P., (Vivek Rusia and Pradeep Mittal, JJ.), 2026 SCC OnLine MP 37397
Satish Parihar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 37392

Shabez Khan v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 37398

Sukhlal S/O Jhanwar Singh More v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 37393
Suresh v. State of M.P., (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 37391

Sursa v. Ramesh Savita, (Amit Seth, J.), 2026 SCC OnLine MP 37381

Trilok v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 37375

Vijay Yadav v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 37379

Yagyant v. State of M.P., (Alok Awasthi, J.), 2026 SCC OnLine MP 37374

Orissa High Court
Abinash Pattayak v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 14278

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989876

-61 -

Abinash Saraf v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14276

Afsar Khan v. State of Orissa, (Manash Ranjan Pathak and Murahari Sri Raman, JJ.), 2026 SCC
OnLine Ori 14222

Ajaya Kumar Pattnaik v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 14261
Alaka Behera v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 14327

Amit Das v. State of Odisha, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 14247

Amulya Naik v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14274
Anand Swarnokar v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14233

Anusaya Behera v. State of Odisha, (Harish Tandon, C.J. and Chittaranjan Dash, J.), 2026 SCC
OnLine Ori 14303

Anwesha Panda (Dr) v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
14313

Arakhita Sahu v. Collector, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 14336

Archana Agro v. CCT & GST, (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, JJ.), 2026 SCC
OnLine Ori 14319

Arjun Kumar Pradhan v. State of Odisha, (Manash Ranjan Pathak and Murahari Sri Ramam, JJ.),
2026 SCC OnLine Ori 14223

Ashim Kumar Das v. State of Orissa, (G. Satapathy, J.), 2026 SCC OnLine Ori 14207
Ashok Kumar Behera v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 14250

Aspire Institute Nursing v. State of Odisha, (K.R. Mohapatra and Mruganka Sekhar Sahoo, 1J.), 2026
SCC OnLine Ori 14259

Aswini Kumar Samantray v. Sudarsan Sadangi, (B.P. Routray and Savitri Ratho, 1J.), 2026 SCC
OnLine Ori 14304

Bablu Mahananda v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14224
Badu Sardar v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 14332

Balakrishna Satapathy v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
14260

Bank of Maharashtra v. Registrar, (Krushnaram Mohapatra and Mruganka Sekhar Sahoo, 1J.), 2026
SCC OnLine Ori 14258

Benudhar Behera v. Collector, (G. Satapathy, J.), 2026 SCC OnLine Ori 14328

Bhimasen Dalei v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 14227
Bibek Gochhayat v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 14267

Bikash Bhoi v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14299

Biki v. State of Orissa, (Manash Ranjan Pathak and Murahari Sri Raman, JJ.), 2026 SCC OnLine Ori
14220

Biranchi Narayan Mohapatra v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine
Ori 14238

Bishnu Kalia v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14244
Biswanath Lenka v. Umakanta Lenka, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 14209
Brundaban Jena v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 14309
Chanda v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14240
Chandramani Behera v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 14335

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989933

-62 -

CIT v. Jay Kishore Choubey, (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, JJ.), 2026 SCC
OnLine Ori 14300

Debasis Naik v. State of Orissa, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14272

Debendra Mangual v. Hindustan Aeronautics Ltd., (Biraja Prasanna Satapathy, J.), 2026 SCC
OnLine Ori 14307

Debraj Mohanty v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 14338
Deepak Sharma v. Branch Manager, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14263
Dillip Digal v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14288
Dipankar Haldar v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14242
Dipu v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14231

Ganeswar Hembrum v. State of Odisha, (Harish Tandon, C.J. and Chittaranjan Dash, J.), 2026 SCC
OnLine Ori 14302

Giriraj Singh Majhi v. Laxman Bag, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 14252

Gopal Yadav v. State of Odisha, (Manash Ranjan Pathak and Murahari Sri Raman, JJ.), 2026 SCC
OnLine Ori 14219

Goutam Barik v. Kishore Sahu, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 14210

Hemanta Rajesh Karada v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori
14225

Himansu Palei v. Commr. (CGST), (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, JJ.), 2026 SCC
OnLine Ori 14322

Ishwar Chandra Barik v. Commr., (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, 1J.), 2026 SCC
OnLine Ori 14314

Jaga Pujari v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14230

Janaki Ballav Pattanaik v. Authorised Officer, (K.R. Mohapatra and Mruganka Sekhar Sahoo, JJ.),
2026 SCC OnLine Ori 14262

Jay Khoteisuni Maa Enterprises v. Union of India, (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman,
JJ.), 2026 SCC OnLine Ori 14316

Jayakrusna Nayak v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14228
Jinunga Mallick v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14291

Jyotiprakash Dash v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
14308

Jyotish Ranjan Digal v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori
14285

K. Basanta v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 14206
Kabiraj Sahu v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 14279

Kailash Pradhan v. Sanjaya Kumar Khatua, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori
14241

Kanhu Prasad Mishal v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori
14234

Karna Digal v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14292
Kawaljit Karamchand Sharma v. State of Odisha, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 14251
Khelaram Soren v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 14330

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989928

-63 -

Lambodar Mallick v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14286
Laxminarayan Thakur v. Collector, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 14337

Laxmipriya Biswal v. Commr. of State Tax, (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, J1J.),
2026 SCC OnLine Ori 14321

Laxmipriya Mishra v. N. Thirumalla Nayak, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 14213
Lily Mishra v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 14334
Lokanath Sahoo v. State of Odisha, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 14326

Mahendra Prusty v. UCO Bank, (Krushnaram Mohapatra and Mruganka Sekhar Sahoo, JJ.), 2026
SCC OnLine Ori 14256

Mahendra Soren v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 14331
Maheswar Soren v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 14329

Manoj Kumar Nayak v. Authorized Officer, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori
14265

Mohd. Asif'v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 14294
Munir Baig v. Fahim Baig, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 14212
Muralidhar Sahoo v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 14270
Naga v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14287

Nilamani Dibya v. State of Odisha, (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, JJ.), 2026
SCC OnLine Ori 14312

Niranjan Das v. Commr., (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, JJ.), 2026 SCC OnLine
Ori 14325

Oriental Insurance Co. Ltd. v. Nimai Charan Mishra, (G. Satapathy, J.), 2026 SCC OnLine Ori
14301

Pabitra Rout v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14297
Padmabati Nayak v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14245
Papu v. State of Orissa, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14281
Paramananda Subudhi v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 14215
Prafulla Kumar Nayak v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 14266

Pramod Gouda v. State of Odisha, (Manash Ranjan Pathak and Murahari Raman, JJ.), 2026 SCC
OnLine Ori 14253

Rabi Sahu v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14236

Rabindranath Behera v. CCT & GST, (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, JJ.), 2026
SCC OnLine Ori 14324

Radhamani Pattnaik v. Aksar, (R K. Pattanaik, J.), 2026 SCC OnLine Ori 14254

Rahul Kumar Mangan v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori
14282

Rajendra Mohanty v. S.P., (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 14249

Rajkumar Samal v. Commr., (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, JJ.), 2026 SCC
OnLine Ori 14318

Raju Patel v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14283
Rakesh Karan v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14239

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986880

- 64 -

Ranjan Sahoo v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14235
Ranjeet Karna v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14284
Rashmikanta Barik v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14290
Renuka Mallick v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14273

S. Krishna Reddy v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14275
S.K. Niajuddin v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 14268

Sajan Nayak v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14226

Salman Digal v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14243
Samaya Sukra Sardar v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 14333
Sandhyarani Thetuar v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 14311

Sanjib Kumar Mohapatra v. Dhanangaya Jena, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori
14211

Sanjukta Sahoo v. Subrat Kumar Sahoo, (Sanjay Kumar Mishra, J.), 2026 SCC OnLine Ori 14255
Santosh Kumar Barad v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 14208

Santosh Kumar Behera v. State of Odisha, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 14248

Saroj Kumar Pradhan v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 14205

Sarojini Das v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 14298

Sarojini Devi v. State of Odisha, (B.P. Routray and Savitri Ratho, JJ.), 2026 SCC OnLine Ori 14305
Satya Swain v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14229
Satyabrata Das v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 14277

Shree Jagannath Associates v. CCT & GST, (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, JJ.),
2026 SCC OnLine Ori 14315

Shree Jagannath Engineering v. Commr., (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, JJ.),
2026 SCC OnLine Ori 14317

Siba v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 14269

Sitaram Majhi v. State of Odisha, (Manash Ranjan Pathak and Murahari Sri Ramam, JJ.), 2026 SCC
OnLine Ori 14221

Somanath Mohanty v. IDBI Bank Ltd., (Krushnaram Mohapatra, J.), 2026 SCC OnLine Ori 14257
Soumya Ranjan Behera v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 14217

State of Odisha v. Subash Chandra Dalai, (B.P. Routray and Savitri Ratho, JJ.), 2026 SCC OnLine
Ori 14306

Subham Kumar Jena v. Ganjam Degree College, (V. Narasingh, J.), 2026 SCC OnLine Ori 14310
Subham Paswan v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 14280

Subrat Kumar Samal v. Commr. (CGST), (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, JJ.),
2026 SCC OnLine Ori 14323

Sudhansu Sekhar Sahoo v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 14216
Sumit Mallik v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 14295
Sunil Tiwari v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 14271

Surveillance System v. CCT & GST, (Dr Sanjeeb K. Panigrahi and Murahari Sri Raman, JJ.), 2026
SCC OnLine Ori 14320

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989918

-65 -

Susanta Hati v. State of Odisha, (Manash Ranjan Pathak and Murahari Sri Raman, JJ.), 2026 SCC
OnLine Ori 14218

Sushil Kumar Parida v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14232
Susil Barik v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14289

Tanu Mirdha v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 14237

Tata Steel Mining Ltd. v. State of Odisha, (Chittaranjan Dash, J.), 2026 SCC OnLine Ori 14264
Umakanta Biswal v. Hemanta Kumar Sharma, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 14214

Veekay Infrastructures v. Symantech Engineers, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine
Ori 14293

Vibhutee Kumar Gupta v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 14296

Patna High Court
Abhay Ranjan Singh v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14172
Abhay Shankar v. State of Bihar, (A. Abhishek Reddy, J.), 2026 SCC OnLine Pat 13928
Abhimanyu Kumar v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 14017
Abhimanyu Kumar v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 14065
Abhishek Nandan v. State of Bihar, (Alok Kumar, J.), 2026 SCC OnLine Pat 14208
Abhishek Singh v. State of Bihar, (Praveen Kumar, J.), 2026 SCC OnLine Pat 14109
Achechelal Sah v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14000
Aditya Chauhan v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 14157
Aditya Kumar Yadav v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 14131
Ajay Kushwaha v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14001
Ajay Paswan v. State of Bihar, (Shailendra Singh, J.), 2026 SCC OnLine Pat 13847
Ajit Sahni v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14008
Akil Khan v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 14128
Alok Kumar Singh v. State of Bihar, (Ajit Kumar, J.), 2026 SCC OnLine Pat 14014
Aman Amir v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13958
Aman Singh v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14076

Amara Raja Batteries Ltd. v. State of Bihar, (Anil Kumar Sinha and Vikash Kumar, JJ.), 2026 SCC
OnLine Pat 14219

Amit Kumar v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 13873

Anand Singh v. State of Bihar, (Harish Kumar, J.), 2026 SCC OnLine Pat 13913

Anil Mahato v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 14080
Anil Sharma v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 13848
Anil Singh v. State of Bihar, (Alok Kumar Pandey, J.), 2026 SCC OnLine Pat 13971

Anish Kumar v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 14119

Anisha Khatoon v. State of Bihar, (Chandra Shekhar Jha, J.), 2026 SCC OnLine Pat 14193

Anjani Kant Ojha v. State of Bihar, (Sudhir Singh, A.C.J. and Rajesh Kumar Verma, J.), 2026 SCC
OnLine Pat 13910

Anjani Kumar Jha v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14035

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987035

- 66 -

Anjani Kumar Sinha v. State of Bihar, (Ritesh Kumar, J.), 2026 SCC OnLine Pat 14169
Anjani Kumari v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 14077
Anjay Yadav v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 14151
Ankesh Kumar v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14101

Ankit Kumar Rathaur v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14025
Ankit Kumar v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 13871

Anmola Kumari v. Mukesh Kumar Sharma, (Bibek Chaudhuri and Rana Vikram Singh, JJ.), 2026
SCC OnLine Pat 14176

Antish Kewat v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14059

Anuj Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14069
Anushka v. State of Bihar, (Ajit Kumar, J.), 2026 SCC OnLine Pat 13911

Anwar Khan v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 14132

Arjun Shahi v. State of Bihar, (Rana Vikram Singh, J.), 2026 SCC OnLine Pat 13853

Arun Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14093
Arvind Kumar Ajit v. State of Bihar, (Alok Kumar Pandey, J.), 2026 SCC OnLine Pat 13957
Ashish Kumar v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 14200

Atif Hassan v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 14189

Avinash Kumar v. Sarita Devi, (Bibek Chaudhuri and Rana Vikram Singh, J.), 2026 SCC OnLine
Pat 14175

Avinash Kumar v. State of Bihar, (Ritesh Kumar, J.), 2026 SCC OnLine Pat 14148
Awanish Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14071
Azad Miya v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14067

Babita Kumariv. State of Bihar, (Harish Kumar, J.), 2026 SCC OnLine Pat 14141

Babloo Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14144
Bablu Ice Cream v. State of Bihar, (Chandra Shekhar Jha, J.), 2026 SCC OnLine Pat 13864
Bablu kumar v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14047

Bauby Kumar v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14049

Beena Devi v. State of Bihar, (Chandra Shekhar Jha, J.), 2026 SCC OnLine Pat 14204
Bhanu Pratap v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 14181
Bharat Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14028
Bhavesh Vatsa v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14083
Bhogi Yadav v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14016

Bhonu Yadav v. State of Bihar, (Shailendra Singh, J.), 2026 SCC OnLine Pat 13944
Bimlesh Mahto v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13846
Bindeshwari Rai v. State of Bihar, (Praveen Kumar, J.), 2026 SCC OnLine Pat 14113
Binod Prasad v. State of Bihar, (Partha Sarthy, J.), 2026 SCC OnLine Pat 13993

Bipin Kumar v. State of Bihar, (Chandra Shekhar Jha, J.), 2026 SCC OnLine Pat 14203
Birbal Beldar v. State of Bihar, (Ritesh Kumar, J.), 2026 SCC OnLine Pat 13841

Birendra Kumar v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 13861
Birendra Mukhiya v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13888

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988109

-67 -

Bittu Tiwari v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13852

Bobby Kumar v. State of Bihar, (Rajeev Ranjan Prasad and Sunil Dutta Mishra, JJ.), 2026 SCC
OnLine Pat 13941

Braj Kishor Sharma v. State of Bihar, (Harish Kumar, J.), 2026 SCC OnLine Pat 13914
Brijesh Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14038

Chanchal Devi v. State of Bihar, (Rajeev Ranjan Prasad and Ramesh Chand Malviya, J1.), 2026
SCC OnLine Pat 13940

Chandan Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13988
Chandan Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14068
Chandeshwar Kumar v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13832
Chandrakala Devi v. State of Bihar, (Alok Kumar, J.), 2026 SCC OnLine Pat 14205
Chetan Soren v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 14158

Chhotu Kumar v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14052

Chunnu Kumar v. State of Bihar, (Chandra Shekhar Jha, J.), 2026 SCC OnLine Pat 14207
Deepak Kumar v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 14198
Deepak Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14056
Dhanjee Kumar Yadav v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 14126
Dharmendra Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13894
Dharmendra Sah v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 14162
Dipak Kumar Singh v. State of Bihar, (Harish Kumar, J.), 2026 SCC OnLine Pat 14143
Dipak Kumar v. State of Bihar, (Ashok Kumar Pandey, J.), 2026 SCC OnLine Pat 14085
Diwana Singh v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13963
Dudhraj Rai v. State of Bihar, (Raj Kumar, J.), 2026 SCC OnLine Pat 14004

Fajre Alam v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 13973
Fakirav. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14066

Ganesh Mukhiya v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14051

Ganga Paswan v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 13836
Gautam Malakar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13859
Geeta Devi v. State of Bihar, (Ajit Kumar, J.), 2026 SCC OnLine Pat 14018

Golu Kumar v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14055

Golu Kumar v. State of Bihar, (S.B. Pd. Singh, J.), 2026 SCC OnLine Pat 14003

Gopal Mishra v. State of Bihar, (Soni Shrivastava, J.), 2026 SCC OnLine Pat 13865

Gopal Prasad v. State of Bihar, (Chandra Shekhar Jha, J.), 2026 SCC OnLine Pat 13960
Guddu Kumar v. State of Bihar, (Ritesh Kumar, J.), 2026 SCC OnLine Pat 14167

Guddu Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13877
Gudiya Devi v. State of Bihar, (Shailendra Singh, J.), 2026 SCC OnLine Pat 13850
Gyanchand Sah v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 14154
Haidar v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 14134

Hari Prasad Sah v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13885
Hari Shankar Singh v. State of Bihar, (Partha Sarthy, J.), 2026 SCC OnLine Pat 13977

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986977

- 68 -

Harikishore Sah v. State of Bihar Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 14137
Harish Singh v. State of Bihar, (Raj Kumar, J.), 2026 SCC OnLine Pat 14062
Harishankar Chaudhary v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14173
Hasan Ahmad v. State of Bihar, (Alok Kumar, J.), 2026 SCC OnLine Pat 13949

Hiranmay Gupta v. State of Bihar, (Sandeep Kumar, J.), 2026 SCC OnLine Pat 13838
Hirday Ram v. State of Bihar, (Praveen Kumar, J.), 2026 SCC OnLine Pat 14108
Indrajeet Ray v. State of Bihar, (Shailendra Singh, J.), 2026 SCC OnLine Pat 13947

Irfan Sallah v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 13907

Jagdish Bhagat v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13929

Jagdish Mahto v. State of Bihar, (Sanjay Kumar Singh and Ansul, JJ.), 2026 SCC OnLine Pat 13942
Jaldhari Yadav v. State of Bihar, (Ritesh Kumar, J.), 2026 SCC OnLine Pat 14147
Jawahar Chaudhary v. State of Bihar, (Raj Kumar, J.), 2026 SCC OnLine Pat 13922

Jay Ram Singh v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13930

Jhanjharpur Anchal Matsyajivi Sahayog Samiti Ltd. v. State of Bihar, (Rajiv Roy, J.), 2026 SCC
OnLine Pat 13927

Jitendra Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13952
Jitendra Pandey v. State of Bihar, (Praveen Kumar, J.), 2026 SCC OnLine Pat 13863
Jitendra Paswan v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 14078
Jitendra Ray v. State of Bihar, (Harish Kumar, J.), 2026 SCC OnLine Pat 14124

Jitendra Sah v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13985
Jwala Rathore v. State of Bihar, (Purnendu Singh, J.), 2026 SCC OnLine Pat 13984

Kamlesh Kumar v. State of Bihar, (Sudhir Singh, A.C.J. and Rajesh Kumar Verma, J.), 2026 SCC
OnLine Pat 14179

Karan Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14034
Karishma Kumari v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 14007
Kashi Yadav v. State of Bihar, (A. Abhishek Reddy, J.), 2026 SCC OnLine Pat 13926
Kashi v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14002
Katiman Kumar v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 13872

Kaushal Kishore Singh v. State of Bihar, (G. Anupama Chakravarthy, J.), 2026 SCC OnLine Pat
13924

Kaushal Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14188
Kaziv. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13954

Kinshu Yadav v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14026
Krishna Kumar v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 14153
Krishna Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13981
Krishna Mishra v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13893
Krishna Tuddu v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14042
Lakshman Pauddar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13878
Lakshman Prasad Morya v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13934
Lal Babu Rai v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13884

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988105

-69 -

Lal Babu Yadav v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13983
Lalan Prasad v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13904
Loknath Dangi v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14054

Madhuri Devi v. Union of India, (Dr Anshuman, J.), 2026 SCC OnLine Pat 13839

Mahanth Ravindra Das Brahmchari v. State of Bihar, (Harish Kumar, J.), 2026 SCC OnLine Pat
13933

Mahesh Paswan v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 14136
Mani Ram Yadav v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 14138
Manish Kumar v. State of Bihar, (Shailendra Singh, J.), 2026 SCC OnLine Pat 13943
Manish Ram v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 13976
Manisha Devi v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 14013

Manoj Yadav v. State of Bihar, (Rajeev Ranjan Prasad and Sunil Dutta Mishra, JJ.), 2026 SCC
OnLine Pat 13844

Manoj Yadav v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14006
Manoranjan Singh v. State of Bihar Bihar, (Ansul, J.), 2026 SCC OnLine Pat 13970
Mikandar Yadav v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13996
Mira Devi v. State of Bihar, (Alok Kumar, J.), 2026 SCC OnLine Pat 13950

Mishrilal Sahani v. State of Bihar, (Praveen Kumar, J.), 2026 SCC OnLine Pat 14107
Mithilesh Kumar Singh v. State of Bihar, (Soni Shrivastava, J.), 2026 SCC OnLine Pat 14170
Mithilesh Kumar v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 14122

Mithun Paswan v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14041
Mobarak Mian v. State of Bihar, (Ritesh Kumar, J.), 2026 SCC OnLine Pat 14133

Mohd. Hasnain Ali v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 13897
Mohd. Irfan v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14053

Mohd. Ishad v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14105

Mohd. Jalaluddin v. State of Bihar, (Harish Kumar, J.), 2026 SCC OnLine Pat 14135

Mohd. Jasir v. State of Bihar, (Raj Kumar, J.), 2026 SCC OnLine Pat 14063

Mohd. Mushabbir Alam v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13972
Mohd. Mustafa v. State of Bihar, (Shailendra Singh, J.), 2026 SCC OnLine Pat 14145

Mohd. Samsad v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 14075
Mohd. Shamim v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14099
Mohd. Shamshad Ahmad v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13835
Mohd. Shamshad v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13987
Mohd. Tauab v. State of Bihar, (Raj Kumar, J.), 2026 SCC OnLine Pat 13874

Mohd. Wasim v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 13992

Mokhtar Sahani v. State of Bihar, (Khatim Reza, J.), 2026 SCC OnLine Pat 13979

Monty Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14043

Mostt. Kumari Pushpa Sinha v. State of Bihar Bihar, (Ajit Kumar, J.), 2026 SCC OnLine Pat 13923

Mostt. Parbhawati Devi v. Anupam Kumar Suman, (G. Anupama Chakravarthy, J.), 2026 SCC
OnLine Pat 14171

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987170

-70 -

Mukesh Das v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14033

Mukesh Kumar v. State of Bihar, (Ashok Kumar Pandey, J.), 2026 SCC OnLine Pat 14084
Mukesh Kumar v. State of Bihar, (Ritesh Kumar, J.), 2026 SCC OnLine Pat 14168

Mukesh Ravidas v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14039
Mukesh Yadav v. State of Bihar, (Alok Kumar, J.), 2026 SCC OnLine Pat 14190

Munna Paswan v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13991
Murari Singh v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13955
Mustafa Hawari v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14184
Nagendra Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13851
Nagendra Singh v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13892
Naimuddin Alam v. State of Bihar, (Alok Kumar, J.), 2026 SCC OnLine Pat 14215

Nandan Rishi v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13998
Nanka Sharma v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14027
Narayan Prasad Bajaj v. State of Bihar, (Purnendu Singh, J.), 2026 SCC OnLine Pat 13959
Nathu Mahto v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14005
Nathuni Rai v. State of Bihar, (Harish Kumar, J.), 2026 SCC OnLine Pat 14142

Nathuni Ram v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13917

Navin Kumar Ram v. State of Bihar, (Alok Kumar Pandey, J.), 2026 SCC OnLine Pat 13856
Navlesh Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14100
Neelam Chaurasia v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13842

Neeraj Kumar Chaudhary v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13870

Nilmani Kumar Singh v. Zonal Manager Bank of Baroda, (Girijish Kumar, J.), 2026 SCC OnLine Pat
13831

Niraj Kumar Mandal v. State of Bihar, (Shailendra Singh, J.), 2026 SCC OnLine Pat 14146
Niraj Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13898

Niraj v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14022

Nishant Kumar v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 14118

Nitish Kumar Yadav v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13962
Nitish Kumar v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 14116

Nitish Kumar v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 14120

Nitish Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14106

Nitu Kumari v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13956

P.S. Barariv. State of Bihar, (Sandeep Kumar, J.), 2026 SCC OnLine Pat 13843

Pankaj Kumar v. State of Bihar, (Alok Kumar, J.), 2026 SCC OnLine Pat 14209

Panki Devi v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13948

Panpati Devi v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 13896

Pappu Kumar Yadav v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14094
Pappu Yadav v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 14130

Paras Nath Singh v. State of Bihar, (Sudhir Singh, A.C.J. and Rajesh Kumar Verma, J.), 2026 SCC
OnLine Pat 14177

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987176

-71 -

Pawan Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13990
Pradeep Kumar v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14103

Pradip Urawn v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 14159
Praduman Mahto v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14031
Pramod Kumar yadav v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 14073
Pramod Kumar Yadav v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14037
Pranab Majumdar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13860
Prashant Kumar v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 14089
Praveen Kumar v. State of Bihar, (Alok Kumar, J.), 2026 SCC OnLine Pat 13882

Prem Kumar v. Union of India, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14185
Pritam Kumar v. State of Bihar, (Harish Kumar, J.), 2026 SCC OnLine Pat 14140

Priyanka Devi v. State of Bihar, (Purnendu Singh, J.), 2026 SCC OnLine Pat 13866
Priyanshu Raj v. State of Bihar, (Ajit Kumar, J.), 2026 SCC OnLine Pat 14023

Pushpender Sharma v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14060
Pushplata Kumari v. State of Bihar, (Chandra Shekhar Jha, J.), 2026 SCC OnLine Pat 13951
Rahmat Ansariv. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 14072
Rahul Kumar v. State of Bihar, (Alok Kumar, J.), 2026 SCC OnLine Pat 13883

Rahul Kumar v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 14197

Rahul Kumar v. State of Bihar, (Purnendu Singh, J.), 2026 SCC OnLine Pat 14097

Raj Kamal Sah v. State of Bihar, (Ashok Kumar Pandey, J.), 2026 SCC OnLine Pat 14086
Raj Kumar Paswan v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13921

Raj Kumar Yadav v. State of Bihar, (Jitendra Kumar, J.), 2026 SCC OnLine Pat 13967

Raja Kumar v. State of Bihar, (Praveen Kumar, J.), 2026 SCC OnLine Pat 14110

Raja Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13986
Raja Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14032

Raja Lal v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14011

Raja Yadav v. State of Bihar, (Raj Kumar, J.), 2026 SCC OnLine Pat 13875

Rajeev Ranjan Kumar v. State of Bihar, (Ritesh Kumar, J.), 2026 SCC OnLine Pat 14127
Rajesh Kumar v. State of Bihar, (Praveen Kumar, J.), 2026 SCC OnLine Pat 14112

Rajesh Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13889
Rajnath Choudhary v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14058

Raju Kumar Sah v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13994
Raju Paswan v. State of Bihar, (Alok Kumar, J.), 2026 SCC OnLine Pat 14216

Rakesh Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14091

Ram Dutt Yadav v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14050

Ram Janam Thakur v. State of Bihar, (Purnendu Singh, J.), 2026 SCC OnLine Pat 13909
Ram Kumar Vidyarthi v. State of Bihar, (Ajit Kumar, J.), 2026 SCC OnLine Pat 13912

Ram Naresh Mahto v. State of Bihar, (Chandra Shekhar Jha, J.), 2026 SCC OnLine Pat 14202
Ramanand Singh v. State of Bihar, (Purnendu Singh, J.), 2026 SCC OnLine Pat 13908

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986909

=72 -

Ramavadh Chaurasiya v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14024
Ramawatar Routh v. Allahabad Bank, (G. Anupama Chakravarthy, J.), 2026 SCC OnLine Pat 13925
Rambabu Yadav v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 14161

Ramchandra Sah v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 14194
Ramesh Kumar v. State of Bihar, (Chandra Shekhar Jha, J.), 2026 SCC OnLine Pat 14211

Ramesh Kumar v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 14152

Ramesh Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13858

Ramjee Yadav v. State of Bihar, (Rajeev Ranjan Prasad and Ramesh Chand Malviya, JJ.), 2026 SCC
OnLine Pat 13937

Ramji Das v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13857
Rampukari Devi v. State of Bihar, (Purnendu Singh, J.), 2026 SCC OnLine Pat 13935

Ramvilash Singh v. State of Bihar, (Praveen Kumar, J.), 2026 SCC OnLine Pat 14111

Randhir Kumar Singh v. State of Bihar, (Praveen Kumar, J.), 2026 SCC OnLine Pat 14114
Ranjan Kumar v. State of Bihar, (Chandra Shekhar Jha, J.), 2026 SCC OnLine Pat 14212
Ranjan Kumar v. State of Bihar, (Purnendu Singh, J.), 2026 SCC OnLine Pat 14096

Ranju Devi v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13901

Ravan Manjhi v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14030

Ravi Raushan Jha v. State of Bihar, (Dr Anshuman, J.), 2026 SCC OnLine Pat 13867

Ravi Shankar Prasad v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13997

Reeta Sinha v. State of Bihar, (Rajeev Ranjan Prasad and Sunil Dutta Mishra, JJ.), 2026 SCC
OnLine Pat 14180

Renu Devi v. State of Bihar, (Khatim Reza, J.), 2026 SCC OnLine Pat 13968

Rina Devi v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14098

Rinku kumari v. State of Bihar, (Ajit Kumar, J.), 2026 SCC OnLine Pat 13915

Rishabh Kumar Singh v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13887
Rishav Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13881

Rishikesh Bhartiya v. State of Bihar, (Ajit Kumar, J.), 2026 SCC OnLine Pat 14019

Ritik Kumar Ram v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13969
Rohit Kumar Tiwari v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13854
Rohit Kumar v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 14196

Rosan Khan v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 14201

Roushan Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13953

Rudal Paswan v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 13855

Rupesh Yadav v. State of Bihar, (Rajeev Ranjan Prasad and Sunil Dutta Mishra, JJ.), 2026 SCC
OnLine Pat 13939

Sabita Kumari v. State of Bihar, (Praveen Kumar, J.), 2026 SCC OnLine Pat 14064
Sadhu Yadav v. State of Bihar, (Chandra Shekhar Jha, J.), 2026 SCC OnLine Pat 14217
Sadia Khatoon v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 14199
Saheb Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13890
Sahil Kumar v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 14081

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987081

-73 -

Sahil v. State of Bihar, (Shailendra Singh, J.), 2026 SCC OnLine Pat 13849
Sahu v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 14009
Saket Saurabh v. State of Bihar, (Harish Kumar, J.), 2026 SCC OnLine Pat 13920
Sakunta Devi v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 14155

Samant Kumar Chaudhary v. State of Bihar, (G. Anupama Chakravarthy, J.), 2026 SCC OnLine Pat
13829

Sandeep Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13900
Sanjay Kumar Gupta v. State of Bihar, (Chandra Shekhar Jha, J.), 2026 SCC OnLine Pat 13978
Sanjay Kumar Singh v. State of Bihar, (Ashok Kumar Pandey, J.), 2026 SCC OnLine Pat 14088
Sanjay Kumar Verma v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13880
Sanjay Mahto v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14095
Sanjeet Kumar v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 13868

Sanjeev Kumar Singh v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14015
Sanjiv Yadav v. State of Bihar, (Ritesh Kumar, J.), 2026 SCC OnLine Pat 13869

Santosh Kumar Chaudhariv. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 14160

Santosh Kumar v. State of Bihar, (Rajeev Ranjan Prasad and Sunil Dutta Mishra, JJ.), 2026 SCC
OnLine Pat 13938

Santosh Kumar v. State of Bihar, (Alok Kumar, J.), 2026 SCC OnLine Pat 14213

Santosh Kumar v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 14129
Santosh Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13899
Saraswati Devi v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14087
Sarita Devi v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14021

Satish Kumar Sahi v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13834

Satish Kumar Tiwari v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14044
Satish Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14012
Saurabh Kumar v. State of Bihar, (Chandra Shekhar Jha, J.), 2026 SCC OnLine Pat 13975
Saurabh Kumar v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 14082
Saurabh Kumar v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 14123
Saurabh Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14045
Setu Ranjan v. State of Bihar, (Jitendra Kumar, J.), 2026 SCC OnLine Pat 13999
Shahnawaz Alam v. State of Bihar, (Ashok Kumar Pandey, J.), 2026 SCC OnLine Pat 13862

Shailcon Construction v. State of Bihar, (V. Kameswar Rao, C.J. and Partha Sarthy, J.), 2026 SCC
OnLine Pat 14218

Shailesh Kumar yadav v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14040
Shankar Paswan v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 14121
Sharwan Yadav v. State of Bihar, (Soni Shrivastava, J.), 2026 SCC OnLine Pat 14029

Shashi Kiran Deviv. A.G.M. Nodal Officer, (G. Anupama Chakravarthy, J.), 2026 SCC OnLine Pat
13837

Sheikh Daud v. State of Bihar, (Ajit Kumar, J.), 2026 SCC OnLine Pat 13906
Shekh Jamadar v. State of Bihar, (Alok Kumar Pandey, J.), 2026 SCC OnLine Pat 13974

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986974

-74 -

Shekhar Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14036
Shintu Kumar v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14061

Shiv Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13891

Shiv Shankar Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14020
Shiv Shankar Ram v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13916

Shiv Shankar Singh v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13932
Shivdani Chaudhary v. State of Bihar, (Dr Anshuman, J.), 2026 SCC OnLine Pat 13840
Shivnath Chaudhary v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 13830
Shravan Kumar v. State of Bihar, (Alok Kumar, J.), 2026 SCC OnLine Pat 14192
Shrawan Kumar v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 14195
Shubhash Kumar Das v. State of Bihar, (Praveen Kumar, J.), 2026 SCC OnLine Pat 14115
Shyam Sundar Mishra v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14174
Shyamal Prasad v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 14156
Sikandar Rai v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14102

Sipahi Kumar v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 14163

Sita Devi v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13931

Situ Kumar v. State of Bihar, (Chandra Shekhar Jha, J.), 2026 SCC OnLine Pat 14210
Sonu Kumar v. State of Bihar, (Alok Kumar, J.), 2026 SCC OnLine Pat 13876

Sonu Kumar v. State of Bihar, (Chandra Shekhar Jha, J.), 2026 SCC OnLine Pat 14214
Sonu Yadav v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 14079
Srikant Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13989
Subodh Kumar Singh v. State of Bihar, (Anshuman, J.), 2026 SCC OnLine Pat 13918
Sujeet Kumar Singh v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13886
Sujita Kumari v. State of Bihar, (Sandeep Kumar, J.), 2026 SCC OnLine Pat 13965

Suman Kumar v. State of Bihar, (Shailendra Singh, J.), 2026 SCC OnLine Pat 13946
Sumit Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13995
Sunil Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14186
Sunil Paswan v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14057

Sunil Singh v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13964

Sunil v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13982

Sunny Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 13961
Sunny Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14010

Suraj Kumar v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 14104
Sushila Devi v. State of Bihar, (Alok Kumar, J.), 2026 SCC OnLine Pat 14191

Ubalal Singh v. State of Bihar, (Ritesh Kumar Cav, J.), 2026 SCC OnLine Pat 13903

Umesh Kumar v. State of Bihar, (Mohit Kumar Shah and Sourendra Pandey, JJ.), 2026 SCC OnLine
Pat 14178

Union of India v. Jamuna Prasad Pali, (Rajeev Ranjan Prasad and Sunil Dutta Mishra, JJ.), 2026
SCC OnLine Pat 13936

Upendra Lal v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 14074

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987074

-75 -

Upendra Singh v. State of Bihar, (Ritesh Kumar, J.), 2026 SCC OnLine Pat 14150

Usha Devi v. State of Bihar, (Rajeev Ranjan Prasad and Sunil Dutta Mishra, JJ.), 2026 SCC OnLine
Pat 13845

Uttam Kumar v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 14117

Vibha Devi v. State of Bihar, (Prabhat Kumar Singh, J.), 2026 SCC OnLine Pat 14070
Vicky Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13879
Vicky Sharma v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 14092
Victim Xyz v. State of Bihar, (Ajit Kumar, J.), 2026 SCC OnLine Pat 13833

Vijay Chaudhary v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13895
Vijay Kumar v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14048

Vijay Singh v. State of Bihar, (Ajit Kumar, J.), 2026 SCC OnLine Pat 14125

Vikash Kumar v. State of Bihar, (Chandra Shekhar Jha, J.), 2026 SCC OnLine Pat 14206
Vikash Kumar v. State of Bihar, (Girijish Kumar, J.), 2026 SCC OnLine Pat 14164
Vikash Kumar v. State of Bihar, (Khatim Reza, J.), 2026 SCC OnLine Pat 13980

Viky Kumar v. State of Bihar, (Rudra Prakash Mishra, J.), 2026 SCC OnLine Pat 14149
Vindhyachal Pandey v. State of Bihar, (Rajesh Kumar Verma, J.), 2026 SCC OnLine Pat 14165
Vishal Kumar v. State of Bihar, (Kumar Manish, J.), 2026 SCC OnLine Pat 14139
Vishal Kumar v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 14046

Vishal Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 13945
Vishal Kumar v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14090
Vishwajit Kumar Sharma v. State of Bihar, (Anshuman, J.), 2026 SCC OnLine Pat 13966
Vivek Maurya v. State of Bihar, (Rajiv Roy, J.), 2026 SCC OnLine Pat 13919

X1 v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 14182

XXX v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 14183

XXX v. State of Bihar, (Arun Kumar Jha, J.), 2026 SCC OnLine Pat 13902

Yadav v. State of Bihar, (Satyavrat Verma, J.), 2026 SCC OnLine Pat 14187

Punjab and Haryana High Court
Aakil v. State of Haryana, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33163
Aashish Sharma v. State of Haryana, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 33260

Ajay v. Haryana Staff Selection Commission, (Harsimran Singh Sethi and Amarinder Singh Grewal,
J1.), 2026 SCC OnLine P&H 33069

Akashdeep Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 33213
Aman Kumar v. State of Punjab, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 33101
Amarjeet Singh v. Union of India, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 33243
Amarjit Singh v. Kirpal Singh, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33211
Amarjit Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 33145
Amber Nath v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 33037

Amit v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33192

Amit v. State of Haryana, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 33274

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987424

-76 -

Anam Bi v. State of Punjab, (Harmeet Singh Deol, J.), 2026 SCC OnLine P&H 33318

Anil Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33088

Anil v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 33153

Anisha v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 33278

Anita Saini v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 33262

Arjan Singh v. State of Punjab, (Harmeet Singh Deol, J.), 2026 SCC OnLine P&H 33321

Arjun Sharma v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 33120

Arpinder Singh v. Punjabi University Patiala, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 33258

Arshdeep Singh v. State of Punjab, (Rajesh Bhardwaj and Deepak Manchanda, JJ.), 2026 SCC
OnLine P&H 33035

Arshpreet Kaur v. Prabhjot Singh, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 33314
Aruna v. State of Punjab, (Namit Kumar, J.), 2026 SCC OnLine P&H 33054

Arvinder Kaur v. Union of India, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor, J.), 2026 SCC
OnLine P&H 33239

Ashok Kumar v. State of Haryana, (Harsimran Singh Sethi and Amarinder Singh Grewal, 1J.), 2026
SCC OnLine P&H 33074

Ashok Kumar v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33193

Ashok Kumar v. State of Haryana, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33132
Avinash Gupta v. Examable Elearning (P) Ltd., (Lapita Banerji, J.), 2026 SCC OnLine P&H 33067
Avtar Chand v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33210

Avtar Singh v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 33187

Axis Bank Ltd. v. Additional District Magistrate Patiala, (Jasgurpreet Singh Puri and Pravindra
Singh Chauhan, JJ.), 2026 SCC OnLine P&H 33059

Baba Hira Das Ji Ayurvedic Medical College & Hospital v. Union of India, (Monica Chhibber
Sharma and Pravindra Singh Chauhan, JJ.), 2026 SCC OnLine P&H 33334

Bahadur Singh v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 33253

Balbir Singh v. Ajmer Singh, (Vikas Suri, J.), 2026 SCC OnLine P&H 33068

Balbir Singh v. State of Haryana, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33119
Balinder Singh v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 33056
Baljinder Pal Singh v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 33216
Baljinder Singh v. State of Punjab, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 33190
Balwinder Singh v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 33070

Bayer Crop Science Ltd. v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33140
Bayer Crop Science Ltd. v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33202
Bhagirath Mal v. State of Haryana, (Manisha Batra, J.), 2026 SCC OnLine P&H 33117

Bhupal Sharma v. State of Haryana, (Vikas Bahl and Divya Sharma, JJ.), 2026 SCC OnLine P&H
33057

Bijender v. State of Haryana, (Vinod S. Bhardwaj and Sukhvinder Kaur, JJ.), 2026 SCC OnLine
P&H 33083

Bikram Khatri v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33161
Bikramjeet Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 33044

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988141

=77 -

Bikramjit Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 33154

Biro v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine P&H 33246
Bittu Kumar v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 33151

Boota Singh v. Presiding Officer, (Kirti Singh, J.), 2026 SCC OnLine P&H 33227

Brij Mohan Sharma v. Haryana Urban Development Authority, (Vikas Bahl and Subhas Mehla, 1J.),
2026 SCC OnLine P&H 33241

Chameli Devi v. State of Haryana, (Suvir Sehgal, J.), 2026 SCC OnLine P&H 33306

Chander Sain v. State of Punjab, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 33104
Chandrika Misher v. Malkiat Singh, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 33299
Charanpreet Singh v. State of Punjab, (Neerja K. Kalson, J.), 2026 SCC OnLine P&H 33050

Chauhan General Store v. UCO Bank, (Jasgurpreet Singh Puri and Sanjiv Berry, JJ.), 2026 SCC
OnLine P&H 33286

CIT v. State of Haryana, (Tribhuvan Dahiya, J.), 2026 SCC OnLine P&H 33240

CIT v. Unipro Techno Infrastructure (P) Ltd., (Deepak Sibal and Sunish Bindlish, JJ.), 2026 SCC
OnLine P&H 29632

Dalbir Singh v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33158

Daljit Kaur v. State of Punjab, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 33076
Damanpreet Kaur v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 33217

Deepak Chauhan v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33123
Deepak Singh v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33045

Devid Sidhu v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33105
Devinder Singh Sodhi v. UCO Bank, (Amarjot Bhatti, J.), 2026 SCC OnLine P&H 33079
Dharambir v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 33294

Dharampreet Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33098
Dheeraj Bharti v. State of Punjab, (Pravindra Singh Chauhan, J.), 2026 SCC OnLine P&H 33326

Dillano Luxurious Jewels Ltd. v. CIT, (Sanjeev Prakash Sharma and Sanjay Vashisth, JJ.), 2024
SCC OnLine P&H 15837

Dimple Mahna v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33209

Dinesh Kumar v. State of Haryana, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33094
Divisional Forest Officer, Panipat v. Kuldeep, (Kirti Singh, J.), 2026 SCC OnLine P&H 33053

Duli Chand v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine P&H 33270

Emm Bee Valves Products v. State of Punjab, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor,
J.), 2026 SCC OnLine P&H 33247

Fex Foundry Alloys (P) Ltd. v. Haryana Micro & Small Enterprises Facilitation Council, (Lapita
Banerji, J.), 2026 SCC OnLine P&H 33248

Gautam Khan Pachauri v. State of Haryana, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 33160
Gayatri v. State of Haryana, (Divya Sharma, J.), 2026 SCC OnLine P&H 33323
Godrej Agrovet Ltd. v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33204

GRS Impex (P) Ltd. v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine
P&H 33229

Gunjandeep Kaur v. Jabar Jeet Singh, (Amarjot Bhatti, J.), 2026 SCC OnLine P&H 33077

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003900707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003900707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003686253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003686253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987227

-78 -

Guranditta Singh v. State of Punjab, (Pravindra Singh Chauhan, J.), 2026 SCC OnLine P&H 33330
Gurbhej Singh v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33207

Gurdiyal Batra v. Union of India, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 33298

Gurjant Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33084
Gurjinder Singh v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 33168

Gurkirtan Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33091

Gurmail Singh v. State of Punjab, (Archana Puri and Mandeep Pannu, JJ.), 2026 SCC OnLine P&H
33034

Gurmeet Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33200
Gurpreet Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 33133
Gurpreet Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33116
Gursewak v. State of Haryana, (Aman Chaudhary, J.), 2026 SCC OnLine P&H 33048

Gxx v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33220

Hansraj v. State of Haryana, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 33052
Harbhajan Kaur v. Nazar Singh, (Subhas Mehla, J.), 2026 SCC OnLine P&H 33033
Harbhajan Singh v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 33130
Hardeep Singh v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 33261

Harnam Chand v. Bhakra Byas Management Board, (Suvir Sehgal and Deepinder Singh Nalwa, JJ.),
2026 SCC OnLine P&H 33304

Harpreet Singh v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 33172
Harsh Soni v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 33125
Haryana SIIDC Ltd. v. Sher Singh, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 33308
Hira Sahni v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 33139

Hitesh v. Union of India, (Monica Chhibber Sharma and Pravindra Singh Chauhan, JJ.), 2026 SCC
OnLine P&H 33332

Inderpreet Singh v. State of Punjab, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 33141
Jabir v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 33194

Jagdish Kumar v. State of Punjab, (Kirti Singh, J.), 2026 SCC OnLine P&H 33224

Jagdish Singh v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 33251
Jagdish v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33137

Jagjit Singh v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33127
Jagpreet Singh v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33191
Jakir v. State of Haryana, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 33118

Jana Small Finance Bank v. State of Haryana, (Jasgurpreet Singh Puri and Sanjiv Berry, JJ.), 2026
SCC OnLine P&H 33263

Jasbir Singh v. State of Punjab, (Divya Sharma, J.), 2026 SCC OnLine P&H 33322

Jasbir Singh v. State of Punjab, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 33281
Jaskaran Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33089
Jaskiran Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33097
Jaspreet Singh v. State of Haryana, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33036

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988133

-79 -

Jaswant Singh v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 33296
Jaswant Singh v. State of Punjab, (Sumeet Goel, J.), 2026 SCC OnLine P&H 33047
Jaswinder Singh v. State of Punjab, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 33311
Jatinder Singh v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33201
Joginder Singh v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 33134
Kailash Rani v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 33222
Kamaldeep v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33038
Kamaljit Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33155
Kamalveer v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 33291

Kamla Devi v. Mohd. Fazipalal Rehman, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 33297
Kaneez Fatema v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33223
Kapiljit v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33165
Karamyjit Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33090
Karan Kumar v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33114
Karan Sharma v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33181
Karnail Singh v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33212
Kewal Krishan v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 33166

Khalsa Ayurvedic Medical College & Hospital v. Union of India, (Monica Chhibber Sharma and
Pravindra Singh Chauhan, JJ.), 2026 SCC OnLine P&H 33335

Khattra Bus Service v. State of Punjab, (Kirti Singh, J.), 2026 SCC OnLine P&H 33273
Kinky Thakur v. State of Haryana, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33183
Kiran Duggal v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 33242
Komal v. State of U.T., (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 33042

Kuldeep Khan v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 33113

Kuldeep Kumar v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 33167
Kuldeep Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 33122
Kulvinder Singh v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 33143

Kulwant Arora v. Appellate Tribunal Cum District Magistrate Amritsar, (Kirti Singh, J.), 2026 SCC
OnLine P&H 33264

Kulwant Kaur v. Gurdarshan Singh, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 33313
Kushal Kumar v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 33179
Kusham v. Mukesh Kumar, (Deepak Gupta, J.), 2026 SCC OnLine P&H 33063

Kushpal Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33087
Lachman v. State of Punjab, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 33177

Lakhveer Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 33039
Lakhwinder Kaur v. Sadhu Singh, (Amarjot Bhatti, J.), 2026 SCC OnLine P&H 33075
Lakhwinder Singh v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 33237

Lt. Naresh Kumar v. State of Haryana, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 33195

Mahaveera Transport (P) Ltd. v. State of Haryana, (Ashwani Kumar Mishra, A.C.J. and Rohit
Kapoor, J.), 2026 SCC OnLine P&H 33226

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987376

- 80 -

Mahender v. State of Haryana, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 33135

Mahesh Kumar v. Veena Rani, (Deepak Gupta, J.), 2026 SCC OnLine P&H 33078

Manjinder Singh v. State of Punjab, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 33107
Manjit Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 33138

Manjit Singh v. State of Punjab, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 33095
Manjit Singh v. Sukhjeet Kaur, (Amarjot Bhatti, J.), 2026 SCC OnLine P&H 33082

Manju Rani v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33148
Manoj Kumar v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 33171
Manpreet Kaur v. State of Punjab, (Pravindra Singh Chauhan, J.), 2026 SCC OnLine P&H 33331
Manpreet Singh v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 33206
Manpreet Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33142
Mansi v. State of Haryana, (Pravindra Singh Chauhan, J.), 2026 SCC OnLine P&H 33327
Marco Roshan v. State of Haryana, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 33102
Maya v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine P&H 33268
Mehak Rana v. State of Haryana, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33093
Mintu v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33159

Mira Devi v. Union of India, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 33062

Mohan Lal v. State of Punjab, (Jasgurpreet Singh Puri and Pravindra Singh Chauhan, JJ.), 2026
SCC OnLine P&H 33058

Mohd. Ahmad v. State of Haryana, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33149
Mohinder Singh v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33157
Mohit v. State of Haryana, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33170

Mukul v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 33164

Munni v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 33250
Muskan v. State of Haryana, (Pravindra Singh Chauhan, J.), 2026 SCC OnLine P&H 33328
Narinder Pal Singh v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 33061

National Highways Authority of India v. Kabal Singh, (Lapita Banerji, J.), 2026 SCC OnLine P&H
33081

Navinder Nagar v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 33046
Navratan v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 33266

Navya (Minor) v. Union of India, (Suvir Sehgal and Deepinder Singh Nalwa, JJ.), 2026 SCC OnLine
P&H 33257

Nazia v. State of Punjab, (Rajesh Gaur, J.), 2026 SCC OnLine P&H 33316

Neeraj v. State of Haryana, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 33156

New India Assurance Co. Ltd. v. ABID, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 33301
Nirjha v. State of Punjab, (Harmeet Singh Deol, J.), 2026 SCC OnLine P&H 33325

Nirmal Kumar v. Narender Kumar, (Deepak Gupta, J.), 2026 SCC OnLine P&H 33080
Nirmal Singh v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 33112

Nirpjeet Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33146
Nisha Rani v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 33254

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987404

-81 -

Nishant Sales Syndicate v. State of Haryana, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor,
J.), 2026 SCC OnLine P&H 33245

Nitin v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33049

Nitin v. State of Haryana, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33103

Nitin v. State of Haryana, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33186

Nitish Kumar v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 33185

Noor Mohammad v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 33188
Pankaj Kumar v. State of Punjab, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 33131
Pardeep Kumar v. Union of India, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 33295
Parmod Kumar v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 33230
Parshotam Singh v. State of Punjab, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 33055
Parvinder Singh v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33208
Pooja v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 33197

Poonam Rani v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33205

Precision Tools & Components v. State of Haryana, (Ashwani Kumar Mishra, A.C.J. and Rohit
Kapoor, J.), 2026 SCC OnLine P&H 33232

Preeti v. State of Haryana, (Harmeet Singh Deol, J.), 2026 SCC OnLine P&H 33320
Prem Pal v. State of Haryana, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33147
Prem Singh v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33174

Prompt Security Services v. Central Government Industrial Tribunal, (Kirti Singh, J.), 2026 SCC
OnLine P&H 33225

Puneet Singh v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33051

Puran Singh v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine P&H
33265

R Sai Logistics India (P) Ltd. v. State of Haryana, (Ashwani Kumar Mishra, A.C.J. and Rohit
Kapoor, J.), 2026 SCC OnLine P&H 33289

Rachpal Singh v. State of Punjab, (Alok Jain, J.), 2026 SCC OnLine P&H 33041

Rahul Manchanda v. State of Punjab, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 33162
Rahul v. State of Punjab, (Divya Sharma, J.), 2026 SCC OnLine P&H 33319

Raj Kumar v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 33086

Raj Kumar v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33100

Rajender Singh v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine P&H
33244

Rajender v. Suite of Haryana, (Tribhuvan Dahiya, J.), 2026 SCC OnLine P&H 33072
Rajesh Kumar v. State of Punjab, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 33096
Rajinder Singh v. Finance Commr., (Pankaj Jain, J.), 2026 SCC OnLine P&H 33280

Rajiv Kumar v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33111
Raju v. State of Haryana, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33110
Rakshak v. State of Haryana, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33180
Ram Bahadur v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33219
Ram Kumar v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 33269

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987419

-82 -

Ram Singh v. State of Punjab, (Sukhvinder Kaur, J.), 2026 SCC OnLine P&H 33085

Ramandeep Kaur v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 33259
Ramandeep v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 33115

Randeep Kumar v. Punjabi University Patiala, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 33238
Randhir Singh v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 33233

Ranjit Kaur v. Jaspal Singh, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 33312

Rashpal Kaur v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 33129

Ravi Pandey v. State of Haryana, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33176
Ravikant Kumar v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 33152

Resham Singh v. State of Punjab, (Harsimran Singh Sethi and Amarinder Singh Grewal, 1J.), 2026
SCC OnLine P&H 33071

Resham Singh v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33175
Rishe v. State of Haryana, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33128

Rohit Enterprises v. Munna, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 33300

Rohit v. State of Haryana, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 33182

Roop Rai Building Material v. State of Punjab, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor,
J.), 2026 SCC OnLine P&H 33236

Sabir Hussain v. State of Haryana, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33126
Sahil Chawla v. State of Haryana, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 33199
Sahil Kumar v. State of Punjab, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33214
Sajanpreet Singh v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33150
Sakattar Singh v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33203
Sandeep Gupta v. State of Punjab, (Pankaj Jain, J.), 2026 SCC OnLine P&H 33256

Sandeep Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 33124
Sandhya v. State of Punjab, (Pravindra Singh Chauhan, J.), 2026 SCC OnLine P&H 33329
Sanjay Kumar v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 33249
Santosh Rani v. State of Haryana, (Jagmohan Bansal, J.), 2026 SCC OnLine P&H 33307
Saroj Bala v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 33272

Sas Security & Manpower Services v. State of Haryana, (Ashwani Kumar Mishra, A.C.J. and Rohit
Kapoor, J.), 2026 SCC OnLine P&H 33231

Satwinder Singh Sehmbi v. Punjab State Power Corpn. Ltd., (Harsimran Singh Sethi and Minderjeet
Yadav, JJ.), 2026 SCC OnLine P&H 33032

Satya Devi v. Divisional Manager, (Yashvir Singh Rathor, J.), 2026 SCC OnLine P&H 33302
Seema v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 33284
Shamsher Singh v. State of Punjab, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 33106

Shaurya Alloys (P) Ltd. v. State of Punjab, (Ashwani Kumar Mishra, CJ. and Rohit Kapoor, J.),
2026 SCC OnLine P&H 33315

Shiromani Akali Dal v. State of Punjab, (Tribhuvan Dahiya, J.), 2026 SCC OnLine P&H 33275

Shri Baba Mastnath Ayurvedic College v. Union of India, (Monica Chhibber Sharma and Pravindra
Singh Chauhan, JJ.), 2026 SCC OnLine P&H 33333

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989954

-83 -

Simar Traders v. Commr., (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor, J.), 2026 SCC
OnLine P&H 33267

Simranjit Kaur v. State of Punjab, (Divya Sharma, J.), 2026 SCC OnLine P&H 33324
Simranjit Kaur v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 33221
Simranpreet Singh v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 33173
Sita Ram v. Indian Overseas Bank, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 33283

Ska Infra Project (P) Ltd. v. Bathinda Development Authority, (Lapita Banerji, J.), 2026 SCC
OnLine P&H 33031

Skylark Industries v. State of Punjab, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor, J.), 2026
SCC OnLine P&H 33277

Sohan Garg v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33215
Sombir Singh v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 33271
Somnath v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 33198
Somvir v. State of Haryana, (Sumeet Goel, J.), 2026 SCC OnLine P&H 33043

State of Haryana v. Ishwar Sharma, (Harsimran Singh Sethi and Minderjeet Yadav, JJ.), 2026 SCC
OnLine P&H 33064

State of Punjab v. Varinder Singh, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 33310
Subhash Chand v. State of Haryana, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33109
Sudesh Kumari v. Financial Commr. Revenue, (Pankaj Jain, J.), 2026 SCC OnLine P&H 33255
Sukhdev Singh v. Presiding Officer, (Kirti Singh, J.), 2026 SCC OnLine P&H 33234
Sukhwinder Singh v. State of Punjab, (Manisha Batra, J.), 2026 SCC OnLine P&H 33040
Sumel Rani v. State of Punjab, (Harmeet Singh Deol, J.), 2026 SCC OnLine P&H 33317

Sunil Kumar v. State of Punjab, (Harsimran Singh Sethi and Amarinder Singh Grewal, 1J.), 2026
SCC OnLine P&H 33073

Sunil Saharan v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 33136
Sunil Singh v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33169
Sunita v. State of Haryana, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 33178

Surender Singh Yadav v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine
P&H 33279

Surender Singh v. Haryana Staff Selection Commission, (Nidhi Gupta, J.), 2026 SCC OnLine P&H
33288

Surinder Kumar Budhiraja v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H
33292

Surinder Kumar v. State of Punjab, (Surya Partap Singh, J.), 2026 SCC OnLine P&H 33092
Surinder Singh v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 33184
Sushanshu v. State of Haryana, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 33189
Sushma Rani v. Ravinder Kumar, (Parmod Goyal, J.), 2026 SCC OnLine P&H 33309
Swayam v. State of Punjab, (Alok Jain, J.), 2026 SCC OnLine P&H 33218

Tamraj v. State of Haryana, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33144
Tarsem Lal Garg v. State of Punjab, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 33228

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987378

-84 -

Trimurti Rice Mills v. Union of India, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor, J.), 2026
SCC OnLine P&H 33285

Trimurti Rice Mills v. Union of India, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor, J.), 2026
SCC OnLine P&H 33293

Udham Singh v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 33196

Umesh Kumar Bhardwaj v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H
33282

Union of India v. Nirmala Devi, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 33303

Union of India v. Rishi Pal, (Harsimran Singh Sethi and Amarinder Singh Grewal, JJ.), 2026 SCC
OnLine P&H 33305

Vigil Securities Provider & Consultants v. Union of India, (Ashwani Kumar Mishra, A.C.J. and
Rohit Kapoor, J.), 2026 SCC OnLine P&H 33235

Vikash Kumar v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 33287
Vikash Kumar v. State of Haryana, (Shalini Singh Nagpal, J.), 2026 SCC OnLine P&H 33108
Vikrampal Jain v. State of Punjab, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 33099

Vinita Bakshi v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine P&H
33276

Vinod Kumar v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 33121

Vishal Trading Co. v. State of Haryana, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor, J.),
2026 SCC OnLine P&H 33252

Vivek Aggarwal v. State of Haryana, (Vikas Bahl and Divya Sharma, JJ.), 2026 SCC OnLine P&H
33060

Yogesh v. State of Haryana, (Vikas Bahl, J.), 2026 SCC OnLine P&H 33290

Rajasthan High Court
Abdul Mannan v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8857
Abhishek Saini v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2026 SCC OnLine Raj 8897
Abhivyakti Jan Sewa Sansthan v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine Raj 8714
Ahmed v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8765
Ajay Urf Dholu v. State of Rajasthan, (Pramil Kumar Mathur, J.), 2026 SCC OnLine Raj 8612
Akram Khan v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8822
Amar Chand Soni v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8773
Amba Lal v. State of Rajasthan, (Yogendra Kumar Purohit, J.), 2026 SCC OnLine Raj 8693

Ameen Khan v. State of Rajasthan, (Pushpendra Singh Bhati and Praveer Bhatnagar, JJ.), 2026 SCC
OnLine Raj 8637

Amitabh Vijayvargiya v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8772
Anil Das Swami v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8567

Anil Kalbeliya v. State of Rajasthan, (Ravi Chirania, J.), 2026 SCC OnLine Raj 8779

Anita Joshi v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8566

Anjana Choudhary v. State of Rajasthan, (Anuroop Singhi, J.), 2026 SCC OnLine Raj 8688

Anju Kala v. Union of India, (Sameer Jain, J.), 2026 SCC OnLine Raj 8734

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987589

-85 -

Anju Patwari v. Shravan Kumar Agarwal, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8769
Anop Singh v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8845

Archna Parmar v. State of Rajasthan, (Sameer Jain, J.), 2026 SCC OnLine Raj 8676

Arman Ali v. State of Rajasthan, (Yogendra Kumar Purohit, J.), 2026 SCC OnLine Raj 8705

Arvind v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8820

Ashish Vishwa v. State of Rajasthan, (Vinod Kumar Bharwani, J.), 2026 SCC OnLine Raj 8912
Ashish Vishwa v. State of Rajasthan, (Vinod Kumar Bharwani, J.), 2026 SCC OnLine Raj 8915
Ashok Kumar Thakur v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8600
Ashok Kumar v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8780

Asian Institute of Medical Science v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine Raj
8721

Asiph v. State of Rajasthan, (Inderjeet Singh and Sandeep Taneja, JJ.), 2026 SCC OnLine Raj 8627
Aslam v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8895

Au Small Finance Bank Ltd. v. State of Rajasthan, (Sameer Jain, J.), 2026 SCC OnLine Raj 8669
Awatar Singh v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8605
Bablu Bhat v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2026 SCC OnLine Raj 8898
Babu Ram v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8606
Badri Lal v. State of Rajasthan, (Rekha Borana, J.), 2026 SCC OnLine Raj 8748

Badprilal v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8838

Bajrang Singh v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2026 SCC OnLine Raj 8708
Bakabhai v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 8876

Bakshu v. State of Rajasthan, (Sameer Jain, J.), 2026 SCC OnLine Raj 8904

Bal Vidhya Mandir Samiti v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine Raj 8732

Balaji Enterprises v. State of Rajasthan, (Pushpendra Singh Bhati and Praveer Bhatnagar, JJ.), 2026
SCC OnLine Raj 8622

Balaji Enterprises v. State of Rajasthan, (Pushpendra Singh Bhati and Praveer Bhatnagar, JJ.), 2026
SCC OnLine Raj 8630

Balu v. Siyaram, (Anand Sharma, J.), 2026 SCC OnLine Raj 8682

Balwinder Kaur v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2026 SCC OnLine Raj 8738
Bantiv. State of Rajasthan, (Pramil Kumar Mathur, J.), 2026 SCC OnLine Raj 8611

Bantiram Gurjar v. State of Rajasthan, (Bipin Gupta, J.), 2026 SCC OnLine Raj 8905
Basantilal v. State of Rajathan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8856
Basir Khan v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8607

Bhagchand Dhobi v. State of Rajasthan, (Inderjeet Singh and Sandeep Taneja, JJ.), 2026 SCC OnLine
Raj 8643

Bhagwan Thakur v. Paras Kumar, (Anand Sharma, J.), 2026 SCC OnLine Raj 8678
Bhagwati Lal Dangi v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8580
Bhajan Lal v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8866
Bharat Kumar Sain v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8797
Bharti Verma v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8816

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987664

- 86 -

Bheru Giri v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8831

Bheru Lal v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8840
Bheru Singh v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8889
Bikaner College of Nursing v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine Raj 8720
Bikaner College of Nursing v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine Raj 8722

Brij Mohan Bairwa v. Rajasthan SRTC, (Inderjeet Singh and Sandeep Taneja, JJ.), 2026 SCC OnLine
Raj 8645

Bundu v. State of Rajasthan, (Rekha Borana, J.), 2026 SCC OnLine Raj 8751

Champa Lal v. Geeta Devi, (Farjand Ali, J.), 2026 SCC OnLine Raj 8650

Chetan Sharma v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8574
Chhatra Ram Rohin v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8798
Child in Conflict With Law v. State of Rajasthan, (Rekha Borana, J.), 2026 SCC OnLine Raj 8910
Chimanaram v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8846
CIT v. Om Prakash, (Sudesh Bansal, J.), 2026 SCC OnLine Raj 8730

Damodar Sain v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8812

Dcb Bank Ltd. v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8783
Deepa Tanwar v. Praveen Kumar, (Farjand Alj, J.), 2026 SCC OnLine Raj 8660

Deepak Singh v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 8879

Depak Kumar v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8603
Devi Lal v. Ram Chandra, (Maneesh Sharma, J.), 2026 SCC OnLine Raj 8651

Devi Lal v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8588
Devi Lal v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8602

Devi Singh Gadhwal v. State of Rajasthan, (Yogendra Kumar Purohit, J.), 2026 SCC OnLine Raj
8689

Devilal v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8883
Dhamana Shekha Sewa Trust v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine Raj 8663
Dharma Ram v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8784
Dharmveer Singh v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2026 SCC OnLine Raj 8706
Dheeraj v. State of Rajathan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8847

Dileep v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8870

Dilip Kumar Talesara v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine Raj 8556
Dinesh Kumar Bairagi v. Umar Farukh Gouri, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8786

Dinesh Kumar Parmar v. State of Rajasthan, (Yogendra Kumar Purohit, J.), 2026 SCC OnLine Raj
8675

Dinesh v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8891
Dinesh v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2026 SCC OnLine Raj 8863
Dinesh v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8810

Dinesh v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 8844

Dr. Devendra Kumar Pargi v. State of Rajasthan, (Yogendra Kumar Purohit, J.), 2026 SCC OnLine
Raj 8692

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987547

-87 -

Drive India Enterprise Solution Ltd. v. Commr. of Customs, (Arun Monga and Ashutosh Kumar, JJ.),
2026 SCC OnLine Raj 8642

Eclipton Technologies (P) Ltd. v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj
8802

Eclipton Technologies (P) Ltd. v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj
8807

Faisal Khan v. State of Rajasthan, (Sameer Jain, J.), 2026 SCC OnLine Raj 8681
Fanzohub (P) Ltd. v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8815

Firm Royal Paradise Industries v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2026 SCC OnLine
Raj 8729

Ganesh Ram v. State of Rajasthan, (Vinit Kumar Mathur and Sandeep Shah, JJ.), 2026 SCC OnLine
Raj 8551

Ganpat Ram v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine Raj 8709
Ghanshyam v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8601
Gindo Devi v. Jagdish Prasad, (Sudesh Bansal, J.), 2026 SCC OnLine Raj 8670

Global Vision Society v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine Raj 8715
Gordhan Singh v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8800
Goverdhan Lal v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8833
Guddi Kanwar v. Yogesh Gehlot, (Farjand Ali, J.), 2026 SCC OnLine Raj 8658

Gulab Begum v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2026 SCC OnLine Raj 8740
Hansraj v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8885
Hari K Prajapt v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8791
Hari Ram v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2026 SCC OnLine Raj 8712

Harkesh Son of Hukum Singh v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj
8746

Harvinder Singh v. State of Rajasthan, (Praveer Bhatnagar, J.), 2026 SCC OnLine Raj 8827

Hem Singh v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8761

Himmat Singh v. State of Rajasthan, (Sanjeet Purohit, J.), 2026 SCC OnLine Raj 8595

Hindustan Petroleum Corpn. Ltd. v. Ramkumar Jat, (Farjand Alj, J.), 2026 SCC OnLine Raj 8697
Hiraram v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2026 SCC OnLine Raj 8562

HSD Batteries (India) (P) Ltd. v. Plaza Power & Infrastructure Co., (Arun Monga and Ashutosh
Kumar, JJ.), 2026 SCC OnLine Raj 8618

Ifran v. State of Rajasthan, (Rekha Borana, J.), 2026 SCC OnLine Raj 8752
Imran v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2026 SCC OnLine Raj 8878
Indraj v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8741

Igra Trading Co. v. State of Rajasthan, (Vinit Kumar Mathur and Sandeep Shah, JJ.), 2026 SCC
OnLine Raj 8552

Iswar Singh v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8789

J.K. Auto Sales v. State of Rajasthan, (Pushpendra Singh Bhati and Praveer Bhatnagar, 1J.), 2026 SCC
OnLine Raj 8638

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987493

- 88 -

J.K. Auto Sales v. State of Rajasthan, (Pushpendra Singh Bhati and Praveer Bhatnagar, 1J.), 2026 SCC
OnLine Raj 8639

Jagdish Chandra Sharma v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8570
Jagjeet Singh v. State of Rajathan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8852

Jai Prakash Verma v. State of Rajasthan, (Yogendra Kumar Purohit, J.), 2026 SCC OnLine Raj 8691
Jakir Hussain v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2026 SCC OnLine Raj 8739

Jalam Singh v. State of Rajasthan, (Rekha Borana, J.), 2026 SCC OnLine Raj 8742

Jaswant v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 8853

Jeetu v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2026 SCC OnLine Raj 8862

Jitendra Dhetarwal v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8804
Jitendra Singh v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8757

Jodhraj v. State of Rajasthan, (Vinod Kumar Bharwani, J.), 2026 SCC OnLine Raj 8754

Kakar Automobiles v. Union of India, (Pushpendra Singh Bhati and Praveer Bhatnagar, JJ.), 2026
SCC OnLine Raj 8625

Kalavati Devi v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8819

Kalawati Bai v. State of Rajasthan, (Sameer Jain, J.), 2026 SCC OnLine Raj 8667

Kalyan Sahay v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8749
Kalyan v. Harmukh Singh, (Maneesh Sharma, J.), 2026 SCC OnLine Raj 8655

Kamal Kishore v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8775

Kamal Singh Jadaun v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8776
Kamla Devi v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 8867

Kamlesh v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8901

Kamlesh v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8855

Kanaram Son of Ramsahay v. State of Rajasthan, (Vinod Kumar Bharwani, J.), 2026 SCC OnLine Raj
8756

Karma v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8872

Kashmir Singh v. Bhanwar Singh, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8774
Kausalya v. Ramlal, (Anand Sharma, J.), 2026 SCC OnLine Raj 8666

Kiran Saini v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8763
Kiran v. Municipal Corpn., (Anoop Kumar Dhand, J.), 2026 SCC OnLine Raj 8716
Kishanlal Ahir v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8875
Koja Ram v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8908
Kuldeep Singh v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8787
Kuldeep v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8760
Kumar Shanu v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8770
Ladu Ram v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8793
Lakhvinder Singh v. State of Rajasthan, (Rekha Borana, J.), 2026 SCC OnLine Raj 8907
Lakmaram v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8828
Lalit Prasad v. State of Rajasthan, (Sameer Jain, J.), 2026 SCC OnLine Raj 8664

Lalit v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2026 SCC OnLine Raj 8860

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987708

-89 -

Laxman Das v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8579

Laxman Singh v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8817

Laxman v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8869

Laxmi Narayan v. State of Rajasthan, (Yogendra Kumar Purohit, J.), 2026 SCC OnLine Raj 8700
Layka v. State of Rajasthan, (Sanjeet Purohit, J.), 2026 SCC OnLine Raj 8597

Lekh Ram v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2026 SCC OnLine Raj 8713

Lokendra v. State of Rajasthan, (Sanjeet Purohit, J.), 2026 SCC OnLine Raj 8613

Lokendra v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8835

Lokesh v. State of Rajasthan, (Pramil Kumar Mathur, J.), 2026 SCC OnLine Raj 8608

Lrs of Suresh Kumar Koli v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8569
Lucky Jaiswal v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8585

Mahadev Scape Dealer v. State of Rajasthan, (Pushpendra Singh Bhati and Praveer Bhatnagar, JJ.),
2026 SCC OnLine Raj 8621

Mahaveer Prasad Mourya v. State of Rajasthan, (Anuroop Singhi, J.), 2026 SCC OnLine Raj 8683
Mahavir Nursing School v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine Raj 8672
Mahavir Nursing School v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine Raj 8674
Mahendra Singh Bhati v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8794
Mahendra v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8559

Mahendra v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2026 SCC OnLine Raj 8731

Mahi Sales v. State of Rajasthan, (Pushpendra Singh Bhati and Praveer Bhatnagar, JJ.), 2026 SCC
OnLine Raj 8629

Mahipal v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8805

Mahun v. State of Rajasthan, (Ashok Kumar Jain, J.), 2026 SCC OnLine Raj 8572
Maina v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8744
Majeed Khan v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2026 SCC OnLine Raj 8707
Mamta v. Vimal Kumar, (Farjand Ali, J.), 2026 SCC OnLine Raj 8659

Man Singh v. Shankar Kunwar, (Bipin Gupta, J.), 2026 SCC OnLine Raj 8560

Manager v. Virendra Singh, (Sameer Jain, J.), 2026 SCC OnLine Raj 8677

Manav Dharma Viklang Sewa Sansthan v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine
Raj 8724

Manga Ram v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2026 SCC OnLine Raj 8728
Mangilal v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8743

Mangturam v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8764

Manish Kumar Garg v. Amarchand Nagouri, (Farjand Ali, J.), 2026 SCC OnLine Raj 8652
Manish Kumar v. Board of Revenue, (Nupur Bhati, J.), 2026 SCC OnLine Raj 8699

Manish Kumar v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2026 SCC OnLine Raj 8859
Manish v. State of Rajathan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8589

Manisha v. Ram Chandra, (Farjand Ali, J.), 2026 SCC OnLine Raj 8656

Manju Sharma v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2026 SCC OnLine Raj 8737
Manju v. State of Rajasthan, (Yogendra Kumar Purohit, J.), 2026 SCC OnLine Raj 8698

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987553

-90 -

Manoj Kumar v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8801
Manoj v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8899

Maruti Nandan Trading Co. v. State of Rajasthan, (Arun Monga and Ashutosh Kumar, JJ.), 2026
SCC OnLine Raj 8641

Maruti Nandan v. Union of India, (Vinit Kumar Mathur and Sandeep Shah, JJ.), 2026 SCC OnLine
Raj 8553

Megha Tak v. State of Rajasthan, (Munnuri Laxman and Sangeeta Sharma, JJ.), 2026 SCC OnLine
Raj 8646

Mewar University v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine Raj 8717

Mithulal v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8599

Mohan Lal v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8811

Mohani Devi v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2026 SCC OnLine Raj 8877
Mohd. Noor Islam v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8767
Mohd. Shahid v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8894

Mohd. Tofik v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8575

Mohmmad Ajahruddin v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8813
Moien v. State of Rajasthan, (Bipin Gupta, J.), 2026 SCC OnLine Raj 8842

Moien v. State of Rajasthan, (Bipin Gupta, J.), 2026 SCC OnLine Raj 8890

Mukesh Bajiya v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2026 SCC OnLine Raj 8893
Mukesh Bhoot v. Ayyub Khan, (Bipin Gupta, J.), 2026 SCC OnLine Raj 8555

Mukesh Singh v. State of Rajasthan, (Pramil Kumar Mathur, J.), 2026 SCC OnLine Raj 8610
Mukesh v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8788

Naarnaaram v. State of Rajasthan, (Bhuwan Goyal, J.), 2026 SCC OnLine Raj 8914

Nainu Singh v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8832

Nand Singh Chouhan v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8759
Narayan Lal v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8818

Narendra Ajmera v. State of Rajasthan, (Anuroop Singhi, J.), 2026 SCC OnLine Raj 8711

Naresh v. State of Rajathan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8851

Nasir v. State of Rajasthan, (Praveer Bhatnagar, J.), 2026 SCC OnLine Raj 8829

Native Computers v. State of Rajasthan, (Vinod Kumar Bharwani, J.), 2026 SCC OnLine Raj 8755
Natwar Patidar v. Geeta Patidar, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8577

Naval Ram v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine Raj 8563

Naveen Tent House v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2026 SCC OnLine Raj 8696
Nawal Kishore Gurjar v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8768
Neelkant Saxena v. State of Rajasthan, (Anuroop Singhi, J.), 2026 SCC OnLine Raj 8686

Neeraj Kumar v. Rajasthan Public Service Commr., (Sameer Jain, J.), 2026 SCC OnLine Raj 8668
Neetu Parmar v. State of Rajasthan, (Sameer Jain, J.), 2026 SCC OnLine Raj 8723

Nidhi Financial Solutions v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8823
Nikhil Gupta v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8824

Nimbha Ram v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8568

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988179

-91 -

Nirvan Seva Sansthan v. State of Rajasthan, (Sanjeev Prakash Sharma, ACJ and Sanjeet Purohit, J.),
2026 SCC OnLine Raj 8636

Nitin Dhariwal v. Union of India, (Pushpendra Singh Bhati and Praveer Bhatnagar, JJ.), 2026 SCC
OnLine Raj 8626

Norat Mal v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine Raj 8710

Paras Khatik v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8865

Parmeshwar v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8868
Pawan v. State of Rajasthan, (Ashok Kumar Jain, J.), 2026 SCC OnLine Raj 8571

Pawan v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8839

Paybuzz Payments (P) Ltd. v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8573
Pinky Bansal v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8584

Pokharram v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8881
Poonam Yadav v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8766
Poonam v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2026 SCC OnLine Raj 8561

Poonam v. State of Rajasthan, (Sameer Jain, J.), 2026 SCC OnLine Raj 8679

Poosa Ram v. State of Rajasthan, (Yogendra Kumar Purohit, J.), 2026 SCC OnLine Raj 8701
Pradeep Kumar v. State of Rajasthan, (Yogendra Kumar Purohit, J.), 2026 SCC OnLine Raj 8702
Pradeep Kumar v. Surendra, (Bipin Gupta, J.), 2026 SCC OnLine Raj 8558

Pradeep Singh v. State of Rajathan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8850
Pradeep v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2026 SCC OnLine Raj 8902
Pradeep v. State of Rajasthan, (Sanjeet Purohit, J.), 2026 SCC OnLine Raj 8594

Prakash Chand Regar v. State of Rajasthan, (Ravi Chirania, J.), 2026 SCC OnLine Raj 8896
Prakash Devi v. Sarla Devi, (Farjand Alj, J.), 2026 SCC OnLine Raj 8654

Prashant Bairwa v. State of Rajasthan, (Vinod Kumar Bharwani, J.), 2026 SCC OnLine Raj 8753
Prashant v. State of Rajasthan, (Vinod Kumar Bharwani, J.), 2026 SCC OnLine Raj 8750
Praveen Singh Sisodiya v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8821
Prem Narayan v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 8836

Pride Gold v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8578

Principal Sophia Senior Secondary School v. Suhani Dixit, (Farjand Ali, J.), 2026 SCC OnLine Raj
8726

Pukhraj v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8808

Pushkar Mani v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8849
Radhey Shyam Dadhich v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2026 SCC OnLine Raj 8695
Raghuveer Nayak v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 8830

Rahul Choudhary v. State of Rajasthan, (Yogendra Kumar Purohit, J.), 2026 SCC OnLine Raj 8694
Raichand Ram v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8864

Raj Kumar v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8565

Rajat Jain v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8586

Rajendra Kumar v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8854
Rajendra Saini v. State of Rajasthan, (Ganesh Ram Meena, J.), 2026 SCC OnLine Raj 8648

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987503

-92 -

Rajendra Singh v. Sangsingh, (Farjand Alj, J.), 2026 SCC OnLine Raj 8733

Rajesh Sharma v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8771
Rajuram v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 8858

Rakesh Kumar v. State of Rajasthan, (Yogendra Kumar Purohit, J.), 2026 SCC OnLine Raj 8685
Rakesh v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8900
Ram Chandra v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8911
Ram Kishore v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8576
Rambabu v. State of Rajasthan, (Sudesh Bansal, J.), 2026 SCC OnLine Raj 8704
Ramchandra Pidwa v. Champalal Nagal, (Farjand Ali, J.), 2026 SCC OnLine Raj 8653
Ramesh v. State of Rajasthan, (Bhuwan Goyal, J.), 2026 SCC OnLine Raj 8916

Ramlal Gurjar v. State of Rajasthan, (Rekha Borana, J.), 2026 SCC OnLine Raj 8616
Ramlal v. State of Rajasthan, (Anand Sharma, J.), 2026 SCC OnLine Raj 8690

Rampal v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8796
Rampratap v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8587
Rani Gupta v. Management Committee, (Anuroop Singhi, J.), 2026 SCC OnLine Raj 8727
Rehan Ali v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8583

Rekha Devi v. State of Rajasthan, (Mahendar Kumar Goyal and Pramil Kumar Mathur, JJ.), 2026
SCC OnLine Raj 8640

Reshmaram v. State of Rajasthan, (Sanjeet Purohit, J.), 2026 SCC OnLine Raj 8591
Rewat Singh v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8615
Riddham Deora v. Union of India, (Anoop Kumar Dhand, J.), 2026 SCC OnLine Raj 8735

Riddhi Siddhi Associates v. Union of India, (Pushpendra Singh Bhati and Praveer Bhatnagar, JJ.),
2026 SCC OnLine Raj 8631

Riddhi Siddhi Associates v. Union of India, (Pushpendra Singh Bhati and Praveer Bhatnagar, JJ.),
2026 SCC OnLine Raj 8632

Riddhi Siddhi Associates v. Union of India, (Pushpendra Singh Bhati and Praveer Bhatnagar, JJ.),
2026 SCC OnLine Raj 8633

Riddhi Siddhi Associates v. Union of India, (Pushpendra Singh Bhati and Praveer Bhatnagar, JJ.),
2026 SCC OnLine Raj 8634

Riddhi Siddhi Associates v. Union of India, (Pushpendra Singh Bhati and Praveer Bhatnagar, JJ.),
2026 SCC OnLine Raj 8635

Rohit Kumar v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8604
Sahabuddin v. State of Rajasthan, (Sameer Jain, J.), 2026 SCC OnLine Raj 8903
Sahiram v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2026 SCC OnLine Raj 8887

Sai Communication v. Union of India, (Inderjeet Singh and Sandeep Taneja, JJ.), 2026 SCC OnLine
Raj 8647

Salim v. State of Rajasthan, (Ravi Chirania, J.), 2026 SCC OnLine Raj 8871
Sandeep Kumar v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8598

Sanga Automobiles (P) Ltd. v. Union of India, (Sudesh Bansal and Ashutosh Kumar, JJ.), 2026 SCC
OnLine Raj 8918

Sanjay Kumar v. State of Rajasthan, (Anoop Kumar Dhand, J.), 2026 SCC OnLine Raj 8736

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987591

-03 -

Sanjeet Kushwah v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2026 SCC OnLine Raj 8884
Sanjida v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8778

Santosh v. Leela Devi, (Farjand Ali, J.), 2026 SCC OnLine Raj 8673

Sapna Devi v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8803

Satpal v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8777

Satyam Systems v. Assistant Commr., (Arun Monga and Ashutosh Kumar, JJ.), 2026 SCC OnLine Raj
8620

Satyanarayan Singh Rajpurohit v. State of Rajasthan, (Vinit Kumar Mathur and Sandeep Shah, J1J.),
2026 SCC OnLine Raj 8554

Satyanarayan v. Mukesh, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8782

Savitri Devi v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine Raj 8671

Scalex Business (P) Ltd. v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8806
Shahid v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8834

Shaitan Bhil v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8825

Shaitan Singh v. Malsingh, (Nupur Bhati, J.), 2026 SCC OnLine Raj 8557

Shamim Bano v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2026 SCC OnLine Raj 8861
Shamshad v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8593
Shankar v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 8880

Sharda Devi v. Devnath, (Farjand Ali, J.), 2026 SCC OnLine Raj 8657

Sheeshram v. State of Rajasthan, (Pramil Kumar Mathur, J.), 2026 SCC OnLine Raj 8609
Shekhar Chand Sancheti v. Sanjay Agarwal, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8762

Shital Singh v. State of Rajasthan, (Sanjeev Prakash Sharma, A.C.J. and Sanjeet Purohit, J.), 2026
SCC OnLine Raj 8624

Shivam Raina v. Sohani Industries, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8781
Shivcharan v. State of Rajasthan, (Sameer Jain, J.), 2026 SCC OnLine Raj 8906
Shivraj v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8590

Shrawan Singh Devda v. Union of India, (Munnuri Laxman and Anuroop Singhi, JJ.), 2026 SCC
OnLine Raj 8628

Shubham Gurjar v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8758

Shubham Singh v. Branch Manager, Branch Jeloogagadi, (Sunil Beniwal, J.), 2026 SCC OnLine Raj
8581

Shyam Lal v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2026 SCC OnLine Raj 8564

Shyam Mewara v. State of Rajasthan, (Yogendra Kumar Purohit, J.), 2026 SCC OnLine Raj 8703
Shyam Sundar v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8874
Shyamlal v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8882

Sita Ram Devanda v. State of Raj, (Inderjeet Singh and Sandeep Taneja, JJ.), 2026 SCC OnLine Raj
8617

Sohani Devi v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2026 SCC OnLine Raj 8680

Sourabh Kumar v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8848

Srg Institute of Nursing Sciences v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine Raj 8661
Srg Institute of Nursing Sciences v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine Raj 8662

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987517

-94 -

State of Rajasthan v. Devkishan Gochar, (Inderjeet Singh and Sandeep Taneja, JJ.), 2026 SCC
OnLine Raj 8644

State of Rajasthan v. Gopal Singh, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8747
Sudhir Kumar v. State of Rajasthan, (Anuroop Singhi, J.), 2026 SCC OnLine Raj 8665
Sugna Ram v. State of Rajasthan, (Bhuwan Goyal, J.), 2026 SCC OnLine Raj 8917
Sukhram Choudhary v. State of Rajasthan, (Anand Sharma, J.), 2026 SCC OnLine Raj 8687
Sunny Karadiya v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8837
Surajbhan Singh v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8809
Suresh Kumar v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8814

Swami Dayanand Institute of Nursing v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine Raj
8725

Talim v. State of Rajasthan, (Bipin Gupta, J.), 2026 SCC OnLine Raj 8892

Teja Singh v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8614
Tejmal Singh v. State of Rajasthan, (Mukesh Rajpurohit, J.), 2026 SCC OnLine Raj 8596
Tushar Choudhary v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8795

Union of India v. Nemi Chand Prajapat, (Pushpendra Singh Bhati and Praveer Bhatnagar, JJ.), 2026
SCC OnLine Raj 8649

United India Insurance Co. Ltd. v. Baroda Rajasthan Shetriya Gramin Bank, (Anoop Kumar Dhand,
J.), 2026 SCC OnLine Raj 8684

Vaibhav Singh Sodha v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8792
Vanphuli v. State of Rajasthan, (Sandeep Shah, J.), 2026 SCC OnLine Raj 8888

Ved Parkash v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8799

Vijay Jha v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8582

Vijay Singh v. Principal Secretary, (Anuroop Singhi, J.), 2026 SCC OnLine Raj 8718
Vijendra Singh v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8790

Vikas Kankaria v. Union of India, (Dr Pushpendra Singh Bhati and Yogendra Kumar Purohit, JJ.),
2024 SCC OnLine Raj 3489

Vikas Kumar v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8843
Vikas v. Anita, (Munnuri Laxman and Sangeeta Sharma, JJ.), 2026 SCC OnLine Raj 8619
Vikas v. State of Rajasthan, (Sunil Beniwal, J.), 2026 SCC OnLine Raj 8886

Vinod Kumar v. State of Rajasthan, (Rekha Borana, J.), 2026 SCC OnLine Raj 8745

Vinod v. State of Rajasthan, (Baljinder Singh Sandhu, J.), 2026 SCC OnLine Raj 8841
Vishavjeet v. State of Rajasthan, (Anil Kumar Upman, J.), 2026 SCC OnLine Raj 8826

Vishnu Kumar Sharma v. State of Rajasthan, (Vinod Kumar Bharwani, J.), 2026 SCC OnLine Raj
8909

Vishnu Tomar v. State of Rajasthan, (Chandra Shekhar Sharma, J.), 2026 SCC OnLine Raj 8873

Vivekanand Vidya Ashram Sansthan v. State of Rajasthan, (Nupur Bhati, J.), 2026 SCC OnLine Raj
8719

Yashoda v. State of Rajasthan, (Sanjeet Purohit, J.), 2026 SCC OnLine Raj 8592
Yogesh v. State of Rajasthan, (Inderjeet Singh and Sandeep Taneja, JJ.), 2026 SCC OnLine Raj 8623
Yogesh v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8785

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002448236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987633

-905 -

Yukta v. State of Rajasthan, (Kuldeep Mathur, J.), 2026 SCC OnLine Raj 8913

Telangana High Court
A. Chandra Reddy v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 15337
A. Durga Satasvi v. State of Telangana, (Juvvadi Sridevi, J.), 2026 SCC OnLine TS 15346
Abdul Kaleem v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15294
Abdul Kareem v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 15380
Addanki Ramulu. v. T. Bapaiah, (B.R. Madhusudhan Rao, J.), 2026 SCC OnLine TS 15306
Adepu Srinivas v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15358
Afsar Begum v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15357
Amarapu Mohana Rao v. State of Telangana, (N. Tukaramyji, J.), 2026 SCC OnLine TS 15260

Ameena Begum v. Greater Hyderabad Municipal Corpn., (Suddala Chalapathi Rao, J.), 2026 SCC
OnLine TS 15381

Analogics Tech India Ltd. v. State of Telangana, (B. Vijaysen Reddy, J.), 2026 SCC OnLine TS
15339

Bathini Bhoomaiah v. State of Telangana, (Surepalli Nanda, J.), 2026 SCC OnLine TS 15389
Bathula Ranga Reddy v. K.S. Aravinda Krishna, (Renuka Yara, J.), 2026 SCC OnLine TS 15242
Bonala Venkateswar v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 15298

Boyini Lalitha v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15368
Burhanuddin v. State of Telangana, (Surepalli Nanda, J.), 2026 SCC OnLine TS 15347

Burra Laxmi v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2026 SCC OnLine TS 15391
C.G. Harish Kumar v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15282
Ch. Kranthi v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 15297

Ch.V. Ratnam v. Depot Manager, (Laxmi Narayana Alishetty, J.), 2026 SCC OnLine TS 15323
Chakali Swamy v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 15362
Challa Janakiramulu v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 15256

Challa Rajashekhar v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 15301

Conday Varun Chandra v. State of Telangana, (N. Tukaramyji, J.), 2026 SCC OnLine TS 15259
D. Balaji v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 15299

D. Chandrakala v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 15320

D. Kurmaiah v. State of A.P., (Laxmi Narayana Alishetty, J.), 2026 SCC OnLine TS 15331

D. Prasanna Kumariv. P. Venkata Ramana, (K. Lakshman and B.R. Madhusudhan Rao, JJ.), 2026
SCC OnLine TS 15240

Dasari Eashwaraiah v. Nagarjuna Construction Co. Ltd., (G.M. Mohiuddin, J.), 2026 SCC OnLine
TS 15238

Dasarthi Purnachander v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15265

Devireddy China Laxma Reddy v. State of Telangana, (B. Vijaysen Reddy, J.), 2026 SCC OnLine TS
15373

Dhukuntla Sreedhar v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15279
Executive Director v. P. Sathaiah, (Pulla Karthik, J.), 2026 SCC OnLine TS 15390

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003987761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988867

-96 -

Farhat Unnisa v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15356

G. Achutham Reddy v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 15290

G. Umarani v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15354

Gaddaparila Vennela v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15270
Gadde Anil Kumar v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15276
Gongireddy Sai Krishna v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 15393
Gundoji Maheswari v. Union of India, (K. Sarath, J.), 2026 SCC OnLine TS 15363

Gunti Ananda Rao v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15278

Gunti Guruswamy v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2026 SCC OnLine TS
15361

Gurram Ramesh Babu v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 15257

Guru Sandeep v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 15258

Harijan Chennaiah v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 15385
Iyarla Babu Rao v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15311

Jejola Raju v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 15266

Jonnada Shivaraj. v. T. Raju, (C.V. Bhaskar Reddy, J.), 2026 SCC OnLine TS 15305

K. Laxma Reddy v. State of Telangana, (K. Sarath, J.), 2026 SCC OnLine TS 15370

K. Madhukar Reddy v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15394

K. Ratna Kumari v. Sarma Transport, (C.V. Bhaskar Reddy, J.), 2026 SCC OnLine TS 15304

K. Sharanaiah v. State of Telangana, (K. Sarath, J.), 2026 SCC OnLine TS 15369

Kanchanapalli Shankara Charry v. Union of India, (K. Sarath, J.), 2026 SCC OnLine TS 15384
Kandada Laxma Reddy v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15348
Karri Gangu Naidu v. Rajula Krishnaiah, (Renuka Yara, J.), 2026 SCC OnLine TS 15246
Kashabouyina Machendernath v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15310
Kondakuiyal Sundari Bhai v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 15250
Koondra Veera Reddy v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15344
Koppula Sripal Rao v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 15329
Kothakonda Raju v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15350
Kothapalli Jaipal v. Chillampally Sandhaya Rani, (Renuka Yara, J.), 2026 SCC OnLine TS 15244
Kotte Rajaiah v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15288

Kumbala Santhosh Reddy v. State of Telangana, (B. Vijaysen Reddy, J.), 2026 SCC OnLine TS
15330

Kuruva Mallappa v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15277
Kurva Govindu v. State of Telangana, (K. Sarath, J.), 2026 SCC OnLine TS 15340
Laxmi Nivas Tiwari v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 15364

M. Vijaya Laxmi v. Greater Hyderabad Municipal Corpn., (Suddala Chalapathi Rao, J.), 2026 SCC
OnLine TS 15326

Madaveni Naresh v. State of Telangana, (Tangirala Madhavi Devi, J.), 2026 SCC OnLine TS 15309
Madhurakavi Vidyasagar v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 15328

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988807

-97 -

Mahabubnagar District Packaged Driniking Water Manufacturer's Assn. v. State of A.P., (Suddala
Chalapathi Rao, J.), 2026 SCC OnLine TS 15392

Mamindla Mallaiah v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 15378
Manga Shobhan Babu v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15263
Margam Mallama v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 15318

Mary's Group of Institutions v. State of Telangana, (Juvvadi Sridevi, J.), 2026 SCC OnLine TS 15341
Mattapally Sai Krishna v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 15236

Mende Madhunaiah v. LAO, (Laxmi Narayana Alishetty, J.), 2026 SCC OnLine TS 15243

Mir Ahmed Ali v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 15264

Mohd. Abrar v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 15333

Mohd. Ansar v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15275

Mohd. Juned v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15283

Mohd. Kamran v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15273

Mohd. Momen v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15268

Mohd. Rafiv. State of Telangana, (K. Sarath, J.), 2026 SCC OnLine TS 15321

Mohd. Rafiuddin v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 15308
Mohd. Rahim v. Mohd. Azmath Ali, (Surepalli Nanda, J.), 2026 SCC OnLine TS 15241

Mohd. Sajid Ali v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 15338
Mudigonda Madhavi v. M. Phanidhara Prasad, (G.M. Mohiuddin, J.), 2026 SCC OnLine TS 15239
Mulugu Rajarathnam v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15353
Munnawar Fatima v. A. Balaji, (Surepalli Nanda, J.), 2026 SCC OnLine TS 15247

Murali Manpower Agencies v. Union of India, (Nagesh Bheemapaka, J.), 2026 SCC OnLine TS
15315

Myakala Mohan v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15295
Nageswara Rao Rayala v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15284
Neeufen Fertilizers (P) Ltd. v. State of Telangana, (Surepalli Nanda, J.), 2026 SCC OnLine TS 15355
Nimmarigari Vijaya Laxmi v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15272
Nuti Venugopal v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 15327

P. Hepsy Shantha Vargilia v. State of Telangana, (K. Sarath, J.), 2026 SCC OnLine TS 15367

P. Janaki Ramana v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15317

P. Janaki Ramana v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15383

P. Savithramma v. State of Telangana, (Vakiti Ramakrishna Reddy, J.), 2026 SCC OnLine TS 15336
P. Venkata Laxmi v. State of Telangana, (K. Sarath, J.), 2026 SCC OnLine TS 15372

Pakala Srinivas v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 15319

Polnedi Narsamma v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15296
Prashanth Singh v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15280

Race Padma Reddy v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 15314
Ramagiri Jithender Rao v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 15325

Ranga Sai Srinivas v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2026 SCC OnLine TS
15359

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988836

-98 -

Rejinthala Chandramouli v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 15334
Routu Yashwanth v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 15253

Rubina Tabassum v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15269

S.A. Raheem v. State of Telangana, (K. Sarath, J.), 2026 SCC OnLine TS 15335

Sabiha Bee v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15281

Saideva Constructions v. Greater Hyderabad Municipal Corpn., (Suddala Chalapathi Rao, J.), 2026
SCC OnLine TS 15388

Samala Susrutha Reddy v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15352
Sanduri Uma Devi v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 15254
Sangepogu Arun Kumar v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15285

Santlal Agarwal v. Greater Hyderabad Municipal Corpn., (Suddala Chalapathi Rao, J.), 2026 SCC
OnLine TS 15322

Santosh Sahu v. State of Telangana, (N. Tukaramyji, J.), 2026 SCC OnLine TS 15251
Santosh Singh v. State of Telangana, (N. Tukaramiji, J.), 2026 SCC OnLine TS 15289
Sapavath Muni v. State of Telangana, (Surepalli Nanda, J.), 2026 SCC OnLine TS 15345
Sararapu Sumithra v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 15382

Satyanarayana Modern Rice & Oil Mill v. State of Telangana, (Surepalli Nanda, J.), 2026 SCC
OnLine TS 15343

Satyanarayana Singh v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15287

Seemakurthi Leela Kumari v. Jayavarapu Kasi Visweswara Rao, (G.M. Mohiuddin, J.), 2026 SCC
OnLine TS 15237

Shaik Mohammed Sadig v. Commr. of Customs, (Sujoy Paul and Dr G. Radha Rani, JJ.), 2024 SCC
OnLine TS 4565

Shaik Mosin v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15274
Shaik Nawab v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15286
Shaik Sikander v. State of T.S., (K. Sujana, J.), 2026 SCC OnLine TS 15293

Shriram General Insurance Co. Ltd. v. Pathlavath Gopal, (Narsing Rao Nandikonda, J.), 2026 SCC
OnLine TS 15303

Solipuram Venkat Ram Reddy v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 15300

Somayajula Subrahmaya Sikhar v. State of Telangana, (N. Tukaramiji, J.), 2026 SCC OnLine TS
15261

Srei Equipment Finance Ltd. v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS
15292

Srinivasa Shopping Mall v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15316

State of A.P. v. Mayuri Film Distributors, (P. Sam Koshy and Suddala Chalapathi Rao, JJ.), 2026
SCC OnLine TS 15307

State of Telangana v. Konyala Karunaka Reddy, (Juvvadi Sridevi, J.), 2026 SCC OnLine TS 15248
State of Telangana v. Poluri Narasimha Rao, (Juvvadi Sridevi, J.), 2026 SCC OnLine TS 15249
Sujatha v. State of Telangana, (N. Tukaramyji, J.), 2026 SCC OnLine TS 15252

Sunrise Entertainments v. CBFC, (Nagesh Bheemapaka, J.), 2026 SCC OnLine TS 15312
Surakanti Narsimha Reddy v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 15302

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003124404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003124404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988781

-99 .

Suryauday Spinning Mills (P) Ltd. v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC
OnLine TS 15351

Syed Yakub v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 15374

T. Pattabhi Rama Rao v. State of Telangana, (P. Sam Koshy and Narsing Rao Nandikonda, JJ.), 2026
SCC OnLine TS 15342

Talluri Prudhvi v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 15262

Tatipelly v. State of Telangana, (Suddala Chalapathi Rao, J.), 2026 SCC OnLine TS 15324
Thandra Sridhar v. State of Telangana, (N. Tukaramyji, J.), 2026 SCC OnLine TS 15255
Thummanapalli Anasurya v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 15386
Tirupathi Reddy Addula v. State of Telangana, (K. Sarath, J.), 2026 SCC OnLine TS 15366

Turam Narsingarao v. State of Telangana, (Surepalli Nanda, J.), 2026 SCC OnLine TS 15349

United India Insurance Co. Ltd. v. Vengala Vasudha, (Suddala Chalapathi Rao, J.), 2026 SCC OnLine
TS 15245

V. Ram Mohan v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15375

V. Ravindher. v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15360

Vanam Ramulu v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 15291

Vemula v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 15376

Venkat Rajesh Aarajula v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15271

Venkateshwara Co-op. v. Greater Hyderabad Municipal Corpn., (Suddala Chalapathi Rao, J.), 2026
SCC OnLine TS 15379

Wajida Tabassum v. State of Telangana, (Surepalli Nanda, J.), 2026 SCC OnLine TS 15332

Wakf Complex Tenants Assn. v. Mahaboobnagar Municipality, (Suddala Chalapathi Rao, J.), 2026
SCC OnLine TS 15387

Y. Sathyanarayana v. State of Telangana, (P. Sam Koshy and Narsing Rao Nandikonda, JJ.), 2026
SCC OnLine TS 15377

Yadari Venkatarajulu v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 15313
Zehra Tabassum v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15365

Zehra Tabassum v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 15371

Zubair Shah v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 15267

Uttaranchal High Court
Aarti Bisht v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 3300
Alis Tomar v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 3297
Amit Kumar Gupta v. Swargashram Trust, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 3311
Darshana Rani v. Collector, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 3301
Dharm Yadav v. Govind Bhawan Karyalaya, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 3302
Faheem Ahmad v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 3287

Ganga Singh Negi v. State of Uttarakhand, (Manoj Kumar Tiwari, Acting C.J. and Subhash
Upadhyay, J.), 2026 SCC OnLine Utt 3304

Haider v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 3286
Krishana Chand Ramola v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 3284

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989963

- 100 -

Krishana Chand Ramola v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 3285
Manoj Kapri v. State of Uttarakhand, (Rakesh Thapliyal, J.), 2026 SCC OnLine Utt 3306
Mohan Singh v. State of Uttarakhand, (Rakesh Thapliyal, J.), 2026 SCC OnLine Utt 3305
Moseena v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 3299

Naveen Pathak v. Ashok Negi, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 3310

New India Assurance Co. Ltd. v. Km. Rinky, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 3281
Nitish Kumar v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 3282
Noorjahan v. State of Uttarakhand, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 3293

Piyush Kumar v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 3283

Pooja Bisht v. State of Uttarakhand, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 3294
Pradeep Kumar v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 3290

Puneet Sharma v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 3291

Rahul Pant v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 3288

Ranjeet Singh v. Narmada Papnai, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 3303

Ravi Bajaj v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 3298

Rohit Sati v. State of Uttarakhand, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 3295

Sandeep Singh Rana v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 3307

Sarita Tiwari v. State of Uttarakhand, (Manoj Kumar Tiwari, Acting C.J. and Subhash Upadhyay, J.),
2026 SCC OnLine Utt 3296

Tikam Singh Chilwal v. DM, Udham Singh Nagar, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 3308
Vaibhav Enterprises v. State of Uttarakhand, (Siddhartha Sah, J.), 2026 SCC OnLine Utt 3292
Veenu v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 3309

Vikal Kumar v. State of Uttarakhand, (Pankaj Purohit, J.), 2026 SCC OnLine Utt 3280

Zubeda Begam v. State of Uttarakhand, (Alok Mahra, J.), 2026 SCC OnLine Utt 3289

Armed Forces Tribunal

Abhay Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6654

Abhay Kumar Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6901

Abhay Raj Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6785

Abhijeet Kumar v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6530

Abhishek Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6405

Abreesha Khatoon v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6513

Achhaiber Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6766

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982373

- 101 -

Ajay Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6700

Ajay Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6632

Ajay Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6853

Ajay Singh Chauhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6223

Ajendra Bahadur Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6873

Ajit Kumar Malik v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6188

Ajit Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6547

Ajit Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6708

Akash Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6809

Alkshay Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6914

Amar Nath Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6209

Amar Nath Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6736

Amit Kumar Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6775

Amit Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6142

Amit Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6688

Amit Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6693

Amrendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6329

Anand Ballabh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6362

Anand Ballabh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6588

Anand Ballabh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6278

Anand Lal Verma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6437

Anand Singh Ram Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6306

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981914

- 102 -

Anand Singh Ram Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6216

Anand Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6634

Anand Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6276

Anand Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6855

Aneeta Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6719

Anil Kumar Chaudhary v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6783

Anil Kumar Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6543

Anil Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6269

Anil Singh Chauhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6678

Anju Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6419

Ankit Thapa v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (A)), 2026 SCC OnLine AFT 6920

Anoj Pal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6705

Anshuman Vivek v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6716

Anuj Kumar Singh v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6915

Anuradha Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6376

Arjun Singh Gorkha v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6435

Arjun Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6866

Arun C, Karadi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6259

Arun Kumar Tripathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6793

Arvind Kumar Dixit v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6863

Arvind Kumar Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6891

Arvind Kumar Porwal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6889

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982496

- 103 -

Arvind Kumar Tripathi v. Union of India, (Registrar, I/C), 2026 SCC OnLine AFT 6947

Arvind Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6211

Arvind Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6904

Asha Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6141

Asha Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6643

Asha Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6155

Asha Ram v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6174

Ashish Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6388

Ashok Bajpai v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6379

Ashok Dhanraj v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6857

Ashok Kumar Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6709

Ashok Kumar v. Union of India, (Registrar, I/C), 2026 SCC OnLine AFT 6944

Ashok Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6684

Ashok Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6791

Ashok Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6207

Ashutosh Raj v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6846

Ashutosh Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6214

Ashutosh Tripathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6249

Avdhesh Kumar Srivastava v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6876

Awadh Kumar Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6313

Awadhesh Kumar Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6600

Awadhesh Kumar Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6158

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981766

- 104 -

Awadhesh Kumar Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6834

Awadhesh Kumar Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6691

Ayodhya Prasad Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6171

Ayyaj Alamgir v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6474

B.P. Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6501

B.P. Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6754

Bachan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6451

Badri Vishal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6847

Baggu Mahesh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6570

Bagish Kumar Bajpai v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6208

Bahadur Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6509

Bahadur Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6521

Bahadur Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6758

Bala Devi v. Monika Tyagi, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6899

Balwant Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6599

Balwant Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6833

Basanti Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6325

Basanti Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6236

Beena v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6639

Beena v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6856

Beerendr Singh v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6954

Beerendr Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6912

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982519

- 105 -

Bhagwan Singh Miyan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6587

Bhagwan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6821

Bhanu Pratap Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6411

Bharat Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6443

Bhavsar Indravardhan Bansilal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6265

Bhawan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6674

Bhawani Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6452

Bhim Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6338

Bhim Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6252

Bhola Prasad v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6840

Bhupal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6483

Bhupendra Nath Jha v. Union of India, (Registrar, I/C), 2026 SCC OnLine AFT 6950

Bhupendra Singh Sirola v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6368

Bhupendra Singh Sirola v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6288

Bhupendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6594

Bhupendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6827

Bhupendrra Singh Burathoki v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6484

Bhupinder Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6845

Bibhash Chandra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6221

Bijaypal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6159

Bikram Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6366

Bikram Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6281

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981889

- 106 -

Bimal Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6686

Bimla Deviv. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6436

Binay Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6157

Binod Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6380

Bir Bahadur K.C. v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6542

Bir Bahadur K.C. v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6762

Birendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6165

Birendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6493

Birendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6746

Birmati Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6180

Bishamber Dutt v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6515

Brahm Deomani Tripathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6268

Brahma Kumari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6514

Brajesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6244

Brajesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6907

Bramha Nand Gupta v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6229

Brijesh Kumar Parihar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6194

Chakradhar Prasad Penuly v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6330

Chanchal Ram v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6629

Chanchal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6160

Chandan Karkkot v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6695

Chandan Kumar Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6150

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981758

- 107 -

Chandan Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6555

Chandra Prakash Attri v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6722

Chandra Prakash Rathaur v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6390

Chandra Prakash v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6787

Chandra Pratap Singh v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6918

Chandra Shekhar Singh Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil
Puri, Member (Administrative)), 2026 SCC OnLine AFT 6573

Chandrama Ram v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6292

Chatur Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6659

Chhaya Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6622

Chougule Kailash Tukaram v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6701

Dalip Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6614

Damodar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6143

Darwan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6628

Daulat Singh Rawat v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6439

Daya Shankar Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6604

Dayanand Prasad v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6859

Dayanidhi Rout v. Union of India, (Registrar, I/C), 2026 SCC OnLine AFT 6930

Debendra Nath Chatterjee v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6304

Deepa v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6154

Deepak Singh Chouhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6517

Delip Kumar Dixit v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6885

Deoki Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6257

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981865

- 108 -

Desh Raj Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6199

Devaki Maya Gurung v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6167

Devendar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6658

Devendra Badola v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6463

Devendra Kumar Singh v. Union of India, (Registrar, I/C), 2026 SCC OnLine AFT 6929

Devendra Kumar Verma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6646

Devendra Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6491

Devendra Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6744

Devendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6321

Devendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6360

Devendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6413

Devendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6233

Devendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6675

Deveshawari Rana v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6771

Deveshwari Rana v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6519

Devi Dayal Panday v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6786

Devi Maya Gurung v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6649

Devki Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6308

Devki Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6218

Dhan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6335

Dhanananjay Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6843

Dhananjay Kumar Ojha v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6926

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986788

- 109 -

Dhanjay Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6576

Dharmendra Kumar Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6910

Dharmendra Kumar v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6457

Dharmendra Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6245

Dhirendra Prasad Dwivedi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6895

Dhumal Ramdas Sakharam v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6682

Dilip Kumar D.S. v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6839

Dinesh Chandra Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6820

Dinesh Chandra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6280

Dinesh Kumar Singh v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6933

Dinesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6764

Dinesh Prakash v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6177

Diwan Singh Bhandari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6822

Diwan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6350

Diwan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6666

Diwan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6273

Dori Lal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6358

Dubey Achay Radeshyam v. Union of India, (Registrar, I/C), 2026 SCC OnLine AFT 6925

Durga Bahadur Pun v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil
Puri, Member (Administrative)), 2026 SCC OnLine AFT 6549

Durga Bahadur Pun v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil
Puri, Member (Administrative)), 2026 SCC OnLine AFT 6879

Durga Rani v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6479

Durga Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6309

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981917

-110-

Gajendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6571

Gambhir Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6679

Gambhir Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6735

Ganesh Arun Damle v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (A)), 2026 SCC OnLine AFT 6928

Ganesh Dutt v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6400

Ganesh Prasad Rana v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6341

Ganesh Prasad Rana v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6256

Ganesh Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6372

Ganga Devi Tumbapo v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6559

Gangi Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6609

Gaurav Agrawal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6156

Gaurav Awasthi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6166

Geeta Deviv. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6459

Geeta Thapa v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6723

Ghanshyam Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6635

Ghorpade Ganesh Manik v. Union of India, (Registrar, I/C), 2026 SCC OnLine AFT 6931

Gina Kumari Thapa Magar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil
Puri, Member (Administrative)), 2026 SCC OnLine AFT 6476

Girja Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6581

Godambari Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6612

Gopal Datt v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6616

Govind Singh Rawat v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6769

Govind Singh Thapa v. Ministry of Defence, (Suresh Kumar Gupta, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6442

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982049

-111-

Govind Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6817

Govindi Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6623

Govindi Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6851

Grade Kiran Sainath v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6824

Gunjan Kumar Jha v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6243

Gurpreet Singh Ahluwalia v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6715

Guru Prasad Pandey v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6551

Gusain Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6361

Gyan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6455

Gyaneshwar Prasad Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen.
Anil Puri, Member (Administrative)), 2026 SCC OnLine AFT 6412

H.R. Verma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6384

Hablu Gorai v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6676

Habul Goroi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6724

Har Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6264

Har Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6492

Har Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6745

Harbans Kaur v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6565

Harendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6568

Hari Om Sharan Chauhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6415

Hari Om v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6210

Hari Shanker Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6685

Hari Singh Ale v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6734

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982341

-112 -

Harish Chandra Singh Tangariya v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and
Vice Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6813

Harish Chandra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6285

Hariveer Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6806

Hasib Ahmad Islam v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6877

Hayat Sing Kalakoti v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6239

Hayat Singh Kalakoti v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6327

Hayat Singh Thapa v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6811

Hayat Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6500

Hayat Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6613

Hayat Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6752

Heera Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6303

Heman Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6462

Heman Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6725

Hemlata v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6387

Her Deo Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6761

Himangshu Gogoi v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6460

Himanshu Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6181

Himanshu Shekhar Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6197

Himmat Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6302

Himmat Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6202

Hom Singh Yadav v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6621

Hukum Singh Bisht v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6450

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982057

-113 -

Inder Ram v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6333

Indra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6601

Indra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6835

Indrajit Kumar Giri v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6149

Igrar Babu v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6566

Itraj Lal Jatav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6274

Jackson Justin v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6804

Jagadesh Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6667

Jagdish Chand v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6422

Jagdish Prasad Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6295

Jagdish Singh Chauhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6196

Jagdish Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6655

Jagdish Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6347

Jagjeet Singh Rautela v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6520

Jagjeet Singh Rautela v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6193

Jagmohan Singh Rautela v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6669

Jagtap Vijay Narayan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6779

Jai kant Yadav v. Union of India, (Registrar, I/C), 2026 SCC OnLine AFT 6949

Jainath Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6242

Janki Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6458

Jaswinder Pal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6788

Jayanti Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6314

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981922

114 -

Jeet Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6662

Jit Pal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6498

Jitendra Bahadur Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6844

Jitpal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6753

Jiwan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6664

Jyotir Mitra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6585

Kailash Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6431

Kailash Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6541

Kali Charan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6546

Kamal Chandra Das v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6802

Kamal Singh v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6942

Kamaljeet Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6523

Kamaljeet Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6773

Kamla Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6638

Kamla Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6790

Kamlesh Devi v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6324

Kamlesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6767

Kamlesh Prasad v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6185

Kamlesh Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6393

Kamlesh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6192

Karan Bisht v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6485

Karna Bahadur Pun v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6445

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982052

- 115 -

Karuna Shankar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6782

Kashmir Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6432

Kausha Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6506

Kausha Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6756

Kedar Singh Bhandari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6428

Kharka Singh Thapa v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6597

Kharka Singh Thapa v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6831

Khilap Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6499

Khilap Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6751

Khildev Singh Nephew v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6742

Khildev Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6481

Khim Bahadur Khattri v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil
Puri, Member (Administrative)), 2026 SCC OnLine AFT 6469

Khim Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6357

Khim Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6373

Khun Khun Prasad v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6297

Khushal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6444

Khushal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6508

Khushal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6759

Khushi Ram v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6287

Khwahish Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6619

Khyali Charan Joshi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6578

Khyali Charan Joshi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6807

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982414

-116 -

Kin Maya Gurung v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6540

Kirpal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6250

Kishan Chand v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6640

Kishan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6356

Kishan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6289

Kishan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6814

Koshy P.R. v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6922

Kripa Ram v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6179

Kripal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6336

Krishna Bahadur Chhetri v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6164

Krishna Kant Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6887

Krishna Kumar Thakur v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6377

Krishna Nand Joshi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6823

Kuldeep Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6518

Kuldeep Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6772

Kuldeep v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6567

Kuldip Kumar Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6689

Kunal Kishor Gaurav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6731

Kundal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6842

Kundan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6617

Kundan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6668

Kunji Lal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6433

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982040

-117 -

Kunwar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6538

Kunwar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6794

Kushal Chandra Thapa v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil
Puri, Member (Administrative)), 2026 SCC OnLine AFT 6563

Kushal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6332

Lachham Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6344

Lal Babu Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6733

Lal Singh Bhadauria v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6714

Lal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6310

Lal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6311

Lal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6438

Lal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6836

Laleeta v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6494

Laleeta v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6749

Lalita Prasad v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6598

Lalita Prasad v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6832

Lalti Devi v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6553

Laxman Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6504

Laxman Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6660

Laxman Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6283

Laxman Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6755

Laxman Snigh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6440

Laxmi Datt v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6586

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982193

- 118 -

Laxmi Kant Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6383

Leela Goswami v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6230

Lilawati Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6511

Lilawati Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6510

Lokesh Kumar Sisodia v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6936

M.C. Joshi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6326

M.C. Joshi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6237

Madan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6271

Madan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6464

Madan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6582

Madan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6726

Mahabir Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6583

Mahavir Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6579

Mahendar Singh Rawat v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6315

Mahendra Pal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6558

Mahesh Chandra Joshi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6371

Mahesh Chandra Pal v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6924

Mahesh Chandra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6743

Mahesh Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6232

Mahipal Singh Rawat v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6880

Mahipal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6299

Mahipal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6195

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981803

-119 -

Mahiraj Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6816

Malkhan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6908

Malti Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6727

Mamta Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6897

Man Mohan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6392

Mandhata v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6770

Mangal Singh Samant v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6298

Manju Belwal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6690

Manmohan Ray v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6247

Manoj Kumar Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6702

Mansi Bisht v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6471

Mansing Jaysingh Tondale v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6190

Manvendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6539

Masnti Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6430

Masta Ram v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6841

Mathura Datt v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6670

MCME Iv. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6272

Mohan Chandra Joshi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6354

Mohan Chandra Joshi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6355

Mohan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6328

Mohan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6172

Mohan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6225

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981833

- 120 -

Mohan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6277

Mohan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6810

Mohan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6818

Mohasin S.K. Salim v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6577

Mohit Rana v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6502

Mudit Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6254

Mukesh Chand v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6903

Mukul Singhal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6838

Munendra Datt v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6557

Munesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6220

Munna v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6470

Murari Kumar Nayak v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6226

N. Kantreddi Ashok v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6706

Nabin Sahu v. Union of India, (Registrar, I/C), 2026 SCC OnLine AFT 6935

Nabin Sahu v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6406

Nagendra Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6860

Naik Arjun Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6425

Naik Kedar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6426

Naik Puran Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6423

Naim Khan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6516

Nandi Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6465

Nandi Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6728

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982335

- 121 -

Narayan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6590

Narendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6275

Narendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6637

Narendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6812

Narendran K. v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6778

Naresh Naudiyal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6349

Navdeep Gaur v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6352

Naveen Kumar Wadhera v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6717

Navin Chandra Mathpal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6300

Navin Chandra Mathpal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6198

Navin Chandra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6819

Nawal Kumar v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6940

Neelu Devi v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6456

Neeraj Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6562

Neeru Gangwar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6475

Nidhikant Dhayani v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6748

Nidhikant Dhyani v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6495

Nirmala Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6486

Nitesh Kumar Shrivastaw v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6467

Nitin Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member (A)),
2026 SCC OnLine AFT 6951

Nivedita Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6496

Nurul Hasan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6618

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982225

- 122 -

Om Prabha Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6374

Om Prakash Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6781

Om Prakash v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6429

Omwati Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6652

P. Rajaraman v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6653

P.R. Kathuria v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6319

Padmendra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6602

Pallavi Verma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6397

Pankaj Ahuja v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6615

Pankaj Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6490

Pankaj Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6747

Pareshwar Prasad v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6337

Pareshwar Prasad v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6251

Parvindra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6359

Parwati Bhatt v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6427

Parwinder Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6760

Patil Ekanath Supadu v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6408

Patil Nitin Kishor v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6799

Patil Siddheshwar Uttam v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6560

Pavitra Darlami v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6472

Pawan Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6703

Pawan Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6874

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982481

- 123 -

Pooran Singh Dasila v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6282

Prabha Shankar Mishra v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6544

Prabhat Nandan Jha v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6389

Pradeep Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (A)), 2026 SCC OnLine AFT 6941

Pradeep Kumar Singh v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6529

Pradeep Kumar v. Union of India, (Registrar, I/C), 2026 SCC OnLine AFT 6938

Prakash Chandra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6364

Prakash Karki v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6627

Pramod Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6231

Pramod Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6800

Prasanth M. Kurup v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil
Puri, Member (Administrative)), 2026 SCC OnLine AFT 6261

Prashant Kumar Prikshit v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6531

Pratap Singh Bisht v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6367

Pratap Singh Bisht v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6286

Pratap Singh Chahar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6850

Pratap Singh Karmiyal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6370

Pratap Singh Koranga v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6606

Pratap Singh Rana v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6673

Pratap Srivastava v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6900

Prateema Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6608

Praveen Awasthi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6396

Pravin Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6730

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982337

124 -

Prem Ballabh Bhatt v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6317

Prem Lal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6505

Prem Lata v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6454

Prem Lata v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6548

Prem Prakash v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6227

Prem Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6343

Prem Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6497

Prem Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6672

Prem Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6750

Prithvi Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6152

Prithvi Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6153

Puran Singh Sirari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6316

Purushotam Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6665

Pushkar Singh Rana v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6671

Pushkar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6626

Pushkar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6630

R.N. Mishra v. Union of India, (Girish Srivastava, Registrar), 2026 SCC OnLine AFT 6378

R.N. Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6399

Rabendra Kumar Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6395

Rabinddra Nath Santra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6768

Radha Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6477

Radha Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6739

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982346

- 125 -

Radha Madhaw Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6870

Raghubar Datt Ray v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6482

Raghunandan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6334

Raghunath Singh v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6919

Raghuveer Singh Mahar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6340

Raghuveer Singh Mahar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice
Admiral Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6255

Raheesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6204

Rahul Shukla v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6466

Raj Karan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6410

Raj Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6763

Raj Narayan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6894

Rajan Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6346

Raje Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6434

Rajeev Kumar Rai v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6534

Rajeev Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6168

Rajeev Kumar Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6868

Rajeev Ranjan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6584

Rajender Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6420

Rajendera Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6683

Rajendra Chauhan v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6528

Rajendra Kumar Upadhyay v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil
Puri, Member (Administrative)), 2026 SCC OnLine AFT 6798

Rajendra Singh Bisht v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6636

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982243

- 126 -

Rajendra Singh Dhami v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6596

Rajendra Singh Dhami v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6829

Rajendra Singh Negi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6661

Rajendra Singh Rawat v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6589

Rajendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6339

Rajendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6424

Rajendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6569

Rajendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6253

Rajesh Kuamr Prajapati v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6937

Rajesh Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6263

Rajesh Kumar Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6201

Rajesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6175

Rajesh Tandon v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6694

Rajeshwari Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6381

Rajiv Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6161

Rajnish Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6710

Raju J. Akkatangerhal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6732

Rakesh Kumar Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6394

Rakesh Kumar Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6648

Rakesh Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6805

Rakesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6219

Rakesh Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6886

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982493

- 127 -

Rakesh Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6312

Ram Bahadur Rana v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6801

Ram Bilash Rathore v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6867

Ram Deo Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6720

Ram Kishore v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6757

Ram Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6692

Ram Lakhan Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6267

Ram Laut Singh v. Union of India, (Girish Srivastava, Registrar), 2026 SCC OnLine AFT 6610

Ram Naresh Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6707

Ram Prasad v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6162

Ram Shankar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6212

Ram Singh Rawat v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6284

Ram Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6830

Ram Soorat Mishra v. Union of India, (Girish Srivastava, Registrar), 2026 SCC OnLine AFT 6512

Ram Surat Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6642

Ram Yatan Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6409

Rama Shankar Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6718

Ramakant Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6698

Ramakanta Sahoo v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6228

Raman Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6911

Rambeer Rathor v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6862

Rambir Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6677

Ramesh Chadnra Shakya v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6932

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986794

- 128 -

Ramesh Chandra Joshi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6592

Ramesh Chandra Joshi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6825

Ramesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (A)), 2026 SCC OnLine AFT 6945

Rami Chand v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6663

Ran Bahadur Darlami v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6448

Rana Sangram Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6849

Ranjit Kumar Upadhyay v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6878

Ranjit Pundir v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6461

Ranyjit Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6532

Ranyjit Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6533

Rashid Ali v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6507

Ravi Bhatt v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6345

Ravi Bhatt v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6270

Ravi Bhushan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6418

Ravi G. v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6369

Ravi G. v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6290

Ravi Kumar Singh Chauhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6561

Ravi Prakash Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6246

Ravi Prakash Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6145

Ravi Sharan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6375

Ravinder Srivastava v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6687

Ravindra Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6213

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981821

- 129 -

Ravindra Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6712

Ravindra Punera v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6815

Revati Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6473

Revati Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6738

Revervist Ram Pal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6545

Ritanjali Rath v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6898

Rohit Kumar v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6404

Romesh Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6872

Roshan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6795

Sadhna Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6641

Safar Chhetriv. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6489

Safar Chhetriv. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6503

Sameer Pradhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(A)), 2026 SCC OnLine AFT 6946

Sandeep Kumar Kharyal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6487

Sandeep Kumar Tripathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6865

Sandeep Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6234

Sandeep Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6441

Sandeep Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6173

Sangram Singh Deora v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6391

Sangram Singh Deora v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6402

Sangram Singh Deora v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6893

Sanjai Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6224

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981832

- 130 -

Sanjai Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6163

Sanjay Kumar Ray v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6808

Sanjay Kumar Singh v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6923

Sanjay Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6848

Sanjay Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6260

Sanjay Kumar Singh v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6320

Sanjay Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6322

Sanjay Shukla v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6222

Sanjeev Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6580

Santosh Kuamr v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6921

Sarita Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6591

Sarjeet Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6323

Saroj Kumar Tripathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6554

Sarvesh Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6704

Sarvottam Sarvesh Gupta v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6896

Sasanapuri Trimula v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6696

Satendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6170

Satish Kumar Singh Chauhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6294

Satish Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6525

Satish Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6774

Satish Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6875

Satya Prakash v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6681

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982288

- 131 -

Saurav Jagnani v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6291

Savitri Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6647

Savitri Devi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6864

Shaik Meera v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6258

Shailendra Bahadur Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6906

Shailendra Kumar Singh v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6934

Shailendra Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6407

Shakti Chand v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6468

Shambhu Kumar Sriwastaw v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6651

Shamsheer Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6146

Shamsher Bahadur v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6447

Shamsher Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6363

Shankar Dutt Kalony v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6403

Shashi Kant Mishra v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6206

Shatrudhan Saw v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6417

Sheo Govind Ram v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6575

Sheo Khelawan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6235

Sher Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6605

Sheri Chand v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6307

Sheri Chand v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6217

Shirish Kumar Tripathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6902

Shiv Charan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6480

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982087

-132 -

Shiv Charan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6740

Shiv Kumar Chaudhary v. Chief of Army Staff, (Suresh Kumar Gupta, Member (Judicial) and Sanjay
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6711

Shiv Kumar M. v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6556

Shiv Kumari Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6537

Shiv Om Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6182

Shiv Prasad Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6644

Shiv Shankar Chaubey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6184

Shiv Singh Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6240

Shivam Singh Khatri v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6365

Shivam Singh Khatri v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6279

Shivansh Baliyan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6536

Shrikant Bhausaheb v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6453

Shyam Datt Pant v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6421

Shyam Lal Pal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6382

Shyam Ram v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6342

Shyam Singh Rautela v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6595

Shyam Singh Rautela v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6828

Shyam Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6351

Soban Singh Bisht v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6151

Som Nath Raiv. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6680

Sony Kushwaha v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6176

Subodh Kandwal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6305

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981913

- 133 -

Subodh Kandwal v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6215

Sudhir Kumar Tripathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil
Puri, Member (Administrative)), 2026 SCC OnLine AFT 6656

Sudhir Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6186

Sukhwinder Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6797

Suman Devi Kashyap v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6611

Sunil Dutt v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6713

Sunil Kumar Kharwar v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6861

Sunil Kumar Maurya v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6784

Sunil Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6169

Sur Sari Charan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6564

Suraj Kumar Verma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6187

Surendra Dutt v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6488

Surendra Kumar Tomer v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6729

Surendra Kumar Upadhyay v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay
Singh, Member (Administrative)), 2026 SCC OnLine AFT 6837

Surendra Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6905

Surendra Nath Tiwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6607

Surendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6331

Surendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6446

Surendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6522

Surendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6526

Surendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6574

Surendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6625

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982232

- 134 -

Surendra Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6657

Surendra Yadav v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6955

Surendra Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6913

Suresh Chand Sharma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6148

Suresh Prasad v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6144

Suresh Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6881

Suresh Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6888

Surya Bhan Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6241

Susheela v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6572

Sushil Kumar Shukla v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6205

Sushil Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (A)), 2026 SCC OnLine AFT 6943

Sushil Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6721

Sushil Kumar Srivastava v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6238

Sushil Kumar Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6796

Sushila Dubey v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6527

Sushila Tripathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6189

Suyabhan v. Union of India, (Umesh Chandra Sharma, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6552

Swaran Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6909

Swati v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6699

Tapas Kumar Chaturvedi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6892

Tara Chander Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6624

Tara Chander Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6852

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982459

- 135 -

Tara Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6478

Tara Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6524

Tara Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6741

Teg Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6262

Tej Bahadur Thapa v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6318

Tej Bhan v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6178

Tej Ram v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6603

Tej Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6348

Tej Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6386

Tejvir Singh v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6927

Thakur Singh Bisht v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6633

Thakur Singh Bisht v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral
Atul Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6854

Than Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6353

Tika Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6645

Tribhuwan Kumar Dalakoti v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6535

Tribhuwan Pandey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6147

Trilok Chand v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6765

U. Jagadeesh v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6948

Uma Devi v. Department of Military Affairs, (Suresh Kumar Gupta, Member (Judicial) and Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6449

Umakant Tripathi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6266

Union of India v. Asha Devi, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain, Member
(Administrative)), 2026 SCC OnLine AFT 6882

Union of India v. Khusal Singh, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6884

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982491

- 136 -

Union of India v. Suresh Singh, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6883

Union of India v. Suresh Singh, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6890

Uttam Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6301

Uttam Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6200

Veer Prakash v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6550

Vidhya Sagar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Lt. Gen. Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6401

Vijay Kumar Verma v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (A)), 2026 SCC OnLine AFT 6953

Vijay Pal Singh v. Union of India, (Registrar, I/C), 2026 SCC OnLine AFT 6952

Vijay Shankar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6697

Vijay Shanker Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6296

Vikas Kumar Kaushik v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6939

Vikas Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6385

Vikas Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6776

Vikash Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6869

Vikram Singh Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6792

Vikram Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6780

Vikrant Tyagi v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6398

Vimal Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6191

Vimlesh Kumar v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6916

Vinay Kumar Dixit v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh,
Member (Administrative)), 2026 SCC OnLine AFT 6737

Vinay Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6858

Vinay Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial)), 2026 SCC OnLine AFT
6650

Vinita Subba v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6631

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982238

- 137 -

Vinod Kumar Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri,
Member (Administrative)), 2026 SCC OnLine AFT 6248

Vinod Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil Puri, Member
(Administrative)), 2026 SCC OnLine AFT 6777

Vinod Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6871

Vinod Kumar v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Sanjay Singh, Member
(Administrative)), 2026 SCC OnLine AFT 6620

Viraj Pal Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6789

Virendra Kumar Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6803

Vivek Vardhan Dubey v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar
Jain, Member (Administrative)), 2026 SCC OnLine AFT 6183

Vivek Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6293

Yadav Ajay Kumar Banwari v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Anil
Puri, Member (Administrative)), 2026 SCC OnLine AFT 6414

Yadvendra Singh v. Union of India, (Registrar, 1/C), 2026 SCC OnLine AFT 6917

Yashwant Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6593

Yeshwant Singh v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Vice Admiral Atul
Kumar Jain, Member (Administrative)), 2026 SCC OnLine AFT 6826

Yogendra Yadav v. Union of India, (Suresh Kumar Gupta, Member (Judicial) and Atul Kumar Jain,
Member (Administrative)), 2026 SCC OnLine AFT 6203

Goods and Services Tax Appellate Tribunal

Advaith Motors (P) Ltd. v. CCE, (Prabhakaran P.M., Member (Judicial) and Ravi Jesuraj S., Member
(Technical)), 2026 SCC OnLine GSTAT 425

Ajay Kumar v. Lakshay Kumar, (Rakesh Syal, Member (Judicial) and Sandeep Kumar, Member
(Technical)), 2026 SCC OnLine GSTAT 412

Alaska Fabtech (P) Ltd. v. Commr. of State Tax, (Suneetinder Singh Walia, Joint Registrar), 2026
SCC OnLine GSTAT 443

Amit Kumar Singh v. Govindam Flavours, (Ajeet Singh, Member (Judicial) and Vivek Kumar,
Member (Technical)), 2026 SCC OnLine GSTAT 426

Anjani Metals v. Aditya Singh Yadav, (Rakesh Syal, Member (Judicial) and Sandeep Kumar, Member
(Technical)), 2026 SCC OnLine GSTAT 407

Ankit Traders v. Commr. State Tax, (Narendra Bahadur Yadav, Member (Judicial) and Ananjai
Kumar Rai, Member (Technical)), 2026 SCC OnLine GSTAT 394

Arvind Narayan Saxena v. Hira Filling Station, (Mahtab Ahmad, Member (Judicial) and Ashish
Varma, Member (Technical)), 2026 SCC OnLine GSTAT 395

Arvind Narayan Saxena v. Hira Filling Station, (Mahtab Ahmad, Member (Judicial) and Ashish
Varma, Member (Technical)), 2026 SCC OnLine GSTAT 419

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003981811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982849

- 138 -

Arvind Narayan Saxena v. Hira Filling Station, (Mahtab Ahmad, Member (Judicial) and Ashish
Varma, Member (Technical)), 2026 SCC OnLine GSTAT 420

Ashok Kumar Budhiraja v. Commr. (CGST), (Rakesh Syal, Member (Judicial) and Sandeep Kumar,
Member (Technical)), 2026 SCC OnLine GSTAT 409

Cauvery Constructions v. CCT, (Sudha Koka, Member (Technical) and Srikanth Venkatraman,
Member (Judicial)), 2026 SCC OnLine GSTAT 392

Chiranji Lal Meena v. Indian Oil Corpn. Ltd., (Suresh Choudhary, Deputy Registrar), 2026 SCC
OnLine GSTAT 396

Commpr. (CGST), In re, (Dr Sanjaya Kumar Mishra, President), 2026 SCC OnLine GSTAT 421

Fiberhome India (P) Ltd. v. Lalit Mishra, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and
Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 432

Fiberhome India (P) Ltd. v. Lalit Mishra, (Dr Sanjay Kumar Chandhariyavi, Member (Judicial) and
Sungita Sharma, Member (Technical)), 2026 SCC OnLine GSTAT 437

Fortinet Technologies India (P) Ltd. v. CCT, (Prabhakaran P.M., Member (Judicial) and Ravi Jesuraj
S., Member (Technical)), 2026 SCC OnLine GSTAT 430

Jitendra Kumar v. Raghav International, (Ajeet Singh, Member (Judicial) and Vivek Kumar, Member
(Technical)), 2026 SCC OnLine GSTAT 431

Jitendra Kumar v. Vishesh Tobacoo Co., (Ajeet Singh, Member (Judicial) and Vivek Kumar, Member
(Technical)), 2026 SCC OnLine GSTAT 401

Kalinga Cables & Conduit Co. v. Principal Commry., (Rakesh Syal, Member (Judicial) and Sandeep
Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 393

Khaitan India Ltd. v. Kulwinder Singh Chahal, (Suneetinder Singh Walia, Joint Registrar), 2026 SCC
OnLine GSTAT 436

Kiran Steel Enterprises v. Anita Guleria, (Ajay Bansal, Assistant Registrar), 2026 SCC OnLine
GSTAT 434

Krishna Veer Yadav v. ARSS SIPS (JV), (Ajeet Singh, Member (Judicial) and Vivek Kumar, Member
(Technical)), 2026 SCC OnLine GSTAT 404

Lenskart Solutions Ltd. v. Commr. Excise & Taxation Department, (Rakesh Syal, Member (Judicial)
and Sandeep Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 400

Lenskart Solutions Ltd. v. Commr. Excise & Taxation Department, (Rakesh Syal, Member (Judicial)
and Sandeep Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 402

Lux Industries Ltd. v. Commr. State Tax, (S.G. Chattopadhyay, Member (Judicial) and Bijoy Kumar
Kar, Member (Technical)), 2026 SCC OnLine GSTAT 444

M & S'v. CTO, (Mahtab Ahmad, Member (Judicial) and Ashish Varma, Member (Technical)), 2026
SCC OnLine GSTAT 391

MG Traders v. Ruby Singh, (Ajeet Singh, Member (Judicial) and Vivek Kumar, Member (Technical)),
2026 SCC OnLine GSTAT 440

N.G. Industries v. Rashmi Chaudhary, (Rakesh Syal, Member (Judicial) and Sandeep Kumar, Member
(Technical)), 2026 SCC OnLine GSTAT 411

Plast Alloys India Ltd. v. Excise & Taxation Commissioner (GST), (Rakesh Syal, Member (Judicial)
and Sandeep Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 413

Prayag Polymers Ltd. v. Laxman Singh, (Suresh Choudhary, Deputy Registrar), 2026 SCC OnLine
GSTAT 438

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982868

- 139 -

Prayag Polymers Ltd. v. Laxman Singh, (Suresh Choudhary, Deputy Registrar), 2026 SCC OnLine
GSTAT 442

Raaj Unocal Lubricants Ltd. v. Deepika Chaudhary, (Rakesh Syal, Member (Judicial) and Sandeep
Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 406

Radikan Engineers & Consultants v. CCT, (Prabhakaran P.M., Member (Judicial) and Ravi Jesuraj S.,
Member (Technical)), 2026 SCC OnLine GSTAT 441

Raghu Gas Service v. NA, NA, NA, (Rakesh Syal, Member (Judicial) and Sandeep Kumar, Member
(Technical)), 2026 SCC OnLine GSTAT 418

Rajeev Footcare (P) Ltd. v. Commr. (CGST), (Akankshi, Deputy Registrar), 2026 SCC OnLine
GSTAT 398

Ram Kumar Yadav v. Saroj Anand Khattar, (Ajeet Singh, Member (Judicial) and Vivek Kumar,
Member (Technical)), 2026 SCC OnLine GSTAT 422

Sangha Erectors (P) Ltd. v. Commr., (Mahtab Ahmad, Member (Judicial) and Ashish Varma,
Member (Technical)), 2026 SCC OnLine GSTAT 399

Sangha Erectors (P) Ltd. v. Commr., (Mahtab Ahmad, Member (Judicial) and Ashish Varma,
Member (Technical)), 2026 SCC OnLine GSTAT 405

Sarthak Traders v. Uttar Prades State Tax, (Mahtab Ahmad, Member (Judicial) and Ashish Varma,
Member (Technical)), 2026 SCC OnLine GSTAT 427

SBI Cards & Payment Services Ltd. v. Pranjal Singh, (Rakesh Syal, Member (Judicial) and Sandeep
Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 416

Shailendra Kumar Singh v. Anant Enterprises, (Ajeet Singh, Member (Judicial) and Vivek Kumar,
Member (Technical)), 2026 SCC OnLine GSTAT 429

Shailendra Kumar Singh v. Nihal Tobacco Co., (Ajeet Singh, Member (Judicial) and Vivek Kumar,
Member (Technical)), 2026 SCC OnLine GSTAT 423

Shailendra Kumar Singh v. Shambhu Dayal Kaushal & Sons, (Ajeet Singh, Member (Judicial) and
Vivek Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 428

Shoora Brick Kiln v. Joint Commr., (Ajay Bansal, Assistant Registrar), 2026 SCC OnLine GSTAT
435

Shri Maa Bhagwati Balaji Enterprises v. Deepika Chaudhary, (Rakesh Syal, Member (Judicial) and
Sandeep Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 415

Simmtronics Infotech (P) Ltd. v. Proper Officer Ward 8 Fbd, (Rakesh Syal, Member (Judicial) and
Sandeep Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 410

Sonu Parmar v. Kalpataru Projects International Ltd., (Suresh Choudhary, Deputy Registrar), 2026
SCC OnLine GSTAT 397

Sonu Parmar v. Kalpataru Projects International Ltd., (Suresh Choudhary, Deputy Registrar), 2026
SCC OnLine GSTAT 439

SRK Steel Fab (P) Ltd. v. Commr. (CGST), (Rakesh Syal, Member (Judicial) and Sandeep Kumar,
Member (Technical)), 2026 SCC OnLine GSTAT 408

Technocem Systems India (P) Ltd. v. Prakash Yadav, (Ajeet Singh, Member (Judicial) and Vivek
Kumar, Member (Technical)), 2026 SCC OnLine GSTAT 417

Vaaho Builders & Developers v. Anita Guleria, (Ajay Bansal, Assistant Registrar), 2026 SCC OnLine
GSTAT 433

Vakul Lifescience v. CTO, (Hemant Bajaj, Member (Judicial) and Sunil Kumar Sinha, Member
(Technical)), 2026 SCC OnLine GSTAT 414

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982844

- 140 -

Vijay Bahadur v. Mahaveer Pipe Store, (Ajeet Singh, Member (Judicial) and Vivek Kumar, Member
(Technical)), 2026 SCC OnLine GSTAT 403

Vijay Pal Singh v. Chaudhary Iron Traders, (Ajeet Singh, Member (Judicial) and Vivek Kumar,
Member (Technical)), 2026 SCC OnLine GSTAT 424

Vikram Inderjit v. Commr. of State Tax, (Ramesh Nair, Member (Judicial) and Prallhad S. Paranjape,
Member (Technical)), 2026 SCC OnLine GSTAT 449

Appellate Tribunal for Electricity

GMR Kamalanga Energy Ltd. v. CERC, (Seema Gupta, Officiating Chairperson and Virender Bhat,
Member (Judicial)), 2026 SCC OnLine APTEL 106

Gujarat State Electricity Corpn. Ltd. v. Gujarat State ERC, (Seema Gupta, Officiating Chairperson
and Virender Bhat, Member (Judicial)), 2026 SCC OnLine APTEL 107

Jayamal Energy LLP v. Bangalore Electricity Supply Co. Ltd., (Seema Gupta, Officiating Chairperson
and Virender Bhat, Member (Judicial)), 2026 SCC OnLine APTEL 108

Southern Power Distribution Co. of Telangana Ltd. v. Hyderabad MSW Energy Solutions (P) Ltd.,
(Seema Gupta, Officiating Chairperson and Virender Bhat, Member (Judicial)), 2026 SCC
OnLine APTEL 105

UP Real Estate Appellate Tribunal

Ankit Mishra v. Realty Assistants (P) Ltd., (Suneet Kumar, Chairman, Sanjai Khare, Member
(Judicial) and Devindar Singh Chaudhry, Member (Technical)), 2026 SCC OnLine UP RERA 24

Piyush Shukla v. Omaxe Ltd., (Suneet Kumar, Chairman and Rameshwar Singh, Member
(Administrative)), 2026 SCC OnLine UP RERA 23

Appellate Tribunal for SAFEMA Act

Asheesh Srivastava v. Enforcement Directorate, (Munishwar Nath Bhandari, Chairman), 2026 SCC
OnLine ATSAFEMA 311

Besties Trading (P) Ltd. v. Initiating Officer, BPU, (Munishwar Nath Bhandari, Chairman and V.
Anandarajan, Member), 2026 SCC OnLine ATSAFEMA 302

CIG Realty Fund v. Enforcement Directorate, (Munishwar Nath Bhandari, Chairman), 2026 SCC
OnLine ATSAFEMA 299

Enforcement Directorate v. Sovereign International Hotels, (Balesh Kumar, Member and Rajesh
Malhotra, Member), 2026 SCC OnLine ATSAFEMA 306

Fonepaisa Payment Solutions (P) Ltd. v. Enforcement Directorate, (Munishwar Nath Bhandari,
Chairman), 2026 SCC OnLine ATSAFEMA 307

Indira Sahakari Sootgirni Maryadit v. Enforcement Directorate, (Munishwar Nath Bhandari,
Chairman), 2026 SCC OnLine ATSAFEMA 315

Juhi Sonthalia v. Enforcement Directorate, (Munishwar Nath Bhandari, Chairman), 2026 SCC
OnLine ATSAFEMA 304

Paramjit Kaur v. Competent Authority (CA), (Balesh Kumar, Member and Rajesh Malhotra,
Member), 2026 SCC OnLine ATSAFEMA 301

Praveen Sharma v. Enforcement Directorate, (Munishwar Nath Bhandari, Chairman), 2026 SCC
OnLine ATSAFEMA 305

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003988872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982536

- 141 -

Prime Ispat Ltd. v. Enforcement Directorate, (Munishwar Nath Bhandari, Chairman), 2026 SCC
OnLine ATSAFEMA 312

R. Sampath v. Enforcement Directorate, (Munishwar Nath Bhandari, Chairman), 2026 SCC OnLine
ATSAFEMA 300

Rajani Kanta Pattanayak v. Enforcement Directorate, (Munishwar Nath Bhandari, Chairman), 2026
SCC OnLine ATSAFEMA 310

Ramesh Hiranand Kundanmal v. Enforcement Directorate, (Munishwar Nath Bhandari, Chairman),
2026 SCC OnLine ATSAFEMA 308

Saini Alloys Ltd. v. Enforcement Directorate, (Munishwar Nath Bhandari, Chairman), 2026 SCC
OnLine ATSAFEMA 313

Sajab Infratech (P) Ltd. v. Enforcement Directorate, (Munishwar Nath Bhandari, Chairman), 2026
SCC OnLine ATSAFEMA 314

Sanjay Jain v. Enforcement Directorate, (Munishwar Nath Bhandari, Chairman), 2026 SCC OnLine
ATSAFEMA 298

Satyendra Kumar Jain v. CIT, (Balesh Kumar, Member and Rajesh Malhotra, Member), 2026 SCC
OnLine ATSAFEMA 296

SBI v. Enforcement Directorate, (V. Anandarajan, Member), 2026 SCC OnLine ATSAFEMA 303

Shravan Gupta v. Enforcement Directorate, (Munishwar Nath Bhandari, Chairman), 2026 SCC
OnLine ATSAFEMA 309

Shukla Forex (P) Ltd. v. Enforcement Directorate, (Balesh Kumar, Member and Rajesh Malhotra,
Member), 2026 SCC OnLine ATSAFEMA 297

West Bridge Ventures II LLC v. Enforcement Directorate, (Munishwar Nath Bhandari, Chairman),
2026 SCC OnLine ATSAFEMA 295

Central Administrative Tribunal

AIIMS Administrative Assn. v. Union of India, (Manish Garg, Member (Judicial) and Anand S. Khati,
Member (Administrative)), 2026 SCC OnLine CAT 1638

Akash v. Delhi Subordinate Service Selection Board, (Manish Garg, Member (Judicial) and Dr Anand
S. Khati, Member (Administrative)), 2026 SCC OnLine CAT 1628

Alok Kumar v. Union of India, (Harvinder Kaur Oberoi, Member (Judicial) and Dr Sumeet Jerath,
Member (Administrative)), 2026 SCC OnLine CAT 1632

Anita Sharma v. Veditha Reddy, (Harvinder Kaur Oberoi, Member (Judicial) and Dr. Sumeet Jerath,
Member (Administrative)), 2026 SCC OnLine CAT 1631

Anju Meena v. Union of India, (Harvinder Kaur Oberoi, Member (Judicial) and Dr Anand S. Khati,
Member (Administrative)), 2026 SCC OnLine CAT 1629

Ankit Chaudhary v. Staff Selection Commission, (Manish Garg, Member (Judicial) and Dr Anand S.
Khati, Member (Administrative)), 2026 SCC OnLine CAT 1614

Dahri Majhi v. Union of India, (Urmita Datta (Sen), Member (Judicial) and Suchitto Kumar Das,
Member (Administrative)), 2026 SCC OnLine CAT 1649

Deepa Verma v. State (NCT of Delhi), (Harvinder Kaur Oberoi, Member (Judicial) and Dr Sumeet
Jerath, Member (Administrative)), 2026 SCC OnLine CAT 1643

Deewan v. State, (Manish Garg, Member (Judicial) and Dr Anand S. Khati, Member
(Administrative)), 2026 SCC OnLine CAT 1616

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982562

- 142 -

Dr. Satyavrat Srivastava v. State (NCT of Delhi), (Dr Chhabilendra Roul, Member (Administrative)
and Rajveer Singh Verma, Member (Judicial)), 2026 SCC OnLine CAT 1613

Dr. Skand Sinha v. Union of India, (Ranjit More, Chairman and Rajinder Kashyap, Member
(Administrative)), 2026 SCC OnLine CAT 1606

G.S. Matharoo v. MCD, (Dr Chhabilendra Roul, Member (Administrative)), 2026 SCC OnLine CAT
1605

Girand Singh v. BSNL, (Harvinder Kaur Oberoi, Member (Judicial) and Dr Anand S. Khati, Member
(Administrative)), 2026 SCC OnLine CAT 1635

Hitesh Gupta v. Rajeev Verma, (Manish Garg, Member (Judicial) and Dr Anand S. Khati, Member
(Administrative)), 2026 SCC OnLine CAT 1637

Jitender Singh v. State, (Manish Garg, Member (Judicial) and Anand S. Khati, Member
(Administrative)), 2026 SCC OnLine CAT 1617

Jitendra v. Union of India, (Harvinder Kaur Oberoi, Member (Judicial) and Dr Sumeet Jerath,
Member (Administrative)), 2026 SCC OnLine CAT 1615

Kalyan Kumar Shee v. Union of India, (Suchitto Kumar Das, Member (Administrative)), 2026 SCC
OnLine CAT 1653

Kamlesh v. Union of India, (Manish Garg, Member (Judicial)), 2026 SCC OnLine CAT 1611

Kanwal Singh v. Union of India, (R.N. Singh, Member (Judicial) and Dr Anand S. Khati, Member
(Administrative)), 2026 SCC OnLine CAT 1627

Keya Roy v. Union of India, (Urmita Datta (Sen), Member (Judicial) and Suchitto Kumar Das,
Member (Administrative)), 2026 SCC OnLine CAT 1654

Krishan Kumar v. Staff Selection Commission, (Harvinder Kaur Oberoi, Member (Judicial) and Dr
Sumeet Jerath, Member (Administrative)), 2026 SCC OnLine CAT 1602

Manoj Kumar Baranwal v. Union of India, (Harvinder Kaur Oberoi, Member (Judicial) and Dr.
Sumeet Jerath, Member (Administrative)), 2026 SCC OnLine CAT 1619

Manoj Kumar Baranwal v. Union of India, (Harvinder Kaur Oberoi, Member (Judicial) and Dr.
Sumeet Jerath, Member (Administrative)), 2026 SCC OnLine CAT 1646

Mohd. Gouse Mohiddin v. State (NCT of Delhi), (Shree Krishna, Member (Administrative)), 2026
SCC OnLine CAT 1603

Neelam v. Union of India, (Manish Garg, Member (Judicial)), 2026 SCC OnLine CAT 1620

Neeta Satija v. Union of India, (Harvinder Kaur Oberoi, Member (Judicial) and Dr Anand S. Khati,
Member (Administrative)), 2026 SCC OnLine CAT 1633

Niraj Verma v. Union of India, (Harvinder Kaur Oberoi, Member (Judicial) and Dr Sumeet Jerath,
Member (Administrative)), 2026 SCC OnLine CAT 1607

Nitin v. State, (Manish Garg, Member (Judicial) and Anand S. Khati, Member (Administrative)), 2026
SCC OnLine CAT 1601

Pradeep Kataria v. Ashok Kumar Singh, (Harvinder Kaur Oberoi, Member (Judicial) and Dr Sumeet
Jerath, Member (Administrative)), 2026 SCC OnLine CAT 1624

Prafullya Mahato v. Union of India, (Suchitto Kumar Das, Member (Administrative) and Diwakar
Singh, Member (Judicial)), 2026 SCC OnLine CAT 1650

Pramod Kumar v. KVS, (Harvinder Kaur Oberoi, Member (Judicial) and Dr. Sumeet Jerath, Member
(Administrative)), 2026 SCC OnLine CAT 1636

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982582

- 143 -

Pramodh Kumar v. State, (Manish Garg, Member (Judicial) and Dr Anand S. Khati, Member
(Administrative)), 2026 SCC OnLine CAT 1618

Rajesh Khanna v. State (NCT of Delhi), (Harvinder Kaur Oberoi, Member (Judicial) and Dr Sumeet
Jerath, Member (Administrative)), 2026 SCC OnLine CAT 1626

Rambir Singh v. Union of India, (Dr Chhabilendra Roul, Member (Administrative) and Rajveer Singh
Verma, Member (Judicial)), 2026 SCC OnLine CAT 1630

Ramesh Chander v. Settlement Commission (I. Tax & W. Tax), (Dr Chhabilendra Roul, Member
(Administrative)), 2026 SCC OnLine CAT 1655

Ravindra Rikhari v. Ashok Kumar Singh, (Dr Chhabilendra Roul, Member (Administrative) and
Rajveer Singh Verma, Member (Judicial)), 2026 SCC OnLine CAT 1634

Renu v. Rajesh Kumar Singh, (R.N. Singh, Member (Judicial) and Rajinder Kashyap, Member
(Administrative)), 2026 SCC OnLine CAT 1612

S. Vincent v. Union of India, (Suchitto Kumar Das, Member (Administrative) and Diwakar Singh,
Member (Judicial)), 2026 SCC OnLine CAT 1647

Sahil Dhanda v. Union of India, (Manish Garg, Member (Judicial) and Dr Anand S. Khati, Member
(Administrative)), 2026 SCC OnLine CAT 1641

Sandeep Kumar v. State (NCT of Delhi), (Manish Garg, Member (Judicial) and Dr Anand S. Khati,
Member (Administrative)), 2026 SCC OnLine CAT 1639

Sanjay Kumar v. Union of India, (Manish Garg, Member (Judicial)), 2026 SCC OnLine CAT 1608

Sarbjit Kuamr Singh v. Department of Water Resources, (Harvinder Kaur Oberoi, Member (Judicial)
and Dr Anand S. Khati, Member (Administrative)), 2026 SCC OnLine CAT 1622

Satypal Arya v. Union of India, (Harvinder Kaur Oberoi, Member (Judicial) and Dr Sumeet Jerath,
Member (Administrative)), 2026 SCC OnLine CAT 1604

Saurabh v. Union of India, (Chhabilendra Roul, Member (Administrative) and Rajveer Singh Verma,
Member (Judicial)), 2026 SCC OnLine CAT 1621

Saurav Goyal v. Union Public Service Commission, (Manish Garg, Member (Judicial) and Dr Anand
S. Khati, Member (Administrative)), 2026 SCC OnLine CAT 1625

Shivani v. State (NCT of Delhi), (Manish Garg, Member (Judicial) and Dr Anand S. Khati, Member
(Administrative)), 2026 SCC OnLine CAT 1623

Silva Raj v. Union of India, (Urmita Datta (Sen), Member (Judicial) and Suchitto Kumar Das,
Member (Administrative)), 2026 SCC OnLine CAT 1610

Sukhvinder Singh v. Union of India, (Urmita Datta (Sen), Member (Judicial) and Suchitto Kumar Das,
Member (Administrative)), 2026 SCC OnLine CAT 1648

Sulekha Roy v. Union of India, (Urmita Datta (Sen), Member (Judicial) and Suchitto Kumar Das,
Member (Administrative)), 2026 SCC OnLine CAT 1651

Tarun Basu v. Union of India, (Urmita Datta (Sen), Member (Judicial) and Suchitto Kumar Das,
Member (Administrative)), 2026 SCC OnLine CAT 1609

Ujjawal Rana Seeking v. Anand Mohan, (Harvinder Kaur Oberoi, Member (Judicial) and Dr. Sumeet
Jerath, Member (Administrative)), 2026 SCC OnLine CAT 1644

Union of India v. Mandip Singh, (Harvinder Kaur Oberoi, Member (Judicial) and Dr. Sumeet Jerath,
Member (Administrative)), 2026 SCC OnLine CAT 1645

Uttam Kumar Mistry v. BSNL, (Manish Garg, Member (Judicial)), 2026 SCC OnLine CAT 1642

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982588

- 144 -

V. Rajendran v. Union of India, (Urmita Datta (Sen), Member (Judicial) and Suchitto Kumar Das,
Member (Administrative)), 2026 SCC OnLine CAT 1652

Vidyotma Singh v. Union of India, (Ranjit More, Chairman and Rajinder Kashyap, Member
(Administrative)), 2026 SCC OnLine CAT 1640

Customs Excise and Service Tax Appellate Tribunal

Adhunik Cement Ltd. v. Commr. (CGST), (R. Muralidhar, Member (Judicial)), 2026 SCC OnLine
CESTAT 2510

Amurge Marketing (P) Ltd. v. Commr. (CGST), (R. Muralidhar, Member (Judicial) and K.
Anpazhakan, Member (Technical)), 2026 SCC OnLine CESTAT 2511

Avnish Kumar v. Commr. of Customs, (Somesh Arora, Member (Judicial) and P. Anjani Kumar,
Member (Technical)), 2026 SCC OnLine CESTAT 2494

Barbarika Exim (P) Ltd. v. Commr. of Customs, (P.K. Choudhary, Member (Judicial) and P. Anjani
Kumar, Member (Technical)), 2026 SCC OnLine CESTAT 2497

Churchit International v. Commr. of Customs, (Dr Rachna Gupta, Member (Judicial)), 2024 SCC
OnLine CESTAT 923

Commr. of Customs v. Unitech Wireless (Tamilnadu) (P) Ltd., (P. Dinesha, Member (Judicial) and
Vasa Seshagiri Rao, Member (Technical)), 2026 SCC OnLine CESTAT 2491

Gladwin Techgen (P) Ltd. v. Commr. of Customs, (Dr Rachna Gupta, Officiating President and P.V.
Subba Rao, Member (Technical)), 2026 SCC OnLine CESTAT 2493

Hanuman Prasad & Sons v. Commr. of Customs, (P.K. Choudhary, Member (Judicial) and Pullela
Nageswara Rao, Member (Technical)), 2026 SCC OnLine CESTAT 2501

Jai Mata Di Trading v. Commr. of Customs, (P.K. Choudhary, Member (Judicial) and P. Anjani
Kumar, Member (Technical)), 2026 SCC OnLine CESTAT 2499

Mohd. Shahid Ali v. CCE, (P.K. Choudhary, Member (Judicial)), 2026 SCC OnLine CESTAT 2509
R.P.L. Projects Ltd. v. Commissioner, C.G.S.T. & Central Excise, (P.K. Choudhary, Member
(Judicial) and K. Anpazhakan, Member (Technical)), 2026 SCC OnLine CESTAT 2508

Rainbow Fashions v. Commr. of Customs, (P.K. Choudhary, Member (Judicial) and P. Anjani Kumar,
Member (Technical)), 2026 SCC OnLine CESTAT 2498

Samsung India Electronics (P) Ltd. v. Commr. of Customs, (P. Dinesha, Member (Judicial) and Vasa
Seshagiri Rao, Member (Technical)), 2026 SCC OnLine CESTAT 2492

Seafox Impex v. Commr. of Customs, (P.K. Choudhary, Member (Judicial) and P. Anjani Kumar,
Member (Technical)), 2026 SCC OnLine CESTAT 2500

Shilpi Crafis v. Commr. of Customs, (Somesh Arora, Member (Judicial) and Satendra Vikram Singh,
Member (Technical)), 2026 SCC OnLine CESTAT 2490

Simplilearn Solutions (P) Ltd. v. CCT, (P.A. Augustian, Member (Judicial) and R. Bhagya Devi,
Member (Technical) and (on a difference of opinion) Dr D.M. Misra, Member (Judicial)), 2026
SCC OnLine CESTAT 2513

Smart Cars Ltd. v. Commissioner of C.G.S.T. & Central Excise, (P.K. Choudhary, Member (Judicial)
and K. Anpazhakan, Member (Technical)), 2026 SCC OnLine CESTAT 2506

Soex India (P) Ltd. v. Commr. (CGST), (Ajay Sharma, Member (Judicial) and M.M. Parthiban,
Member (Technical)), 2026 SCC OnLine CESTAT 2504

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002351075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002351075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990005

- 145 -

Tapash Bhattacharjee v. Commr. of Customs, (R. Muralidhar, Member (Judicial) and K. Anpazhakan,
Member (Technical)), 2026 SCC OnLine CESTAT 2495

Technoculture Building Centre (P) Ltd. v. Commissioner of C.G.S.T. & C.X., (R. Muralidhar, Member
(Judicial) and K. Anpazhakan, Member (Technical)), 2026 SCC OnLine CESTAT 2507

Tirupati Tubes v. CCE, (P.K. Choudhary, Member (Judicial) and K. Anpazhakan, Member
(Technical)), 2026 SCC OnLine CESTAT 2505

Ultimate Flexipack Ltd. v. CCE, (Somesh Arora, Member (Judicial) and P. Anjani Kumar, Member
(Technical)), 2026 SCC OnLine CESTAT 2503

Unibourne Food Ingredients v. Commr. of Customs, (Ajay Sharma, Member (Judicial) and M.M.
Parthiban, Member (Technical)), 2026 SCC OnLine CESTAT 2502

United Traders v. Commr. of Customs, (Dr Suvendu Kumar Pati, Member (Judicial)), 2026 SCC
OnLine CESTAT 2496

Vedanta Ltd. v. Commr. of Customs, (R. Muralidhar, Member (Judicial) and K. Anpazhakan,
Member (Technical)), 2025 SCC OnLine CESTAT 154

Vindsor Management Consultants v. Commr. (CGST), (S.K. Mohanty, Member (Judicial) and M.M.
Parthiban, Member (Technical)), 2026 SCC OnLine CESTAT 2512

WPD (P) Ltd. v. Commr. of CGST, (Dilip Gupta, J. President and P.V. Subba Rao, Member
(Technical)), 2025 SCC OnLine CESTAT 6499

Central Information Commission
Abdul Latif Saifi v. CPIO, (Anandi Ramalingam, IC), 2026 SCC OnLine CIC 3986

Abdul Warish v. CPIO: Directorate of Disaster Management, A&N, (P.R. Ramesh, I1C), 2026 SCC
OnLine CIC 4028

Abdul Warish v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 4026

Abhay Verma v. CPIO, (Anandi Ramalingam, IC), 2026 SCC OnLine CIC 4012
Abhijit Kundu v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 4021
Abhishek Singh v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3979
Ajit Kumar Singh v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3997
Ajit Yadav v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 4020
Allauddin v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3999

Amil Ram P.A. v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3983
Amit Kumar v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 4022

Amit v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3981

Anil Kumar Rathi v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3974
Anil Kumar v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3968

Ankit Singh v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 4013

Aritra Banik v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 4003

Ashish Kumar Mahato v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 4001
Ashutosh Kumar v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3993
Asitava Roy v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3978

Azad Ahmad Ahanger v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3959

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002503247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982607

- 146 -

B. Koti Reddy v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3989

Bhimrao Sanjay Tidke v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 4000
Bipan Anand v. CPIO, (Vinod Kumar Tiwari, IC), 2026 SCC OnLine CIC 3990

Chirag Gupta v. CPIO, (Vinod Kumar Tiwari, IC), 2026 SCC OnLine CIC 3967
Deepanshu Bisaria v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 4024

Dilip Kumar Bhaiya v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3972

Dr. Gagan Kumar Jha v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 4004

Dr. Sindhu Wadiwa v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3991

Dr. Sindhu Wadiwa v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3992
Girdhari Lal Meena v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3957
Harikrishna v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 4023

Jagjeet Singh v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 4011

Jeeshan Alvi v. CPIO, (Swagat Das, IC), 2026 SCC OnLine CIC 4005

Jugal Krishna Paul v. CPIO, (Vinod Kumar Tiwari, IC), 2026 SCC OnLine CIC 3963
K.M. Chandramohan v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3977
Kamaljeet v. CPIO, (Raj Kumar Goyal, CIC), 2026 SCC OnLine CIC 3966

Kartick Mohan Prasad v. CPIO, (Vinod Kumar Tiwari, IC), 2026 SCC OnLine CIC 3995
Kota Thanay Raj v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 4002
Lakhan Singh Kushwaha v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3975
M.B. Jayan v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3985

Malkeet Pal Singh Bhullar v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3988
Manjeet Kumar v. CPI1O, (Raj Kumar Goyal, IC), 2026 SCC OnLine CIC 3960

Manoj Kumar Swain v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3982
Mohd. Mozaffaruddin v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3984
Naveen Kumar v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3955

Om Bahadur Chettry v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3961
Pardeep v. CPIO, (Vinod Kumar Tiwari, IC), 2026 SCC OnLine CIC 3962

Pradeep Sain v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 4014
Prafulla Kumar Mahtha v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3980
Pranoy Singharoy v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 4006
Priyanka Kundu v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3958

Puneet Prasar v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3987
Rabiya Khatoon v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 4008

Rahul Jaiswal v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 4025

Raj Kapoor v. CPIO, (Anandi Ramalingam, IC), 2026 SCC OnLine CIC 3965

Rajesh Kohli v. CPIO, (Raj Kumar Goyal, IC), 2026 SCC OnLine CIC 4010

Rajesh Kumar v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3976

Rajesh v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 4009

Rakesh Kumar Yadav v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 4016

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982664

- 147 -

Ram Lal v. CPIO, (Vinod Kumar Tiwari, IC), 2026 SCC OnLine CIC 3964

S. Velkumar v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 4007

Sakil Pal Meena v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3956
Samaa v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 4017

Sandeep Singh Rawat v. CPIO, (P.R. Ramesh, IC), 2026 SCC OnLine CIC 4015

Sanjay Kumar Das v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3996
Satish Anand v. CPIO, (Vinod Kumar Tiwari, IC), 2024 SCC OnLine CIC 1463
Saurabh Kumar v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3971
Saurabh Pahwa v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3970
Somesh Kumar Mahawar v. CPIO, (Ashutosh Chaturvedi, IC), 2026 SCC OnLine CIC 3998
Subrata Banerjee v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 3973

Surya Sen v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 4018

Surya Sen v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 4027

Sushma Devi v. CPIO, (Jaya Varma Sinha, IC), 2026 SCC OnLine CIC 4019

Vaibhav Aggarwal v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3994
Vishal Mishra v. CPIO, (Khushwant Singh Sethi, IC), 2026 SCC OnLine CIC 3969

National Consumer Disputes Redressal Commission

Archana Enterprises v. United India Insurance Co. Ltd., (Dr Inder Jit Singh, Presiding Member and
Shashi Nandkeolyar, Member), 2026 SCC OnLine NCDRC 421

Ispat Infrastructure India Ltd. v. Sobha Developers Ltd., (Dr Inder Jit Singh, Presiding Member and
Shashi Nandkeolyar, Member), 2026 SCC OnLine NCDRC 422

Panchkula Heights Resident Welfare Society v. G.S. Promoters & Developers, (Dr Inder Jit Singh,
Presiding Member and Shashi Nandkeolyar, Member), 2026 SCC OnLine NCDRC 419

Rajeev Kumar Singh v. Jaiprakash Associate Ltd., (Dr Inder Jit Singh, Presiding Member and Shashi
Nandkeolyar, Member), 2026 SCC OnLine NCDRC 420

United India Insurance Co. Ltd. v. Associated Industrial Funaces Pvt., (A.P. Sahi, President and
Bharatkumar Pandya, Member), 2026 SCC OnLine NCDRC 423

Universal Infrastructure v. Gyana Sundari Gopalan, (A.P. Sahi, President and Bharatkumar Pandya,
Member), 2026 SCC OnLine NCDRC 424

Debts Recovery Appellate Tribunal

A.R. Kasilingam v. Authorised Officer, State Bank of India, (G. Chandrasekharan, Chairperson), 2026
SCC OnLine DRAT 777

Alica Kraft Paper (P) Ltd. v. SBI, (Vivek Bharti Sharma, Chairperson), 2026 SCC OnLine DRAT 766

Alica Kraft Papers (P) Ltd. v. SBI, (Vivek Bharti Sharma, Chairperson), 2026 SCC OnLine DRAT
780

Amar Book Store v. SBI, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine DRAT 762

Amrapali Anil Patil v. Pegasus Asset Reconstruction (P) Ltd., (Vivek Bharti Sharma, Chairperson),
2026 SCC OnLine DRAT 771

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003986818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982715

- 148 -

Animesh Mishra v. Punjab National Bank, (Vivek Bharti Sharma, Chairperson), 2026 SCC OnLine
DRAT 768

Animesh Mishra v. Punjab National Bank, (Vivek Bharti Sharma, Chairperson), 2026 SCC OnLine
DRAT 773

Anis Fathima v. Indian Bank, (G. Chandrasekharan, Chairperson), 2026 SCC OnLine DRAT 758

Authorised Officer, JANA Small Finance Ltd. v. Yoganada Swamy T.A., (G. Chandrasekharan,
Chairperson), 2026 SCC OnLine DRAT 795

Authorized Officer, Central Bank of India v. A.R.K. Fuel Station, (G. Chandrasekharan, Chairperson),
2026 SCC OnLine DRAT 794

B. Thirugnanam v. Five-Star Business Finance Ltd., (G. Chandrasekharan, Chairperson), 2026 SCC
OnLine DRAT 783

Balaji Precision Tubes (India) (P) Ltd. v. Canara Bank, (Vivek Bharti Sharma, Chairperson), 2026
SCC OnLine DRAT 770

Classic Cotton (P) Ltd. v. SBI, (Vivek Bharti Sharma, Chairperson), 2026 SCC OnLine DRAT 793

Green Lifespace v. Deccan Merchants Coop. Bank Ltd., (Vivek Bharti Sharma, Chairperson), 2026
SCC OnLine DRAT 775

Hardeep Singh v. Punjab & Sind Bank, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine DRAT
760

HDFC Bank Ltd. v. Swift & Safe Logistics (P) Ltd., (Sudhir Kumar Jain, Chairperson), 2026 SCC
OnLine DRAT 787

HDFC Bank v. Bank of Baharain & Kuwait BSC, (Vivek Bharti Sharma, Chairperson), 2026 SCC
OnLine DRAT 799

HUDCO v. Ghatkopar Daxta Police Coop. Housing Society Ltd., (Vivek Bharti Sharma,
Chairperson), 2026 SCC OnLine DRAT 754

ICICI Bank Ltd. v. R.G.K. Motor (P) Ltd., (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine
DRAT 797

Karnataka Small Industries Development Corpn. Ltd. v. SBI, (G. Chandrasekharan, Chairperson),
2026 SCC OnLine DRAT 776

Laxmi Mishra v. Indian Bank, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine DRAT 764

Lekh Raj v. Oriental Bank of Commerce, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine
DRAT 763

Mahesh Tamnaya Kotiyan v. Punjab National Bank, (Vivek Bharti Sharma, Chairperson), 2026 SCC
OnLine DRAT 782

Mita Pravinchandra Brahmbhatt v. Indian Overseas Bank, (Vivek Bharti Sharma, Chairperson), 2026
SCC OnLine DRAT 781

Mohd. Ibrahim Mohd. Yasin v. Janta Coop. Bank Ltd., (Vivek Bharti Sharma, Chairperson), 2026
SCC OnLine DRAT 769

Nasik Merchants Coop. Bank Ltd. v. Nidhi Playlam, (Vivek Bharti Sharma, Chairperson), 2026 SCC
OnLine DRAT 765

Paramjeet Mor v. Punjab National Bank, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine
DRAT 792

Polo Amusement Park v. Jammu & Kashmir Bank Ltd., (Sudhir Kumar Jain, Chairperson), 2026 SCC
OnLine DRAT 788

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982732

- 149 -

Punjab National Bank v. SBI, (Vivek Bharti Sharma, Chairperson), 2026 SCC OnLine DRAT 757

Quadsel Systems (P) Ltd. v. UCO Bank, (G. Chandrasekharan, Chairperson), 2026 SCC OnLine
DRAT 753

Rajendra Shinde v. Bank of India, (Vivek Bharti Sharma, Chairperson), 2026 SCC OnLine DRAT 756

Rajendra Vithal Shinde v. Bank of India, (Vivek Bharti Sharma, Chairperson), 2026 SCC OnLine
DRAT 774

Ridha Fashion v. Bank of Baroda, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine DRAT 791
SBI v. Ashok Kumar Khatik, (Suamr Kumar Jain, Chairperson), 2026 SCC OnLine DRAT 790
SBIv. Ram Prakash Bairwa, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine DRAT 789

SJS Forex Ltd. v. Kotak Mahindra Bank, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine
DRAT 784

Sudish P.K. v. Indian Overseas Bank, (G. Chandrasekharan, Chairperson), 2026 SCC OnLine DRAT
778

Supreme Panvel Indapur Tollways (P) Ltd. v. India Infrastructure Finance Co. Ltd., (Sudhir Kumar
Jain, Chairperson), 2026 SCC OnLine DRAT 785

Surender Kumar Aggarwal v. Standard Chartered Bank, (Sudhir Kumar Jain, Chairperson), 2026
SCC OnLine DRAT 759

Suresh Puniyani v. Tata Capital Ltd., (Vivek Bharti Sharma, Chairperson), 2026 SCC OnLine DRAT
755

Sushila Readymade Garments v. Bank of Baroda, (Vivek Bharti Sharma, Chairperson), 2026 SCC
OnLine DRAT 767

UCO Bank v. Nirbhai Textiles (P) Ltd., (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine DRAT
786

V. Ajayakumar v. Federal Bank Ltd., (G. Chandrasekharan, Chairperson), 2026 SCC OnLine DRAT
796

Vijayan T.P. v. Authorised Officer, Omkara Asset Reconstruction (P) Ltd., (Vivek Bharti Sharma,
Chairperson), 2026 SCC OnLine DRAT 772

Vijayan T.P. v. Omkara Asset Reconstruction (P) Ltd., (Vivek Bharti Sharma, Chairperson), 2026
SCC OnLine DRAT 798

Vikas Shingade v. Amravati Merchants Coop. Bank Ltd., (Vivek Bharti Sharma, Chairperson), 2026
SCC OnLine DRAT 779

Vinod Kumar Sharma v. Punjab National Bank, (Sudhir Kumar Jain, Chairperson), 2026 SCC OnLine
DRAT 761

Debts Recovery Tribunal
Amit Prakash v. SBI, (Pankaj Kumar Upadhyay, Presiding Officer), 2026 SCC OnLine DRT 74
Anitri Rao v. Bank of India, (Umesh Kumar Sharma, Presiding Officer), 2026 SCC OnLine DRT 64

Archana Garg v. Punjab National Bank, (Vimal Gupta, Presiding Officer), 2026 SCC OnLine DRT
36

Axis Bank Ltd. v. Power Battery (Borrower), (Kaushalendra Yadav, Presiding Officer), 2026 SCC
OnLine DRT 49

Bank of Baroda v. AR Enterprises, (Umesh Kumar Sharma, Presiding Officer), 2026 SCC OnLine
DRT 39

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982751

- 150 -

Bank of Baroda v. Constructive Enterprises, (Kaushalendra Yadav, Presiding Officer), 2026 SCC
OnLine DRT 57

Bank of India v. Sindur Bhandar, (Kaushalendra Yadav, Presiding Officer), 2026 SCC OnLine DRT
53

Bihar Gramin Bank v. Munna Kumar, (Kaushalendra Yadav, Presiding Officer), 2026 SCC OnLine
DRT 55

Canara Bank v. ARC Traders, (Umesh Kumar Sharma, Presiding Officer), 2026 SCC OnLine DRT 41
Canara Bank v. Laxmi Traders, (Kaushalendra Yadav, Presiding Officer), 2026 SCC OnLine DRT 47

Canara Bank v. Roushan Enterprises, (Kaushalendra Yadav, Presiding Officer), 2026 SCC OnLine
DRT 44

Central Bank of India v. Aradhya Plastico, (Kaushalendra Yadav, Presiding Officer), 2026 SCC
OnLine DRT 45

Chandra Mani Devi v. Indian Bank, (Kaushalendra Yadav, Presiding Officer), 2026 SCC OnLine
DRT 65

D.V. Satyanarayana v. Karur Vysya Bank Ltd., (Gummadi Gopichand, Presiding Officer), 2026 SCC
OnLine DRT 73

Geeta Prakash v. Authorized Officer, Indian Bank, (Kaushalendra Yadav, Presiding Officer), 2026
SCC OnLine DRT 68

ICICI Bank Ltd. v. Ashwini Kumar Singh, (Kaushalendra Yadav, Presiding Officer), 2026 SCC
OnLine DRT 61

ICICI Bank Ltd. v. Dharam KSK Filing Station, (Umesh Kumar Sharma, Presiding Officer), 2026
SCC OnLine DRT 35

ICICI Bank Ltd. v. Dr. Nikhil Nilesh, (Kaushalendra Yadav, Presiding Officer), 2026 SCC OnLine
DRT 51

ICICI Bank Ltd. v. Kamlesh Prasad Singh, (Kaushalendra Yadav, Presiding Officer), 2026 SCC
OnLine DRT 54

ICICI Bank Ltd. v. Maa Durga Trading Co., (Kaushalendra Yadav, Presiding Officer), 2026 SCC
OnLine DRT 62

ICICI Bank Ltd. v. Shakeel Ahmad, (Umesh Kumar Sharma, Presiding Officer), 2026 SCC OnLine
DRT 43

ICICI Bank Ltd. v. Sharda Kumari, (Kaushalendra Yadav, Presiding Officer), 2026 SCC OnLine DRT
50

ICICI Bank Ltd. v. Sushil Kumar Mishra, (Kaushalendra Yadav, Presiding Officer), 2026 SCC
OnLine DRT 59

ICICI Bank Ltd. v. Tarique Parwez, (Kaushalendra Yadav, Presiding Officer), 2026 SCC OnLine
DRT 60

Indian Bank v. Banka Baba Vermi Udyog, (Kaushalendra Yadav, Presiding Officer), 2026 SCC
OnLine DRT 56

Indian Bank v. Satguru Communication, (Umesh Kumar Sharma, Presiding Officer), 2026 SCC
OnLine DRT 33

Indusind Bank Ltd. v. Indu Sharma, (Umesh Kumar Sharma, Presiding Officer), 2026 SCC OnLine
DRT 32

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982744

- 151 -

Kotte Prasad v. Bhadradri C-operative Urban Bank Ltd., (Gummadi Gopichand, Presiding Officer),
2026 SCC OnLine DRT 38

Mohd. Nirale Khan v. Authorised Officer-cum-Chief Manager, (Kaushalendra Yadav, Presiding
Officer), 2026 SCC OnLine DRT 69

Pinki Kumariv. Indian Bank, (Kaushalendra Yadav, Presiding Officer), 2026 SCC OnLine DRT 63

Punjab & Sind Bank v. Kaushik Parijat Complex, (Vimal Gupta, Presiding Officer), 2026 SCC
OnLine DRT 42

Punjab & Sind Bank v. Shailza Sharma, (Vimal Gupta, Presiding Officer), 2026 SCC OnLine DRT 34

Punjab National Bank v. J.P. Tyres, (Kaushalendra Yadav, Presiding Officer), 2026 SCC OnLine
DRT 52

Punjab National Bank v. Om Sai Rice Mill, (Kaushalendra Yadav, Presiding Officer), 2026 SCC
OnLine DRT 58

RKG Trading Co. v. Authorized Officer, State Bank of India, (Kaushalendra Yadav, Presiding
Officer), 2026 SCC OnLine DRT 71

Sambaru Giridhar v. Shriram Finance Ltd., (Gummadi Gopichand, Presiding Officer), 2026 SCC

OnLine DRT 72

SBI v. Jai Mata Di Food Processing (P) Ltd., (Kaushalendra Yadav, Presiding Officer), 2026 SCC
OnLine DRT 48

Shiv Krishi Niketan v. Indian Bank, (Kaushalendra Yadav, Presiding Officer), 2026 SCC OnLine
DRT 66

Shiv Kumar Vinod Kumar v. ICICI Bank Ltd., (Vimal Gupta, Presiding Office), 2026 SCC OnLine
DRT 37

Sushila Devi v. Authorised Officer, Indian Bank, (Kaushalendra Yadav, Presiding Officer), 2026 SCC
OnLine DRT 70

UCO Bank v. Chandra Prakash Automobiles, (Kaushalendra Yadav, Presiding Officer), 2026 SCC
OnLine DRT 46

Union Bank of India v. Rahatu, (Umesh Kumar Sharma, Presiding Officer), 2026 SCC OnLine DRT
40

Vicky Kumar v. Canara Bank, (Kaushalendra Yadav, Presiding Officer), 2026 SCC OnLine DRT 67

Insolvency and Bankruptcy Board of India

Fanendra Harakchand Munot, In re, (Sandip Garg, Whole Time Member), 2026 SCC OnLine IBBI
88

Pathukasahasram Raghunathan Raman, In re, (Dr Bhushan Kumar Sinha, Whole Time Member and
Jayanti Prasad, Chairperson), 2026 SCC OnLine IBBI 89

Rajansh Thukral v. CPIO, (Sanjay Manocha, First Appellate Authority), 2026 SCC OnLine IBBI 90

Central Consumer Protection Authority

Agoda Co. (P) Ltd., In re, (Nidhi Khare, Chief Commissioner and Anupam Mishra, Commissioner),
2026 SCC OnLine CCPA 13

Amazon Seller Services (P) Ltd., In re, (Nidhi Khare, Chief Commissioner and Anupam Mishra,
Commissioner), 2026 SCC OnLine CCPA 19

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982684

- 152 -

Britannia Industries Ltd., In re, (Nidhi Khare, Chief Commissioner and Anupam Mishra,
Commissioner), 2026 SCC OnLine CCPA 7

Element 3 (P) Ltd., In re, (Nidhi Khare, Chief Commissioner and Anupam Mishra, Commissioner),
2026 SCC OnLine CCPA 8

Everse, In re, (Nidhi Khare, Chief Commissioner and Anupam Mishra, Commissioner), 2026 SCC
OnLine CCPA 17

Flipkart Internet (P) Ltd., In re, (Nidhi Khare, Chief Commissioner and Anupam Mishra,
Commissioner), 2026 SCC OnLine CCPA 12

Flipkart Internet (P) Ltd., In re, (Nidhi Khare, Chief Commissioner and Anupam Mishra,
Commissioner), 2026 SCC OnLine CCPA 16

Global Healthfit Retail India LLP, In re, (Nidhi Khare, Chief Commissioner and Anupam Mishra,
Commissioner), 2026 SCC OnLine CCPA 14

Hogar Technologies & Innovations LLP, In re, (Nidhi Khare, Chief Commissioner and Anupam
Mishra, Commissioner), 2026 SCC OnLine CCPA 9

Ichibanya India (P) Ltd., In re, (Nidhi Khare, Chief Commissioner and Anupam Mishra,
Commissioner), 2026 SCC OnLine CCPA 6

Javiat Aerospace (P) Ltd., In re, (Nidhi Khare, Chief Commissioner and Anupam Mishra,
Commissioner), 2026 SCC OnLine CCPA 20

JioMart (Reliance Retail (P) Ltd.), In re, (Nidhi Khare, Chief Commissioner and Anupam Mishra,
Commissioner), 2026 SCC OnLine CCPA 10

Meesho (P) Ltd., In re, (Nidhi Khare, Chief Commissioner and Anupam Mishra, Commissioner),
2026 SCC OnLine CCPA 5

Mirage Restaurant (V & RO Hospitality (P) Ltd.), In re, (Nidhi Khare, Chief Commissioner and
Anupam Mishra, Commissioner), 2026 SCC OnLine CCPA 11

Nirvasa Healthcare (P) Ltd., In re, (Nidhi Khare, Chief Commissioner and Anupam Mishra,
Commissioner), 2026 SCC OnLine CCPA 15

Shangri-La Eros, In re, (Nidhi Khare, Chief Commissioner and Anupam Mishra, Commissioner),
2026 SCC OnLine CCPA 18

National Company Law Tribunal

A.B Stainless Steel v. International Coil Ltd., (Mahendra Khandelwal, Member (Judicial) and Atul
Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 6675

ABBA Consultants (P) Ltd. v. Susheel Kumar Gupta, (Brajendra Mani Tripathi, Member (Judicial)
and Man Mohan Gupta, Member (Technical)), 2026 SCC OnLine NCLT 6677

ABBA Consultants (P) Ltd. v. Susheel Kumar Gupta, (Brajendra Mani Tripathi, Member (Judicial)
and Man Mohan Gupta, Member (Technical)), 2026 SCC OnLine NCLT 6678

Abhishek Ranganathan v. ACME Realties (P) Ltd., (Hariharan Neelakanta Iyer, Member (Technical)
and Lakshmi Gurung, Member (Judicial)), 2026 SCC OnLine NCLT 6657

Ahluwalia Contracts (India) Ltd. v. Logix Infratech (P) Ltd., (Manni Sankariah Shanmuga Sundaram,
Member (Judicial) and Reena Sinha Puri, Member (Technical)), 2026 SCC OnLine NCLT 6674

Akasa Finance Ltd. v. Ski & Snow Resorts (P) Ltd., (Praveen Gupta, Member (Judicial) and Ashish
Verma, Member (Technical)), 2026 SCC OnLine NCLT 6663

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990036

- 153 -

Anish Niranjan Nanavaty v. Registrar of Companies Mumbai 11, (Prabhat Kumar, Member
(Technical) and Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 6665

Anita Khandelwal v. Chaya Gupta, (Brajendra Mani Tripathi, Member (Judicial) and Man Mohan
Gupta, Member (Technical)), 2026 SCC OnLine NCLT 6670

Bank of Baroda v. Sameer Somani, (Reeta Kohli, Member (Judicial) and Kavita Bhatnagar, Member
(Technical)), 2026 SCC OnLine NCLT 6662

Bank of India v. Kamlesh Govindbhai Pansuriya, (Chitra Hankare, Member (Judicial) and Velamur G.
Venkata Chalapathy, Member (Technical)), 2026 SCC OnLine NCLT 6669

Bank of India v. Kamlesh Govindbhai Pansuriya, (Chitra Hankare, Member (Judicial) and Velamur G.
Venkata Chalapathy, Member (Technical)), 2026 SCC OnLine NCLT 6671

Chandra Kumari Singh v. HDFC Bank Ltd., (Reetakohli, Member (Judicial) and Kavita Bhatnagar,
Member (Technical)), 2026 SCC OnLine NCLT 6658

Dena Bank v. One World Travel Solutions Ltd., (Jyotsna Sharma, Member (Judicial) and Reena Sinha
Puri, Member (Technical)), 2026 SCC OnLine NCLT 6672

Farmart Service (P) Ltd. v. Luxmi Roller Flour Mills (P) Ltd., (Reeta Kohli, Member (Judicial) and
Kavita Bhatnagar, Member (Technical)), 2026 SCC OnLine NCLT 6646

Ispat Traders (India) Ltd. v. Anupam Port Cranes Corpn. Ltd., (Shammi Khan, Member (Judicial) and
Sanjeev Sharma, Member (Technical)), 2026 SCC OnLine NCLT 6668

Jalan Sales Corpn. v. Sree Bajrang Infracon (P) Ltd., (Rammurti Kushawaha, Member (Judicial) and
Yogendra Kumar Singh, Member (Technical)), 2026 SCC OnLine NCLT 6676

Kalpataru Projects International Ltd. v. Italix Living Spaces (P) Ltd., (Sunil Kumar Aggarwal,
Member (Judicial) and Radhakrishna Sreepada, Member (Technical)), 2026 SCC OnLine NCLT
6642

M. Rajashekaraiah v. M R Granite & Minerals (P) Ltd., (Sunil Kumar Aggarwal, Member (Judicial)
and Radhakrishna Sreepada, Member (Technical)), 2026 SCC OnLine NCLT 6649

Madhusudan Motors (P) Ltd. v. Shivam Traders & Hire Purchase (P) Ltd., (Praveen Gupta, Member
(Judicial) and Ashish Verma, Member (Technical)), 2026 SCC OnLine NCLT 6641

Madhusudan Motors (P) Ltd. v. Shivam Traders & Hire Purchase (P) Ltd., (Praveen Gupta, Member
(Judicial)), 2026 SCC OnLine NCLT 6655

Neeraj Papers Agencies Ltd. v. Rainbow Paper Ltd., (Chitra Hankare, Member (Judicial) and Dr
Velamur G. Venkata Chalapathy, Member (Technical)), 2026 SCC OnLine NCLT 6667

Padmanabh Industries Ltd., In re, (Chitra Hankare, Member (Judicial) and Dr V.G. Venkata
Chalapathy, Member (Technical)), 2026 SCC OnLine NCLT 6654

Powertronics Control System v. Intelligent Textile Engineers (P) Ltd., (Shammi Khan, Member
(Judicial) and Sanjeev Sharma, Member (Technical)), 2026 SCC OnLine NCLT 6650

Premium Petro Products v. Meenesh Contractors & Developers (P) Ltd., (Reeta Kohli, Member
(Judicial) and Kavita Bhatnagar, Member (Technical)), 2026 SCC OnLine NCLT 6645

Punjab & Sind Bank v. Aman Hospitality (P) Ltd., (Manni Sankariah Shanmuga Sundaram, Member
(Judicial) and Reena Sinha Puri, Member (Technical)), 2026 SCC OnLine NCLT 6644

Punjab National Bank v. Siddhi Vinayak Logistic Ltd., (Shammi Khan, Member (Judicial) and
Sanjeev Sharma, Member (Technical)), 2026 SCC OnLine NCLT 6664

RDC Concrete (India) (P) Ltd. v. KNK Construction (P) Ltd., (Sunil Kumar Aggarwal, Member
(Judicial) and Radhakrishna Sreepada, Member (Technical)), 2025 SCC OnLine NCLT 17613

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982879

- 154 -

Religare Finvest Ltd. v. Stellence Pharmscience (P) Ltd., (Sunil Kumar Aggarwal, Member (Judicial)
and Radhakrishna Sreepada, Member (Technical)), 2026 SCC OnLine NCLT 6652

Sachin Naveen Sinha v. Manthan Bipinbhai Doshi, (Shammi Khan, Member (Judicial) and Sanjeev
Sharma, Member (Technical)), 2026 SCC OnLine NCLT 6653

Saginala Samba Murthy v. Punjab National Bank, (Sunil Kumar Aggarwal, Member (Judicial) and
Radhakrishna Sreepada, Member (Technical)), 2026 SCC OnLine NCLT 6656

SBIv. R. Piyarelall Iron & Steel (P) Ltd., (Labh Singh, Member (Judicial) and Rekha Kantilal Shah,
Member (Technical)), 2026 SCC OnLine NCLT 6679

Shankar Sagareppa Devar v. Rio Energy (P) Ltd., (Sunil Kumar Aggarwal, Member (Judicial) and
Radhakrishna Sreepada, Member (Technical)), 2026 SCC OnLine NCLT 6648

Small Industries Development Bank of India v. Ishh Raj Silicon (P) Ltd., (Reeta Kohli, Member
(Judicial) and Kavita Bhatnagar, Member (Technical)), 2026 SCC OnLine NCLT 6659

Sriram Cables (P) Ltd. v. Banswara Syntex Ltd., (Reeta Kohli, Member (Judicial) and Kavita
Bhatnagar, Member (Technical)), 2026 SCC OnLine NCLT 6647

Sudhir Power Projects Ltd. v. Dignity Buildcon (P) Ltd., (Manni Sankariah Shanmuga Sundaram,
Member (Judicial) and Reena Sinha Puri, Member (Technical)), 2026 SCC OnLine NCLT 6673

Sundha Road Developers (P) Ltd. v. Khush Infra (P) Ltd., (Reeta Kohli, Member (Judicial) and Kavita
Bhatnagar, Member (Technical)), 2026 SCC OnLine NCLT 6660

UCO Bank v. Dwijesh Das, (Rammurti Kushawaha, Member (Judicial) and Yogendra Kumar Singh,
Member (Technical)), 2026 SCC OnLine NCLT 6661

UCO Bank v. Manas Barooah, (Rammurti Kushawaha, Member (Judicial) and Yogendra Kumar
Singh, Member (Technical)), 2026 SCC OnLine NCLT 6666

Uttaranchal Packaging (P) Ltd. v. ICICI Bank Ltd., (Praveen Gupta, Member (Judicial) and Ashish
Verma, Member (Technical)), 2026 SCC OnLine NCLT 6643

Voyager Trading Partners LLC v. Nadella Agrotech (P) Ltd., (Sunil Kumar Aggarwal, Member
(Judicial) and Radhakrishna Sreepada, Member (Technical)), 2026 SCC OnLine NCLT 6651

National Green Tribunal

Akshay Sunil Jagtap v. SEIAA, (Dinesh Kumar Singh, Member (Judicial) and Dr Sujit Kumar
Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 462

Al-Saad Builders & Developers v. Administration of the Union Territory of Dadra & Nagar Haveli &
Daman & Diu, (Dinesh Kumar Singh, Member (Judicial) and Dr Sujit Kumar Bajpayee, Member
(Expert)), 2026 SCC OnLine NGT 443

Aniket Pravin Nikale v. MOEF & CC, (Dinesh Kumar Singh, Member (Judicial) and Dr Sujit Kumar
Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 452

Arunkumar Tribhuvandas Patel v. SEIAA, (Dinesh Kumar Singh, Member (Judicial) and Dr Sujit
Kumar Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 455

Ashish Vijaykumar Chhajed v. Ministry of Environment Forest & Climate Change, (Dinesh Kumar

Singh, Member (Judicial) and Dr Sujit Kumar Bajpayee, Member (Expert)), 2026 SCC OnLine
NGT 448

Ashokkumar Manjibhai Bambhania v. Gujarat Envt. Impact Assessment Authority, (Dinesh Kumar
Singh, Member (Judicial) and Dr Sujit Kumar Bajpayee, Member (Expert)), 2026 SCC OnLine
NGT 447

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003990024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982892

- 155 -

Devashish Bhattacharya v. State of U.P., (Prakash Shrivastava, Chairperson and Dr Afroz Ahmad,
Member (Expert)), 2026 SCC OnLine NGT 449

Gadhvi Hingaldan Prabhudan v. State of Gujarat, (Dinesh Kumar Singh, Member (Judicial) and Dr
Sujit Kumar Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 453

Gera Developments (P) Ltd. v. SEIAA, (Dinesh Kumar Singh, Member (Judicial) and Dr Sujit Kumar
Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 438

Gram Panchayat, Kasarwadi v. Maharashtra State Vadar Samaj Sangh, (Dinesh Kumar Singh,
Member (Judicial) and Dr Sujit Kumar Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 450

Green Space NGO v. State of Goa, (Dinesh Kumar Singh, Member (Judicial) and Dr Sujit Kumar
Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 437

Hirwai Paryavaran Sangh v. Atul Stone Crusher, (Dinesh Kumar Singh, Member (Judicial) and Dr
Sujit Kumar Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 446

Kamp Stamping (P) Ltd. v. Rajasthan State Pollution Control Board, (Prakash Shrivastava,
Chairperson and Dr Afroz Ahmad, Member (Expert)), 2026 SCC OnLine NGT 436

Kanaiyalal Vijayshankar Rajgor v. Union of India, (Dinesh Kumar Singh, Member (Judicial) and Dr
Sujit Kumar Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 459

Kishan Stone Crusher v. SEIAA, (Dinesh Kumar Singh, Member (Judicial) and Dr Sujit Kumar
Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 458

Lactose India Ltd. v. Gujarat Pollution Control Board, (Dinesh Kumar Singh, Member (Judicial) and
Dr Sujit Kumar Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 444

Maganbhai Gordhanbhai Hirpara v. SEIAA, (Dinesh Kumar Singh, Member (Judicial) and Dr Sujit
Kumar Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 457

Mahendra Govind Hasbnis v. Cikautxo India (P) Ltd., (Dinesh Kumar Singh, Member (Judicial) and
Dr Sujit Kumar Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 445

Mumbai Division of Western Railways v. Maharashtra Pollution Control Board, (Dinesh Kumar
Singh, Member (Judicial) and Dr Sujit Kumar Bajpayee, Member (Expert)), 2026 SCC OnLine
NGT 441

Nagri Hakka Sangarsh Samiti v. Mira-Bhayander Municipal Corpn., (Dinesh Kumar Singh, Member
(Judicial) and Dr Sujit Kumar Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 463

Nitin Vasant Nandurkar v. State of Maharashtra, (Dinesh Kumar Singh, Member (Judicial) and Dr
Sujit Kumar Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 460

Rathod Gulabsingh Harisang v. Union of India, (Dinesh Kumar Singh, Member (Judicial) and Dr
Sujit Kumar Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 461

Rio-de-Goa Coop. Housing Society Ltd. v. Goa State Pollution Control Board, (Dinesh Kumar Singh,
Member (Judicial) and Dr Sujit Kumar Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 442

Sandeep Salelkar v. State of Goa, (Dinesh Kumar Singh, Member (Judicial) and Dr Sujit Kumar
Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 451

Sayyed Mohd. Sabir Usman v. Union of India, (Dinesh Kumar Singh, Member (Judicial) and Dr Sujit
Kumar Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 454

Tanaji Balasaheb Gambhire v. Union of India, (Dinesh Kumar Singh, Member (Judicial) and Dr Sujit
Kumar Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 439

Tanaji Balasaheb Gambhire v. Union of India, (Dinesh Kumar Singh, Member (Judicial) and Dr Sujit
Kumar Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 440

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982885

- 156 -

Y.M. Desai Through Ronak Desai v. SEIAA, (Dinesh Kumar Singh, Member (Judicial) and Dr Sujit
Kumar Bajpayee, Member (Expert)), 2026 SCC OnLine NGT 456

Securities and Exchange Board of India
Ankur Dwivedi v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 407

Avadhut Sathe Trading Academy (P) Ltd., In re, (N. Murugan, Quasi Judicial Authority), 2026 SCC
OnLine SEBI-QJA 38

Bhupinder Singh v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA
412

Central Depository Services (India) Ltd., In re, (Jai Sebastian, Adjudicating Officer), 2026 SCC
OnLine SEBI-AO 218

Desh Deepak Dubey v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA
408

EKI Energy Services Ltd., In re, (N. Murugan, Quasi-Judicial Authority), 2026 SCC OnLine SEBI-
QJA 37

Furkan Salmani v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 410

Gnaneeswar Adhi v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA
403

Goutam Mohanta v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA
409

Himanshu Soni v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 414

Integra Switchgear Ltd., In re, (Medha Sonparote, Adjudicating Officer), 2026 SCC OnLine SEBI-
AO 220

Kshipra Sawant v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 402
Mohd. Akbar v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 417
Nikul Prajapati v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 416

Nirali Prabhatbhai Karetha, In re, (Kamlesh Chandra Varshney, Whole Time Member), 2026 SCC
OnLine SEBI-OCM 55

P. Sachithanantham v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA
415

Praveg Ltd., In re, (Amit Apoor, Adjudicating Officer), 2026 SCC OnLine SEBI-AO 219

Priya v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 401

Rahul Bagrecha v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 411
Ramapati Kuar v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 418
Saroj Sharma v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 400
Shekhar Santani v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 404

Subhanarayan Mishra v. CPI0O, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI
AA 405

Sunil Rohilla v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine SEBI-RTI AA 406

Suriyanarayanan Ramachandran v. CPIO, (Ruchi Chojer, Appellate Authority), 2026 SCC OnLine
SEBI-RTI AA 413

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982932

- 157 -

Swaraj Shares & Securities (P) Ltd., In re, (Jai Sebastian, Adjudicating Officer), 2026 SCC OnLine
SEBI-AO 217

Veena Sharma, In re, (Biju S., Quasi Judicial Authority), 2026 SCC OnLine SEBI-QJA 39

Income Tax Appellate Tribunal

Aiyubkhan Y. Pathan v. CIT, (Pawan Singh, Member (Judicial) and Dr Arjun Lal Saini, Member
(Accountant)), 2022 SCC OnLine ITAT 16263

Amrita Jhaveri v. CIT, (Amit Shukla, Member (Judicial) and S. Rifaur Rahman, Member
(Accountant)), 2023 SCC OnLine ITAT 8329

Bhavinsinh D. Vala v. CIT, (Annapurna Gupta, Member (Accountant) and T.R. Senthil Kumar,
Member (Judicial)), 2022 SCC OnLine ITAT 16264

CIT v. Archean Chemical Industries (P) Ltd., (V. Durga Rao, Member (Judicial) and G. Manjunatha,
Member (Accountant)), 2022 SCC OnLine ITAT 15993

CIT v. Govind Jaikrishna Dande & Sons, (Inturi Rama Rao, Member (Accountant) and S.S.
Viswanethra Ravi, Member (Judicial)), 2022 SCC OnLine ITAT 16267

CIT v. Tata Medical Centre Trust, (Sanjay Garg, Member (Judicial) and Girish Agrawal, Member
(Accountant)), 2023 SCC OnLine ITAT 8330

Devendra Singh Dhoat v. CIT, (Ravish Sood, Member (Judicial) and Arun Khodpia, Member
(Accountant)), 2022 SCC OnLine ITAT 16265

Krishna Das Agarwal v. CIT, (Sandeep Gosain, Member (Judicial) and Rathod Kamlesh Jayantbhai,
Member (Accountant)), 2023 SCC OnLine ITAT 8331

Prakash Assudani v. CIT, (Vijay Pal Rao, Member (Judicial) and B.M. Biyani, Member
(Accountant)), 2023 SCC OnLine ITAT 8332

Pramatha Ranjan Biswas v. CIT, (Ravish Sood, Member (Judicial) and Arun Khodpia, Member
(Accountant)), 2022 SCC OnLine ITAT 16268

Salasar Balaji Ship Breakers (P) Ltd. v. CIT, (Amit Shukla, Member (Judicial) and Prashant
Maharishi, Member (Accountant)), 2023 SCC OnLine ITAT 8328

Satia Industries Ltd. v. National Faceless Assessment Centre, (Dr M.L. Meena, Member (Accountant)
and Anikesh Banerjee, Member (Judicial)), 2023 SCC OnLine ITAT 8333

SKE & C-KCT Joint Venture v. CIT, (Challa Nagendra Prasad, Member (Judicial) and Pradip Kumar
Kedia, Member (Accountant)), 2022 SCC OnLine ITAT 16266

National Company Law Appellate Tribunal

K.V. Srinivas (Dr), In re, (M. Venugopal, Member (Judicial) and Naresh Salecha, Member
(Technical)), 2022 SCC OnLine NCLAT 5024

Keshav Kantamneni v. Kishan Chand Suresh Kumar, (M. Venugopal, Member (Judicial) and Kanthi
Narahari, Member (Technical)), 2022 SCC OnLine NCLAT 5023

Ombkara Assets Reconstruction (P) Ltd. v. ECI Infra Towers Co. (P) Ltd., (M. Venugopal, Member
(Judicial) and Naresh Salecha, Member (Technical)), 2022 SCC OnLine NCLAT 5025

Talbot & Co. v. Austin Distributers (P) Ltd., (Ashok Bhushan, Chairperson and Barun Mitra, Member
(Technical)), 2023 SCC OnLine NCLAT 2935

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003989587

- 158 -

Telecom Disputes Settlement and Appellate Tribunal

Asianet Satellite Communication Ltd. v. Kerala Kaumudi (p) Ltd., (Ram Krishna Gautam, Member),
2026 SCC OnLine TDSAT 1408

Den Rajkot City Communication (P) Ltd. v. Dharmendrabhai Parsotambhai Rajyaguru, (Ram
Krishna Gautam, Member), 2026 SCC OnLine TDSAT 1407

Haur Cable Network v. Zee Entertainment Enterprises Ltd., (D.N. Patel, Chairperson), 2026 SCC
OnLine TDSAT 1411

Haur Cable Network v. Zee Entertainment Enterprises Ltd., (Dr Sanjeev Banzal, Member), 2026 SCC
OnLine TDSAT 1406

Hinduja Global Solutions Ltd. v. Omkar Cable Network, (Ram Krishna Gautam, Member), 2026 SCC
OnLine TDSAT 1409

Powergrid Teleservices Ltd. v. World Vision Network (P) Ltd., (Shashi Kant Sharma, Deputy
Registrar), 2026 SCC OnLine TDSAT 1412

Siti Networks Ltd. v. Khatu Shyam Jwahra Cable Network, (Shashi Kant Sharma, Deputy Registrar),
2026 SCC OnLine TDSAT 1410

Sun Distribution Service (P) Ltd. v. IMCL, (Ram Krishna Gautam, Member), 2026 SCC OnLine
TDSAT 1405

To get this list regularly join our:-

Telegram Channel - https://t.me/scconline

Follow us:-
LinkedIn - https://in.linkedin.com/company/scconline
Instagram - https://www.instagram.com/scctimes_/
Twitter - https://twitter.com/scconline
YouTube - https://www.youtube.com/user/thescconline
Facebook - https://www.facebook.com/scc.online

QOO0 6MHE

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003982938
https://t.me/scconline
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://twitter.com/scconline_
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://t.me/scconline
https://twitter.com/scconline
https://www.youtube.com/user/thescconline
https://www.facebook.com/scc.online
https://in.linkedin.com/company/scconline
https://www.instagram.com/scctimes_/
https://t.me/scconline�
https://twitter.com/scconline�
https://www.youtube.com/user/thescconline�
https://www.facebook.com/scc.online�
https://in.linkedin.com/company/scconline�
https://www.instagram.com/scctimes_/�

